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THE VICE-CHAIRMAN (SHRI A.
G. KULKARNI): Mr. Gupta, I know
that the Government has .

SHRI BHUPESH GUPTA: I know
the Government. This is an insult not
only to an individual, a respected in-
- dividual, but to us all

THE VICE-CHAIRMAN (SHRI A.
G, KULKARNI): Shri Rabi Ray.

[——

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—Contd.
st Y T (3T) ¢ ITGETEAH
HEled, g9 @F F) AW § fF =@
ey SfY Y e, iy §, S qHEfEd
&1 s g Tregafa & mfstre 9T agy
FT T E T W GF T AaHE! T
E U EAGIICE o 1 B £ GO Mt
F gfqumEo ¥ ¥ uF am § A@aEy
fagwa ® 97 F AT ATEA
“A healthy and functioning par-
liamentary democracy proceeds

according to well laid down rules
of the game.”

- SamYrs. & WgIey, UF AT A NITH!
faama 7 QAT ATEAT {1 §F WA
F1A9GT F & AT T RO AT St
I FIFEA FT TR 41 Se| a1 A
qEeqE eqmfad #1471 § 3 909-
THT F7 A & fAg o JEw
e = wrEATelt oft F1 gRAATE AT
=gar g | F g ag oFf fF e
FTE FTFHTEE WA Fell FTAT Z 41 99
Arewree & At faQet T= #1 Aar
FTTHTEE FLAT§ | HTT AT § T 1T
TH T FT ITAEA AT | g Iew o
7g argr famr #% foar war B
mfefmre e e @ e
T E 1 W ATORT wEAT AGTeaT g, A
9E ag 4T &g fF gEEy weadEl
gAar =rfgw 1 FAT W WA FT AG
Faer @t ot fE s e g fade &=
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& ITF wq qag wafa fRar o,
afie 78 fFar o | S ag ¥ WE
o A ot eyt efF FT 9 & W
AYT FTHTT A T 19 7 o7 fop
ag fadndt = Y fear sovo, Jfwew adams
q@ETT 9 30 fawg ¥ GO o=
T IH AT qarg Anfaw aw gy
ﬁ;qu ; 3

AT, a8 AUE § qe aqn @r
g Fw fatell @@ & FAr w1 &y
HIGO HT SHHAAT 7 39 FIR A9
T FgEre fF7ar | §9 goay faaqm
¥ g7 qa #1 Twieg @ froag
Y QT 2 WX 39 9| ¥
W aEs IRT AT qE S S
A Tg) 95 § I AN H qHA |
AfFT zga § a@w @i
AR 7 o TETTHT AT gE
fFar 17z st 4 A9F R @A
AT .\ A gag AF AGAT @
FT agaw g 7 gu afwy #
FLE-FLE g T fagr awEn s
TR FANT FTAT TI7 47 IqHT
§T wla-w¢T @ F7 fayr war
¥ 7g WY WENE FX AT ATEAT

g fx ag evaArs f Thw W agad

Iw K AOF TR G AT A
o Amartaat ® FEAl AEAT E,
Ig X IW AHA JIEFIEEST  Hal
g &, aewiEn qd ¥ w@ 9
AR TEAET 3T & Y 919 S|
fear say A1 & wT ® @A g€ 47
THRMIAE ST, JI8 22 %7 T
IR g S9u gerEsg feeqor
¥ SR 8 — '

“If the Press is really to be free,
then it can’t be partisan”, said Mr.
Vasant Sathe, within hours of
assuming office as minister for in-

formation and broadcasting, Does
he imply that if the Press becomes

&
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“partisan” in the eyes of the gov-
ernment, its freedom will be liable
to be curtailed? One must Lope
not. But if the first task of a minis-
ter who holds that portfolio ina gov-
ernment headed by 5 Prime Minis-
ter, who not very iong ago imposed
sensorship on the Press, should be to
reassure that press, Mr. Sathe’s oh-
servationg can only have the opposite
effect. Doubtless, Mr. Sathe cate-
" gorically stated, “there is no ques-
tion of imposing censorship on the
Press. Indeed, you can sehscr the
word ‘censor’. This is most reassur-
ing, Unfortunately, he proceeded to
‘dilate on the theme of restoring
“objectivity” to the media in a man-
ner which cannot but cause dis-
quiet.” .
IuFATHT AT, al & ;R
s Fgar ager g & S Wi
B9 & T Fg & Ag I9Gd
1 T WEEqW @Rl g,
One of the most important pillars of
democracy.

afgr fug o0& & @R § ok
A3 giEm A NG FAIAT R @R
foar zodAFA AATA G WX W F
A7 ¥ ot wET @iy g v 3w oS«
FHte F1 wiasa megwwg §. .
(Interruptions). ag ST e
% AET & 5T § WY wize =rw
AET T FET |

# zros st T A g
NS H AN T 3@ W & | UF ah
@t fast wwmE w1 73 T
AT AT & | AOHT F FITAT =R
g f& aume 4 @ AR JEeR
#gw fegm § 1 #9iF w5 w5
W g §, S HifFw WA o
mEe o FWT f, 9% awaT § )
FF g SmwEra faen g fF faex
qET A UF A ¥ wawEr wileas
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FI YIS F&H a9 @1 Z 0 F
Hifrae o mo o 7E F 1 3w
FT Aaws OEl ¥ adEme
He was under cloud 39! SAqAF<
FRE a9r W@ e A A
qgEl H 3@ gt f Figdr  d1gT
FT FEAHT AAT T fwar qoy § ;M
ITHY  WAg 9% o1 SeTHvA ot ST
o o Two ¥ vurTemd §  foAw
fagos e 39w 3, a8 F@
sTaT & {5 S wEda) s Sl
g1 395 a<k faearRdl &1 F9 wOw
A § AW OF waar fagar g
“The Government is al€o examin-
ing the future of several officers who
have been under cloud with Mrs.
Gandhi returning to power. Amcng
these are Mr. P. R. Rajagopal, Direc-
tor General CRPF, Mr. Mantosh
Sondhi, Steel and Mines Secretary,
Mr, T. C. A. Srintvasavaradan,
Home Secretary, Mr. X, N, Prasad,
Additional Home Secretary, and
Mr, Maheswar Prasad. Secretary,
Department of Personnel. These
bureaucrats were involved in one
way or the other in the processing of
caseg against the Prime Minister and
others of the ruling party or had
appeared as witnesses before the
Shah Commission ang other Commis-
sions appointed by the Janata gov-
ernment.”

#§ gug ag ¥ F3ar 5 FQ
ST wET g, AQ@ET H S AT qFq
#F oy & ag fawew € afsa
T4 AHE FT W WAT 2@ W@ §
gga # fafsa go g, ar -
gt fafag 3, @ SamaeR G
e fafqe 2191 £5 Faar 48
g AR & mowy FgAT Wt g fF
fag a0F & 18 fedi & ¥ ;d
I g% & 9He Ao w1 wfasy
TUETHT § | H AT F FZAT F1gaT
g F afgs @& ¥ am S
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§ —uz sma (W) F gelae
¥ WIW A ATRE S 9T 2
Ffar o #et € fF ew wfafed
T | Rfafad w1 wawa F0 82 AR
¥ som 13fmu Y F wrEaH 1966
¥ 1975-76 aF W1 20 3¢ Tofq
= &3 2,335 FUT § 9 FT
5,111 03 T qEIET W T
& mm @@ S ¥ Fer Awa § iw
72 ¥ 77 &% fagar v A g
81.6 ufawg agr, =TET FT 66,6,
fagrfaar &1 120.1, zw fsar
Fr 92,2, faaifarr =1 312.6
FET woe A HY 135, 3, GFT
e T #7104, 6, wfgmr Qs
afgear #Y 114, 5 sfaas 9 &dn
@ Q@ ¥ 9T qEt {72 WX 77
F gfram gofiafedl #1 adiad g€
aeeg frami &1 Fa1 gar FRam@y #1
T g & wfmm g G
ST qU wET o, A9 gE uF {Far
¥ 9T d21 gU &, 61 W WY fwar
F d&IT 51 AT IE 10 ®E@ *
afeara gz &7 41 q@e @ At
ared st gfwa, @fage wsgd @
gfawa 17 & FgFT 26 g T4 |
#3 7g =we zafwa fag fv 2fwg
fog awg ¥ o & Arfagl ger-
ofs 9x&@ &, fFw aw@ ¥ qeafed

AT a2 FHIA 7, 92 FEAFR 7,

F& M &1 sgrEr faar war

zafqg d FgaT =gEr g 5 ogw
A N A 7 A F ¥ A
qerd =R wEl "AMET FY a@Srs
3T WA | F TFR Y FIAT AgaT
g fF fog a@¥aTsw awFl A
e FAT A2 & (99 a0F § 9
T K UF TY OCRT IT o AT
It § g wTw ¥ oA
AfuFd #  JIEER F GH
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o s, § arex S § FgAT TMET §
I qEATER FIAT AT g fF faw
0% § feadazfog &1 &€ w3 Fwar
g gl qrEfarst am @ @ | ]y
TAFT & WX FF HOT A7 AT qIL AT
# fegg ¥ 7t sy oy ferdefoy =7
€ UL ATHT ST AT ST

&1 & wras qavar Tngar g fr ama
AT T § A frew g fea F awT
sTYRET ATEY FT GIHRTT T ST FAT @I
IR FAAT FIFE S qraey A
& 1 zafad § [rowy wgAT =rgar 3 o
9% # uF | fagrT &, Tw w&F AE
SRST § 1A F 7 qAEa § T
gam fafaw ga3veq & A HA ¥ 9A-
7 F 9T g7 &, N AT
FTH FIAT AET &, I8 T { w7 g7
F1 qifs 3 sfuee fafaw gaveg o1
wTg, Ffags sqfewdt—ag &9 qAF
g MG AeelY a7 Fg? & f gm
TF Gl gFR qMET ‘Ceam” WK
&< Fgdr & fo ol que w3t 78 UF
TET WEeA ol gAT § | I AT AY FA-
aeza § 97 9T fgarz F@r Mifgy %
F F1 § ? wgez aan § fF rede fe
a7 | § 7137 o & FgAT 9@ g f T
FAJT ATIA HI WA a0 §1 48 av .
FEA ALY 5 form o) F o ? ag st
zret, fagar, weaera §, ga g ¥ fa¥
e mfyg a1 & wig o AR
wETH, 3% fa7r

§ wgAr argar g v tamgTea ¥
ST WA Usa ot 1T ITH! AHT
A =T | Asq faar w1 o {7 FT
WE R ImTAAIgA ! W
T Ay Yar FNY v At {47
sfror 51 v # 40 sl afear
IETFNT T, faeelt mET F 26
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afqmg afcgar Y @i " F NA
Am ¥ @y Fsgmagaig e w1

FrEw, faare 3o % fra-gar F1a-
F% F A STAATHTqT & 7

ag g (R A F1 g, fow aw
Frfaain sl AN gAF FE
AFTAG &, qe F WA A=l F
feamr A w1E wFr A wA TfgR %
7 T AT ATNEY F oGS T
F -ty Qe &1 g "}

- qsfrafaat v g, 78 51 Q& ¥ e
ST geifaa ¥ eear e, @ g9g W

fifa Jr AT L, grgwar g, v g

% s gfeetr gt w1 gnfEdr e
fueft & fFa o wdtg awi & 2@
B % 7g 9 Fearar F ey 9 T
gifgrgeama st 0w swar, faars,
gfagy, WV, AW, Hegauity @
9 AT 71 qaied AL FA |

zafa § o § FgA 18T § fF
TH RN w1 gfagra oiw g AT w7
fagrm g M gawig gIT WA &
zfagra & s gg dw AT 1 Wifas
e &, e &, 98 a@UT W\
gfeaTr wigh &Y ar ST w9y FIT T,
57 ifers qeai F1 aew TgF FT qww |
gafay ag 3 oFF gS0T AT T TAqT AT
T 2 WL I GATT A1 o047 | &fFe
H1T AT fF 18 gear ferzeT gmm
IR, Brfaa® F TEY 9T A@ |{AT
YA A T T R S W ga
AT F AT FAY ATE TE FIX |

TAATET Fig FIF & FZA7 AZAT §
& Asgafa w7 afewmor aga #t faga-
HAF ETE |

THE VICE-CHAIRMAN (SHRI A.
. KULKARNI): WMec. Alexander
‘Warjri. . e
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" SHR1 BHUPESH GUPTA
Bengal): I want to gpeak.

(West

THE VICE-CHAIRMAN (SHRI A.
G. KULKARNI): You want to speak?
Al right, Mr. Bhupesh Gupta. You
have got 30 minutes. |

|

SHR] BHUPESH GUPTA; Sir, I bave
had the privilege of listening tc many
addresseg of the President. This 19
one of the most colourless Presidential
Addresses that I have come across. It
is lack-lustre in its presentation, bar-
ren of any bold policy statement full
of platitudes and pious wishes and cer-
tain declarations which are not backed
by any clear indication asz tp what the
new Gavernment is going to do. Sir,
of course, this has necessarily to be
brief. But even in a brief statement
sometimes bold things can be 3aid, as
wag done in some ways in 1971 after
the mid-term poll. Here you will find
that this President’s Addresz; dees not
even echo what was said under the
same rule, under the rule of Mrs.
Indira Gandhi in 1971. This is not
accidenta} however, because the Prime
Minister and her Government are no
doubt aware that we are facing for-
midable problems and the solution of
such problems could not be secured
without radical changes in some as-
Pects of the policies, indeed without
radica] socio-economic changas. There
is not even the remotest suggestion
that Mrs. Indira Gandhi and her Gov-
ernment propose to bring -about any
radica] changes. As we know, the
garibi hatao slogan was given up
during the election, There was no
such thing said; not a word was said
against monopolisits, big traders and
businessmen, for obvious reasons—
they were calling the tune of the
party which wag to bhe ruling party in
1980. I have gone through thigs elec-
tion manifesto. It has some good
utterances. 1 do not deny. Whether
these utterances are more attractive or
the picture on the front page of Mms.
Indira Gandhi carrying a flag is more
attractive, js a matter of choice. But
it doesg contain some good statements,
as glways happens in an election, when

% |
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an election manifesto iz issued. I just
want to point out to you one state-
ment in the election manifesto of
Congress-I, on the last page—*“... .re-
cognise the new revolutionary govern-
ment of Kampuchea... .”—a very
categorical statement. In the Presi-
dent’s Address however there is no
suggestion that Kampuchea would be
recognised: On the contrary we find
a mysterious statement, quite diffe-
rent from what has been saig in the
clection manifesto: “We stand for 4
Kampuchea able to seek its own des-
tiny free of outside pressure.” That
is not said in the election msnifesto.
The issue was whether Kampuchea
should be recognised or not, the new
Kampuchean Government. That ans-
wer was there in the election mani-
festo, yes. The Prime Minister in her
election speech said, yes, we are going
to recognise it. But in the Presi-
dent’s Address something else is said.
It is customary with al] bourgeois:
double talk is their life-style. And it
has happened not only this, in all the
President’s Addresses in one degree
or another.

Having said it I come t¢ some of the
other things. It is understandable
for my friends to be elated. After all
the electoral utteranceg under the
present system they have won a spec-
tacular victory, spectacular not be-
cause of the votes they have got or
the seats they have won. Such a thing
has happened in the past also. It is
spectaculay because of the manner in
which the Janata Party which had run
the country in an jncompetent manner,
hag been bhrought down. We are natu-
rally glad that the KSS-Jan Sangh
elements have been defeated. I wish
we could also be equally glad for what
has come into existence. The para-
dox of it ig in 1977 the emergency
regimeewag done away with. It was a
gocd thing the people did. But then
they installed in power the Janata
conglomerate which weni dawn under
the weight of its own sins. In this
election also better alternative could
not be found because the left and
democratic forces were not united and
ag strong as in West Bengal, in Kerala

971 RS—8,
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or Tripura, Had that been so, today the
country would have had here in the
Treasury Benches a Government
based on the unity of the left and
democratic forces. But then what has
happened in Kerala, West Bengal and
Tripura is a pointer to the march of
history, the inexorable inarch of his-
tory. People rally around what is
rising and not what ig falling. The
bourgeois rule and the capitalist type
of development are continuing. These
can end only when we break away
from the path of capitalism and mono-
poly of bourgeois power of which
Shrimati Indira Gandhi is the standard
bearer.

Now, as far as my friends are con-
cerned, they are very happy. Let them
be happy. Now that the electizns are
over try to assesg the situation. I find
that in all the elections in the past the
Congress had won—it was the ruling
party in those days—-with a higher
percentage of votes than thig time,
except in 1967

THE LEADER OF THE HOUSE
(SHRI PRANAB MUKHERJEE): Not
in 1971 also.

SHRI1 BHUPESH GUPTA: I wil] give
you the figures. In all those elections,
except in 1967 the Congresz Party won
even higher percentage of seats in the
Lok Sabha compared to the total num-
ber of seats. In 1952 the Congress pol-
led 44.99 per cent of th= votes and got
363 seats out of 489 seats. In 1957 the
Congresg polled 47.78 per cent votes
and won 371 seats out of 494 seats. In
1962 the Congress polled 44.73 per cent
votes and got 361 out of 494 seats. In
1967 they polled less voies, namely,
40.73 per cent votes and got 283 out of
520 seats. In 1971 the Congress polled
43.06 per cent voteg ang won 350 seats
out of 515 seats in the Lok Sabha. This
time, in 1980, Congress(I) polled 42.58
per cent votes and got 331 seats out of
525 geats contested, This will only
show that in terms of votes or gseats
nothing very. surprisinZ hag taken
place. But the manner in which the
former Janata Party and the
Alliance Party Government were
defeated gives imoprtance to this



227 Motion of Thanks
[Shri Bhupesh Gupta.]

election, This should be taken note
of. In fact the voteg of the Congress
has increased only by 8 per cent
compared to the 1977 poll, But this
time, Pranab Babu is very happy be-
cause the seats have gone up by 133

per cent,

SHRI PRANAB MUKHERJEE:
Would you give the figures of votes
polled by the leftist parties? In West
Bengal 77 lakh votes and 37 geats for
them; 73 lakh votes and 4 seats for
the Congress,

SHRI BHUPESH GUPTA: At least
for once Pranab Babu isg taking con-
solation. You should do that.

SHRI PRANAB MUKHERJEE:
Kerala is another consolation,

SHRI BHUPESH GUPTA: But left-
ist parties do not celebrate in the
way you have been doing. I know
what the former leader of the Lok
Sabha Congress (I) Party, Mr. C.M.
Stephen said at the first Parliamentary
Congress(I) Party meeting, after the
election. There were many old peo-
ple sitting there, Shri Kamlapathi
Tripathi was there, After praising
Shrimati Indira Gandhi, M, Stephen
said: I salute my younger brother.
Younger brother should be saluted?
I do not mingd showing affection for
the younger brother, Not salute for
the younger brother, I felt sorry for
Shri Kamlapathi Tripathi, ' At least
some courtesy should have been
shown to the olg people who were
sitting there, 1If, for instance, Pranab
Babu gets up and says: Salute to my
younger brother, I will be sorry for
him and all of us, Why say this?
Such meetings are always held after
the election, 1 dig not see after
Pandit Nehru’s victory in any of these
general elections, somebody like Shri
Kailash Nath Katju or Shri Govind
Ballabh Pant or Maulana Abul Kalam
Azad standing up at the first meeting
to elect the leader of the Congress
Party in the Parliament and sayving:
I salute my younger sister. And there
was a ‘sister’ at that time—may be

H
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not in Parliament; but the ‘sister’ was
equally attractive and certainly had
some grit. But nobody saluated her, I
see that this massive vote has caused
sychophancy again. We are apprehen-
sive of that sychophancy, because we
are almost being driven back to the
days when ‘Indira was India and India
was Indira’ What has happened?
Yesterday I was not here. An officer,
DIG of the CBI, has been arrested,
taken away, by a DSP of Haryana. The
privilege motion will say—I do not
know, But, Sir, he was taken from
here. I am a little apprehensive, if
you do not stop that thing, there is
danger some day of a Deputy Minis-
ter from Meghalaya coming and tak-
ing away the Prime Minister, Mrs.
Indira Gandhi. What will happen to
the country? . . .(Interruptions). Ido
not know. It may or may not hap-
pen, But it looks like that, A DSF
gets hold of a DIG without the autho-
rity of the Centre, takes him to
Haryana and sends him back. All ille-
gal, unconstitutional and shocking. The
thought came to my mind what will
happen in a situation if 3 Meghalaya
Deputy Minister, a stranger, comes to
Delhi, takeg away the Prime Minister
for interrogation, anq then returns
her. Well, I do not say more than
that, I think that point will be under-
stood. &ir, I demand a thorcugh .ig-
quiry by a Committee of this House
in the manner in which a DSP could
come from Haryana and take him
away, It is not a question of privi-
lege only. It is a question of inquiry
by the Parliament, And Parliament
was sitting. What temerity; What
audacity; What an insolence on the
part of the Haryana authority to deal
with this officer in this manner: 1
shoulg like to know, Has Haryana
jurisdiction over Delhi? Have we
changed the Constitution? Have we
changed the delineation of authority
between the Union Territory and a
neighbouring State? I should like to
know, Sir. It is said that the Prime
Minister intervened before the arrest
took place,

SHRI RABI RAY: That is for pub-
lic consumption,
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SHRI BHUPESH GUPTA: That is
for public, It seems the Prime Minis-
ter’s writ does not run in Haryana
even within thirty days of her assump-
tion of power. Either it iy a lie,
deliberately uttereq or the Prime
Minister did not. . . (Interruptions).
Arrest has taken place. Somebody
disregarded her advice or direction.
She should explain here. Sir, I de-
mand an inquiry, We shoulg table
a motion just ag we did in the case
of Mr. Morarji Desai and Mr. Charan
Singh, get it passed in this House
that we in this House ghall go into
this question to find out as to how
that incident took place ... (Inter-
ruptions). No. applause is necessary.
What is necessary is a Rosolution to
be pushed through and passed in this
House and to call upon this Govern-
ment to honour that Resolution...
(Interruptions).

e

Now, let me come to thas other
point, Our democracy is in a crisis.
On dissolutions I won’t say ruch.
Demonstration are taking place, and
so on, obviously keeping in view the
coming Rajya Sabha elections. Sir.
if they have the courage, let them
keep Parliament going and then
dissolve the Asgsemblies. Don’t send
us home, prorogue the House and then
dissolve the Asgemblies, according to
your plans, on the 5th or 6th of
February, This appears to be the
plan. Let it be left to the States as
to how they should deal with their
State Governments. We opposed even
the President’s rule. When the Cons-
titutional amendment regarding its
provisions wag discussed, we opposed
it, We opposed Shri Charan Singh’s
dissolution of 9 Assemblieg in 1977, It
is so despite the fact that some of the
State Governmentg are unwanted by
us and unpalatable to the cause of
democracy and the interests of the
people, We would not like such arbi-
trary methods to be used by invok-
ing Article 356 of the Constitution in
order to gain wupper hand in the
Rajya Sabha. Apart from that, we
are against defections, We learn that

[30 JAN 1980 ]

on President’s Address 230

defections are being organised, We
have gn amendment on this, We hope
to deal with that amendment when
it comes. As far as the other things
are concerned or Afghanistan ig con-
cerned, I am surprised that some sec-
tions of the press have raised an
uproar against tﬁe Soviet Union. They
should know what js happening in the
world today. America is launching
a big counter offensive with the col-
lusion of the Peking rulers as well as
other imperialists who are their allies.
The American budget has been raised
o 143 billion dollars, an increase of
nearly 14 billion, not million, dollars.
A decision has been taken by them to
deploy a new type of missila weapons
in the West European countries, Be-
sides, there is a plan tfo add 46000
troopg to the contingency force of
America of 110,000 in order to be
used in Asia, Africa and Latin
America. Here 1 have got Carter’s
“State of the Union Menssage”. In this
address, he hag spelt out a plan for
offensive not only against the regions
of West Asia and our sub-Continent,
but against all the peace-loving coun-
tries. We are hearing about the
framework or cooperative framework
of security and all that, Sir, these are
not new words, We have gone back
to the cold war days and Mr, Carter
is trying to involve the countries in
this region in what he cally “a co-
operative security framework”, What
is happening in Afghanistan ig a part
of it They want to take away peace-
loving Afghanistan from the family
of peace-loving and non-aligned
nationg to the orbit of imperialism in
order to use Afghanistan a3 a base
for attack against the countries of this
region. That is why they are trying
to destroy Afghanistan’y revolution
and the independence ang sovereignty
of Afghanistan, Pakistan is being
shamelessly used by Mr. Carter and
the Chinese and others with the co-
operation of military dictatorship of
Zia-ul-Haq to launch attack and to
send insurgents against the Afghanis-
tan Democratic Republic. They are
being equipped with weapons, They
are being financed, They are being
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trained in the so-calley camps with-
in the Pakistan terrifory. The C.LA.
is active there, Some reports have
come, Some photog have appeared
in American and other journals, This
is the armed intervention, We find,
in this Address, the President talking
about big power rivalry. Who is the
rival? The Soviet Union is defending
the independence and sovereignty of
the friendly Afghanistan Democratic
Republic. - It ig the Americans who are
‘having an unprecedented concentration
of mnaval units in the Persian Gulf,
in the Arabian Sea and in the Indian
Ocean region, They are responsible
for the tension in the area, Again,
Sir, who want to punish the Iranian
people for the revolution that they
carried out? Who want to destroy
the Afghan independence and sovere~
ignty? And who are arming Pakistan
today? Sir, Zia-ul-Haq has demanded
that even the 1969 treaty should be
revised in order that there is no diffi-
culty in the deployment of the Ameri-
can troopg in Pakistan against our
country. You have seen in today’s
newspaperg that the so-called Islamic
countries’ conference hag concluded in
Islamabad, There, Zia-ul-Haq even
talked about occupation of Kashmir.
And arms are coming from China
through the Karakoram Pass. And
arms are being supplied to China by
the Americang so that they could be
diverted to Pakistan. This is what is
happening, Sir, we want a forthright
stand of India’s place ag an anti-im-
perialist, peace-loving- nation, and
there must not be any prevarication.
Charan Singh’s line was absolutely
wrong. He never undedstood what
foreign policy is. I do not blame him
because he is totally' i'gnorang about
it, But this Government should not
be ignorant. Many in this Govern-
ment have grown in the tradition of a
policy of peace, non-alignment and
anti-imperialism. And, I think the
stand should be even more forthright
than it is in condemning the United
States and in supporting the Afghan
Democratic Republic. Sir, I understand
from the morning’s newspaperg that
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Mr. Clifford, the representative of
President Carter is coming. Tell him
where to get off. This is what I would
like. Sir, all our support goes to the
cause of the Afghan revolution and
this is in line with our tradition, the
tradition of friendship, the tradition
of undersatanding, the tradition of
sympathy and support to noble causes,

Sir, ag far as internal things are
concerned, as far ag the economic
policy is.concerned, what ghall T say?
Nothing is there in the Address, But
it is interesting and we are benefited
by it in a way when the Cdngress(I)
blameg the Janata and the Janata
blames ' the Congress(I), between
them, they give us a lot of truths. I
do not say everybody ig telling every-
thing false, But, now that the elec-
tions are over, we should assess the
situation a little more seriously, Dur-
ing Mrs, Indira Gandhi’'s rule also
bad things happened, Janata rule
wag a carry-forward business,

They :

went in some respects. one on Mrs.,

Indira Gandhi’s Government, the pre-
vious Government, in so far as the

anti-people, anti-democratic policies
are concerned. Take the case of .
. unemployment, When Smt, Indira

office in January,
1966—I was here then—on the live
registers of the employment ex-
changes, there were 40 lakh unemp-
loyed. In March, 1977, the number
has gone up to 1,10,00,000, When ghe
took-over, the total assets of the
Tatag and the Birlas were Rs. 1000
crores, When she left after 11 years,
their assets amounted to Rs. 2,000
crores, From Rs. 1000 croves, they
went up to Rs. 2,000 crores, Simijlarly,
the assets of all other monopoly
houses increased, When Smt. Indira
Gandhi came to power,
the reviseq ceiling laws. During 11
years, only 12 lakh acres of land were
distributed roughly one lakh a
year on an average, and not a very
great performance.” During her re-
gime of 11 years, 3,000
incidents took place, according to the
Home Ministry data, In three years
of her rule, that is, 1967, 1968 and

Gandhi assumed

there were

_communal
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1969, more than.1100 Harijans were
killed, according to the official admis-
sion, You can understang how many
must have been killed during the
remaining eight years, Sir, such is
the record. I am not talking about
the emergency and other things. Dur-
ing the period of 11 years, the prices
continued to rise except in nine or
ten months. And these factg are
there. (Time bell rings). I am just
finishing, Sir, When Shrimati Indira
Gandhi took over in 1966 there were,
according to theip figures, Goveranment
figures, about 35 per cent people liv-
ing below the poverty line. When
she left 11 years later in 1977, the
percentage went up to 47 per cent,
notwithstanding the garibi hatao
slogan of 1971 of mid-term poll, These
figures I have given only to underline
one point, namely, that these social
problems, socio-economic problemg of
unemployment, poverty and hunger
ang landlessness could not be solved
without structural changes and radi-
cal socio-economic  transformation.
Sir, one point I forgot to mention,
namely, remunerative prices, The
peasantry had all along been looted
because they had been denied remu-
nerative prices for their products, whe-
ther it wag cotton or sugar or jute
or anything else, This is the position
on the agricultural front., That is
why the guggestion for change,

Now, coming to self-reliance, dur-
ing Shrimati Indira Gandhi’s rule of
11 years two thousand new collabo-
ration agreements were signed, when
she was in power previously, with the
western countries, What is the policy
with regarg to collaboration agree-
ments angd the foreign capital and the
multi-nationals—there is no mention
of it here,

Finally, Sir, one word before I sit
down and that is a note of warning.
Sir, they have got a massive majo-
rity, This- House will not give them
the massive majority and I hope for
the next four years they will have to
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sulk here as a minority party. Behave
as a minority party nct only in this
House but being in a minority here, in
a bicameral legislature. This House
has a role to play, behave also
with gome amount of restraint{ in the
other House, I regret to say I find—
I am not going into the politics of
it—most of the officers, who have been
named for corrupt practices, for
emergency excesses, are being brought
back one after another as if to insult
us. Here comes Mr, Jagmohan, wWho,
I am told, is going to be the Licufe-
nant Governor, or aiready he has be-
come, Mr. Bhinder hag become the
Commissioner of Police, Mr, N, P.
Singh has been brought back and
otherg are on their way in and others
are on their way out, There is demo-
ralisation among the high officials.
Sir, I am not one of those who hold
any brief for any official at all, I
want some standavds. Officials could
not be dealt with in the elections of
1977 because they did not fight the
elections. Charges have been made in
Parliament, in the Reports of Com-
missions and otherwise also. Anyhow
these officials are under a cloud, Why
are they being brought back, except
to insult the nation, exoeapt to an.
nounce thereby that emergency re-
gime without the formal proclama-
tion of emergency is on the way,
that the emergency style is coming
back. Sir, that is what is causing us
fright, not my friends sitting in larger
numbers there. That is the cause of
the worry.

Now, you can understand that the
Prime Minister hag said that she will
not pursue a policy of vendetta, But,
do I understand that these officials
and others who are coming back will
not be motivated and will follow. this
declaration of no vendetta, Sir, it is
in the nature of bureaucracy even in
normal times, when such changes are
made, that kind of their return is a
passport to the reign of terror, ven- .
detta, corruption and all the rest of
it. 'I would urge wupon the Govern-
ment not to embark on _this kind of a
policy, There are many other guch
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[Shri Bhupesh Gupta.]

officials, Keep them in the shade for
the time being, the officerg guilty of
emergency excesses and crimes, Get
other officers if you like. (Time bell
Tings).

Sir, finally, one word before I sit
down. Sir, I demand proportional
representation. The present system
_has shown an artificiality. Parliament
must reflect the popular political
mood, differences, divergence of opi-
nion and composition of political life.
Thig shoulq be duly reflected in the
Lok Sabha, in thig House and in the
State Assemblies and the Government
should also reflect these things in its
composition, policy, behaviour and
some such things, Unlesg this is done,
these anti-defection measures will
not do very much, We have seen the
monstrous play of money power un-
precedented in the history of our
country during this election, Sir, we
have seen helicopters, viscount planes
and s0 many things going. Money
flowed like water in some of the
constituencies and our ruling party,
our friends’ party, hag set an interna-
tional record, if I may say so, next
perhaps, only to the record set by
Americans in their elections, Even
that has been beaten now, We want
to get rid of the menace of money
power in these elections. Sir, no
doubt, the 'Tatas, the Birlas, the
Singhanias, Mr. K. K. Birla, Mr.
Bharat Ram, have been the first to
acclaim the formation of this
new Government and call upon the
Government to maintain, what they
cadl discipline. By discipline they
mean, suppression of the working
class and the trade union moverment.
They are happy, Sir; the Americans
are happy. But the Americans are
also unhappy becauze left has
grown a little stronger and what is
more, left parties have come together.
Here I have got the Time magazine. .
(Time bell rings). Just a line I shall
quote, Sir. I know you are a very
interesting person. One line I will
read and sit down,

[RAJYA SABHA]

on President’s Address 236

THE VICE-CHAIRMAN (SHRI
A, G. KULKARNI): I am interesting
person; no doubt, but I have got no
time here.

SHRI BHUPESH GUPTA,; Sir, it is
just one line. Here is the Time maga-
zine of January 21,

THE VICE-CHAIRMAN
A, G. KULKARNI): All
last line.

SHRI BHUPESH GUPTA: Almost
last, After giving an analysig of these
two formulations, TIME is worried
about not our friends there, they are
worried about us, It says:

(SHRI
right, one

“For Indira: Victory and Vindi-
cation,

From deepest disgrace to ar: cver-
whelming landslide.”

This is the caption, Yoy must be happy
to see what it says;

“An ominoug prospect, however,
is an glliance between the Commu-
nist parties that won a total of 37
seats in West Bengal, Though ths
parties have ideological difterences,
they may join with leftist parties
and splinter groups in other States
to qualify as India’y only official
opposition bloc in Parliament.”

Now, a final word, Sir,

“Now, Indians believe that a chast-
ened Mrs, Gandhi can run a
single-party governmént with en-
ough room to manoeuvre. Still,
there is peril in the fact that the
only coherent opposition ig in the
hands of the Communist bloe. With
the options cast in such extreme
terms, India’s democracy may be
entering ity severest test.”

We have entered a severe test, This
test shall be passeq by the people of
India by building unity in the left
and democratic forces, the only viable

‘alternative that the nation needg and .

the nation must have. Thank you
very much, As I said, you are a very
interesting person.
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|t SATH ATA A1 : ATIFY, I9-
quTETer S, 4R gt g fF g ok a7
AT T a T arfedy & fasar
FW T WL AT F qALEA A
1z St s fa=rdl % fag faena &
A ATTA F AN gEIA § 97T g
TN AIA0 F7 gAT fFAT, a8 $H 9%
F1 gga 2 f fora g & f1 sow e
AT I fA=910aTT F AR AT FY
qaifgs § et . (Interruptions)
8T ¥ a ax Tom g a1 w1 A & g
IR § | 9 TH A1 FT AW & | AR,
ag wifasoer Teeafs st A St faar
& quzar g fr ga fag v Ta A
qw a7 osA aiferfE #
fasger asroms #T foon, swaREn
FT fear faq afdeafadt § ag wwo
fear wmr 1 gaAT Wisar & |1 Ao
gut | Tegnfa F gz & wud A §
FgT foF oot aaq 927 ar % gy arferey
FT HTTF GIA @A | FHIAT A AT
ar FET #T A7 AT oY | ATRA AT F
HO STUTE 2 | Teeafa St ¥ S gy
FET 39 aT7 F1 § Fga1 91gar g fowwy
T AW ¥ faegd wody A9 ¥ g
fear | wreoa, 1 7w qF SAr aidt
TgUT & AIFAAT H 7 F 977 oY
SAFT UF I3T JIaeq agad 47 | 39
g fam g & wraA fwan, g
THET ¥ I8 & qvd F1 52 wse fwam,
T 1 &1 ArA A0 g9 F oA«

LThe Vice-Chairman (Shri
Lakshmana Gowda) in the Chair]

QI FT FAT TET AR AE & F A/
& T | T W TF 1< AEF 9 aF |
=t G T A e Sy v oA
FXRITAAE AN agioead &
fe w1z & % Jar 7 @ & fag,
TOH Heat 98 & forg, s et #@
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qreT |} 34rE 7 ag wyr fw oo
w7or fag & gardy A1z § g7 WiFH §
T It TTE ey | o1 fow wF A
IR AT ANT FLHAYA ATEA T T2H
7gw faat, aw #1 awans faar 39 T1d@
MATT A T AT wiFE 9 Q8§
77 ¥ 9@ & | &Y 9 ger fF wnfEy
&0 e ¥ AT IEL AT ATF TA TAEH

F St grAferat ff go waw A Al
quiT F , , , (Interruptions)

AT graw Tag oot (AT AW) ¢
Tg TATHT H1 o7 7 -

St Tary WA qIEE : AT TE
@ oF werag Ay, || (Interruptions)
HIT I o718 A aF FAW gAT | A
I F TAHT AT FUF T AL T~
free a1t & 1 @1 99 uATHE § ST
qrEt a7 ATReA § FIAET SIAt= Y
off | i ad F @ g S AiwS
gfera sy | 2reT A fagem 9T
F G0 &1 aq # ww & FW N g
T wiEs Ael aw fRr | @rer-fase
¥ ¥ F ATT 9T ANF Tw ATAY &
Far = T fag @y fergwm
T FefiFTeT ¥ ST FW W IqH 4
AT F @ SGF1 q 6l a@d
T ga S AT AT TS A AT FW
I IgAT T TAT FQ g | AT AT,

¥ et ST @ T F A faw

X &Y geAaTE & fF W AT STAAT A
S agwd faar fea § wawa wfaq
g, erw AT gu, Jw AT ATEA TG
T ®% | 99 afcfeafaat § o IR
ATHT GEATAT o7 a1 SR R qEIR
Tregaf FT AT FOAT AT IAF TG
forq STHTT & a4 AT AT § FAATE
1, Tg WL W HL T FY faeara §
foe 99X ¥ OF 97 FT AT QR
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[+ 9715 @1 aET |
aw A qar g wut for forg eafaq & fusdr
WEA ¥ GO qT g A1 7 fog
9% 9% ¥ Tg SO U J EETATAAT | AF
I g AR AE & 1 77 § qAT § A
F I3 FIAT THTL F AT, FET
gET & ufgwin afaat #1, #iafem
gl @t dq7@  afwat @y S
a5t ¥ g1 faar #T oF fagra @r
st At & wfas fa aw agh ax faely
¥ @ & ST AU TSl 9T A9 F
- fe qm ) za faawe F WY @ wAw
gfaFfe &7 faedt & o996 <2 §
7 fearm o | g/ ag s =gy § fe
ot afea g =wfafea afas § an
St Fmed g Gl soem &
STIRE L H F 79 K29 & S(UF<
FIT AT 9% AEGQTT FG1 | IO H
3 & asr we wex afwmw v
grar g MY ag 73 oy 7 faay 3
qrg gar 911 ear sy faar | e
g%1T & 39 gag izt s1dfeq
" fear, w@ifeq frar zowr ofom ag
gt f fran afasy gwam g
feqq Qe g 0¥ | OF  FOW W
FTHRH AT FTT 97 | ATG FHIAT
% wfezw @gg st 9w awq ¥ gy
FE ¥ ¥ gumar § B owg sAH
awaar wgt o f7 § 9w @1 awd
oA B2 & | frq w17 FrIgi frea
| & AW {597 797 FO9s §
43FT I WS /I, Iqy
gHT HTHT, I¥E gfog grawr w7
freaia graTy wme fEd osw
fgrgeata & fawer 30 3wl & frar
g FAIGT § F3HFC A 9T T UF
grefagze #1 q@ & FW FQ
& A 9T Wiy FAIWA A wwfary
w1 oo sfear Wear & v g
garfa faar srar g1, A fass g7
garfa fear Sararagr gfeer s
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St & geiT & gfwa @ F &
A8} afew SAFT 9%, AT FIA FT FAT
frar a1 |+ § w3 AT SiFAr qrev
qF AV § IE qBA1 FTEAT § wAal
o & FF ao & fF 797 9V qzg @1
g9z v efafass & ar Wear @
IF AT F (e ar fwE0 Jar &
fgars gz awrc a7 B & &
39 qg & ar 72 g fagwars
f gg swm &, 1977 % @7 af %
SAaT qrEf & wrEAEtE § OHT WY
Mifear &1 geuarn fuar aar
3P M,

U% QAT 939 ¢ AT & gl
aft fear gada \ { ,

oY T A T ORY |
Ffes ag gmd STv@Er &, =AY
gfraratdY &) serear &, IAFT Fdam
g forasy 7 frvar @ & e faver w1
¥ oSHAT F oATEA F qUF & FoAT
=g 1« a1 AEEAY, AL IA GHE
§ foq @i F S R IE AU
w7 geax fag s feg s %
T HEIAT FA A1 F AgAT Frgar
g AICHY oF grar AW ZH d@T W
Fgr fir gl 9a¢ MW § fusdy @
g F TWEY FH & FH AT EIT
orafaat &1 Gl TFRTSET FEE FAar
wraq F1 gferw § weww T
TUT TF OF TepTgay &1 wig @z
S qV G WAL WG AL, THo
T¥o Mo 7 3l ax f& foer &
T aF gy Afeww g
F AU F OFIT AT AT WTHET F
Tq F gag & ey & I97 faar
AT | FE UFRIIFET QIL I |IHaT
g BF UFRIS e & 919 BT QAFT3ET
g7 & 9% FT, A AGHFT F IY AN
TTEAT ST | 3VF g | S 9T, I
q1, I AW IF q¥ IqAT AGS FW,
AT gAT | afww oF I ¥ fog
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qF g WU AAC FIT §F TG HIqA
§ 9 g1 owar, g9 oara #v faear
SN T C T e T i e S &
faz 1 #faeav a4 Fam@r q91 o
o d mmgo sfro 7% & | § qwar Frgar
g & So uyo wgaqy 6=k agt an
#fwere A war, § 9w 4% &
o Fro T | AT 7@ UT FE 7
¥ fa twev &1 wfawse Farar war g
ar § sy qear wigar § v fam
g9 F Fo U0 FFTAT Ao Yo ¥ |
YL FIFF F AL ¥ A, TEF UF
T s qifsardz & 9 ar wdls
g, fagrsr saqr afsar F1 agt 92
gegid fast fear arfe 3 gqferg & saaw
g s owe feg 9FTT & Sear
gt gfaa widt & faaw sEad
FTAT A1, ITH d GEANI FT |

a1 faez w7 gfde g1 aar,
¥ Fdr g owgn, A IWF GEAE A
Tar gt =g 1 @& mfawfat &
fsg =y #wargeas dfsq faar,
wqurfag far, sasT wLaE v 91
fr gfea wft & @ § F el
9% q¢ ¥, IS4 #wqw &l &7 fAalg
fegr, v feT omwa s 3T 9%
qFEHT F@TEl, IEE q@ § @,
. WE  a%, q SR ATAlEw
feafa & wq Feqar T @A g @
fog g%1T & =g Fqtg g T@T | Al
g% #fger aar far war g &
& gumar § f& g sfaa daar
gAT | gEY §faus ¥ TF FHW it
dfqaar dar grn, arga e g &
T ATFTL IAF A AeH AT &,
@t e gaar g earfeq fEwar ST
aFaT &, ga% geard 1 arfgg fear
w7 qFar g |

St TRo Fo fog ¥ AT TW &
TwEH we WAt oA AfEw
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¥ ag #790 Agar § wAar 9@ &
amt & fx ag ot @@ qi ¥ @
Ao Ao FT JR-TLH1E, 98 19T & |
®io dto wrfe 7 g awg & wf ¥
FAF VT QI F WG, FIE qeqqT
SaH wgl A1 1 g wfew g1 qAT & |

UF WA qEed : g3 garea o
afsaga & &g 91 |

W WEAE AR ;. werad F
@ § wgar § fF ox @ o4 A
aifaq 4l 3 @ #i ag afaq g
AT g fF ave e WEo ¥ wAGr
FE F FWR G, GAT FAT HIUTA
qWE H TWR 9T, GHTAIA I AAT
= 90 fag ¥ AR 9T ¥ AT Fg
AT | ‘ o

UF AT Q3T H19a7 qSreq
Farfaq faar &7

e aea : fSg gared &
EIAT FATT TAT ITFT FIATT FT
Afsy 1 q1 ST "o qgro ;o &I
nfgs1e @eq g 197 A HT FAEFT &
FM AIAT F ATAT qATH T B §
HAIAEET § S FarT f7av § ghw
FIE ¥, WS WgT I9FT 3@ « %
9T ga1q 94 fear § 1 gg v
el ¥ Fga fear feawr wmed
F1 Ay § %F frar oor, Ssay o
garq faar § wE & f& & do wrde
F goFT 1™ fvar AT grees fwar
| M wAT gEF A & Faw fw
fear, sy &€ gua agi faarar)
oy gAx faars wav fogr, ¥ ag
#g Wl g &% ag s @ wtg G,
ag seal qF qg SR\
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[# wamaamE a1Eq]

& wraar g % wo &o fag mmaw
RWET 97 | AT T F FWR 97
IEA AT FAAET FT | HF R
Iax fgars FE &1 &G Faqar g,
IgFN St gAT AiEd, IqF HATaRT
W1 wEAE g gFdr g, ag gl
Tifgd 1| % oR Ffaa @ FF
g wfgwrfal #1 @1 FET Sq9qa
F1 EEAT FIAT EMT |

zafag § Fgar Tgar § % smar
qref, d® T F AR HIAT FEAT FY
G 1 SEN I F SAaifaw gie
1 GUET FW FT gy1@ fFar, dw F
af=ds &1 FAT frar 1+ afags &t
FE W AqRHT IF FAT H gy q
F FEA W1 AT TG AT, TET AT
f& gm F301 a1 g faws  goa
FIFAE BN STTAT, gAF)  FEX @
w2z § A% fagr Sroar 0 frER &Y
aifead fmaE ¥ efcmai dFT o3
g & | Sar wrEf A [ew AT wAr-
HT¢ F1 (AT T T famr qre ew
¥ argat, ¥ F| adr § wic §
guaar g fF s 51 3ad fag
gaqar ag) wfgy, fsmat  Fag
S[EH gAT &, WATAIT gAT & I7a1
gaaa 21 wifgd, arfs g@ gwe =
FIATIL R BT |

I A W FAT JEA F
AT TIET F ATET H I W_/W F
gafaar & ATy wid F agi I
HoTHEAH |, AEAAM] T gfaw
SATEET FT | g T@F ST YIT &Y
FIHETT T WAT § 1 CF @ 93T &Y
ATEHIR Heq TIA AT TSR § Jeq
FLW & | ATS gEg o1 wr g fF
ey TE § T FET g
¥ o1 FUATT § IgHT Gureq fwar
AT | IIT FT GTHIX IEIT GIHT
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FN T ALY QAT AEH 1 F qY FIH
FET EAT § foad weg £ @
HFATH g1 | 99 qITRAT # FT4T 7
TF AT 1 AT, TF N 1 7 47 8, 7
I QI #) g FT 38 Faew g
strar g fa wrd geert #) faarr awrsd
FIWT T F A% fay & gara F@d )
qIe 1@l S veg 93w & g faw-
foor & gmg & &y yeog FW &
fog =13 & 1 S® weww 9T TFE Ua-
NER O S -G e sy )
YT AT AT . . .

THE  VICE-CHAIRMAN (SHRI
U. K. LAKSHAMANA GOWDA): Mr.
Yadav, you can give that list later.
You pasg on to the next point.

ot I o arEw : § ogEd Qi
FEAT FAEAT § | FqS fuw ¥
Y TEAS F YEAT F ¢ A I@
wrifaqur ggw F1 mwwifoqwr w7 faar
Fgi #1 gfew 7, 7@F #1 q@THe 7
AWT FT WX FT | FT AL BE AN
ge, frewre fAyr % 1 @3g e
FIAAIEY FYAE | T @ FT OFH
qqr WA W IF TAWI  F Ay
FAra Agtgin | gafaw # FgAr R
& g1 gl &1 afaars gafa
FE FY A9 FAF SH 5

TF gia wL FAT AEAT §
fehgmeq &Y ara &1 € | wifgx
fedama 1 o foew frar P swan
qret & fagr | SAar Gt &1 9w
fedameq ¥ mraTe o gar, fewawa
F T gg WET X ATy | o
SAGT qrEY ot I § fewgma wF
G drET T ArEEd ger w0
SR FAQT 9Tl F T@A OWIAT ) qg
fewaors Siar ardt &1 FUma §
W F1E awaar g tF g3 g

|
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afefeafaal # 47 e, faad aw
qauga oxaq fear &, F Avy ST
FIfgy av # graar § f& sfaw §
T SFT TFAI@ ZHAT SAMfET AT
ASFATT i ATE gAL wEg | A
guaar g fF Y saar 3 74 fear &
% SUF @19 9 Fw9 §ifuw #%
FE

TF IS WX FF FLGH  Foql
f& fFg gFrT sqqr ardf 7T FF
7 2w & wiga a1 1 W FT A
faay F Feor A9a 31 Pradr w9
21 g &, AT FT gFE dar g1 owar
£ g argw 7 A oo F owwd
19T § gIUTA FTAAE FT JT 48
Fg & % 19 qgl aga 7T g
g owwmz fay &1 &S ogmwA gl
IHY A AGT FIHATZT AL IT GEHA
FIAFFT NI F a8 a7 "0
AH-gIT gL W@ar g ar e
fra®T a7 TINA & IEHT HIT T |
3% Tt a1 gE S IwEA AV
Qs FY TE | ST FT gATE FE
qier AW ¥ SAH FT W9 dar gAv
1T 1 weE i Faw fggwE &
ZHAT W96 EAed @ | IAET @Y
fegfa 21 o€ f5 9w =1 wears &
q7q ZIE IS AT AT AT @ R
IqFT faqawor agy &1 ¥ A g QT
2\ oguT IU W & gt A
o foedr AT goai ¥ faegd
A 1 wr g | & Sraa qfesy
foai & ot far  war g
ZA ot F ggi misat @t § 1 0w
T GFzqar g1 T g 1 9 AT
& darer org § Tgt SAar 9Ef &,
AF T T gudw e QNI
o § T a9 I T wqF
§ 39 @ § AT 9™ GH, ;W
#faarY, gfad SaTET W THFTT &Y
gienm 3% § wawd §  qfF dgm
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Sid gt &1 & 9w §7 @
gAY qiF gEY 939 & foered mre
& | zafAq ¥ T § P o A
YRR 9 THIT FT WH0 ACAT &Y
g faaq 5 37 awr #1 fifg
TEEA g1 AT F3AH g AT |

AT, FT T T TFT g
¥ 39 gEI(F FT HIT FW@TE AL
=rgar g 1 faqel =a & @ ad
TOF § 9 TLAIT FT 98 HIT o7
T AT A AT Afzq #Y L, 9EHT
augT wR qifs 98 99 | gEr 9%
AGHTA-HCIHT I JIT FA Y T&LT
& &, A GeE a4l § Suwr wweA
a &)

SHRI ALEXANDER WARJRI
(Meghalaya): Mr. Vice-Chairman, Sir,
I have tabled three amendments to
the Motion of Thanks on the Presi-
dent’s Address, and all of them relate
to the North-cast. We. from the
North-east are specially concerned
with what happens in our area and
that is why most of us are cooncen-
trating our atteation on the North-
east. Much attention is drawn to the
recent happenings in the North-east
After the last Chinese war of aggres-
sion, the North-east hag again come
into the limelight in the eves of the
nation. National newspapers and jour-
nalg have painted these happenings
in varioug colours angd shades, I re-
gret to say that some of the news
items given were not according to
facts. Some of the newspaperg have
simply condemned ang smeared the
fair pames of Meghalaya, Assam,
Mizoram ang the whole North-east.
The incidents, fo, example, that
took place in Shillong in October, 1979
have been so depicted by some na-
tional paperg as to make it appear
that the Khasi people, who conducted
the gtruggle for a hillg State in a
peaceful and non-violent way for
over ten years, Wwere g blood-thirsty
and violent people The “hartal” of the
25th October was a peaceful cne. No
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volunteer was prepared for any vio-
lence. It was the refugees who were
concentrated in two localities—not the
permanent residentg but those who
happened to be in those two areas—
who starteq violence in Shilong.
They started by stoning 5 girl to
whom I went immediately and saw
in the hospital after she was stoned
and they tried to kill a young volun-
teer in another locality in which they
Wwere concentrated. And that led to
repercussions; that led to other in-
cidents that took place on that day
and on the days that followed. Even
on the 21st of December those inci-
" dentg would not have taken place if
the people of the so-called minorities
had not taken gut a procession in
. spite of section 144 being in force.
Some of the newspapers have been
blaming the missionarieg for what
happened in the North-east. I can
categorically say that the missiona-
ries have nothing to do with this.
It seems that for anything that hap-
pened in the North-east, the mis-
sionaries have been made scape-
goats. If anyong is to be blamed, Sir,
it is the Government of Mr. Merarji
Desai ang the Government of Mr.
Charan Singh. The present Prime
Minister saig a few dayg back that if
information haq beep available, the
troubleg could have been avoided.
Sir, I remember, nine monthg back,
I with my coleagues from Assam had
tabled a motion on the infiltration in
the North-east on the influx ang in-
filtration in the North-east. We had
warned the Government nine months
back. If the Government had taken
action at that time, guch things
would not have happened. But Delhi
was busy about whom to put in pri-
son, whether they shoulq pasg the
Special Courts Bili or not and so on.
Busy with those thingg they forgot
what was happening to the rest of
the nation. We have been blamed our
people have ben blamed for seces-
sionist tendencies. They said north-
east hag got a tendency {o secede.
Whg is tp be blamed for this? Last
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year when a group of journalistg in
Shiliong went to appeal to Mr. Mor-
arji Desai when he wag there in the
Raj Bhavan, to extend to our boyg
and girls who want to appear in the
All-India Serviceg the facility to
write their examinationg in English,
he said, “If you do not learn Hindi
within one year, then get out of
India.” Now, who is responsible for
thig secessionist tendency then? Who
is Mr. Morarji Desai to ask us to get
out of India? We were in thig coun.
try even before the Aryans came.
Therefore, who ig he to tell us to get
out of India? 1 doubt whether there
ig any secessionist tendency on the

~ part of our people.

Sir, much hag been said in the
newspapers and also on the floor of
the House on foreign influence  in
the northeasy I belong to the north-
east. I comg from there. I not only
suspect, T know that not only ig there
foreign influence, but foreign hand is
there very much. The foreignerg who
are there are there not in hundreds
but in thousandg and thousands, I am
not gurprised if in this sensitive area
spies of foreign powers have a hand
in all thig turmoil that took place
in the northeast. I shall not even be
surprised if 5 foreign army appears
in our midst if a war is to take plac=
in the East. The happenings in the
northeast during the last quarter of
1979 have also been wrongly dubbed
ag communal. How wrong can one
be if one looks only from one side?
The movement of the people of Assam
and Meghalaya ig not communal; it is
national. It is a national movement
organised by non-political partieg to
drive out the foreigners from the
country. The inroadg that the foreig-
ners have made are alarming in the
north-east and pose a danger to the
country. 1Is it communal if the Cen-
tral Government failed to check the
inrcads of the foreignery gnd the peo-
ple took it upon themselveg to drive
out these foreigners?
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Now I would also like to draw the
attention of the House to the pro-
tracted problem that jg there in Mi-

zoram, The protracted problem in
Mizoram hag also been an object of
serious concern. Concerted efforts

have been made and various methods
have been adopted for 5 permanent
solution to the problem. In 1974
peace advisory body wag constituted
consisting of representatives of aki
political parties, churches and social
organisations. The forum expressed
the need for establishing 5 rapport
ketween the MNF and the Govern-
ment of India,

THE VICE-CHAIRMAN  (SHRI
U. K. LAKSHMANA GOWDA): Your
time is coming to an end. You can
take another two-three minutes.

. SHRI ALEXANDER WARJRI: The
Government, on the other hand, has
adopted a wrong policy of ‘opera-
tion security’, at the initial gtage.
Most of the villages in -Mizoram have
been. combined together into  group
centres. Now these group centres
have been looked upon by the peo-
ple of Mizoram as  concentration
camps. The Army gppears now {0 be
an occupation army and according to
Brigadier T. Sailo, the present Chief
. Minister of Mizoram—I quote:

The people in general are utterly
disgusted with the Indian soldiers.
The people have been so much an-
tagonised and alienated from India.
The obvioug conclusion ig that se-
nior Army Officers in command of
troops operating in Mizoram since
1966 have let down their Prime
Minister and the people of India.

The ‘operation gecurity’ which was
intended to eradicate anti-social ele-
ments hag alienated the loyal peo-
ple. Now, realising thig fact, the Gov-
ernment have initiateq dialogue with
the delegation of the MNF in 1966
which culminated in the signing of
the understanding of July 1, 1976, in
which the MNF have agreed to ac-
cept the settlement of problemg in
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Mizoram within the framework of the
Constitution of India. However, the
talk was called off gn March 20,
1978 by the Janata Government and
the MNF has again been banned, As
a resuit, on June 1, 1979, the quit
Mizoram notice wag served on all
non-Mizos. This wag followed by in-
cidents of violence ang to deal with
the situation the Government have to
go back again to the ol way of gup-
pression and oppression The situaticn
hag since become complicated with
every firing incident, entailing diver-
sified version and consequential con-
fusion, The Government, in calling
off the dialogue with the MNF and in
arresting the MNF President, have
committed a blunder, Any endeavour
io solve the problem without fully
understanding the people in the State
would not succeed. It would onky
create more problems. Ag stands now,
it is most unfortunate that the peo-
ple at large are panic stricken, espe-
cially when the present Government
in Mizoram ig responsible for making
the situation yworse.

Now, to bring about lasting peace,
firstly, the Government of India
should accept the problem of Mizo-
ram as g political problem gnd it
should be solveq only through poli-
tical means. Secondly, the dialogue
between the Government of India and
the MNF shoulg be resumed in the
spirit of understanding reached bet-
ween the two partieg on July 1, 1976,
and before this the MNF President Mr.
Laldenga, should be released Lastly,
the people of North Eastern region
are all disillusioned with the treat-
ment by the Centre. After 32 years
of independence, the achievements in
the North East are very negligible,
compared with the rest of the coun-
try. North East ig very much lagging
behind and I appeal to the Centrak
Government to concentrated more
and more on the North East and iry
to solve the varioug problemg there.
Problemg that I have glready men-
tioneq and other problems faceq by
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the different States. Once and for all
the Centra] Government should step
down to gettle—once gnd for all—the
border jssueg between the different
States, It js not enough to bring de-
velopment and progresg to the seven
sister States. It is most necessary that
they also have no friction between
themselves,

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA):
There ig hardly any time left. Please
wind up.

SHRI ALEXANDER WARJRI:
Last but not the least, I appeal to the
Central] Government to think up
seriously about the desirability of
advising the President to assent to
the Residential Permit Bill passed by
the Meghalaya Assembly a few years
back which is now in the cold storage
here in Delhi

Thank you.

SHRI BHUPESH GUPTA: Will
there be a statement today on the
arrest of Mr. Romesh Chandra? We
do not know.

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): I

" do not know.

SHRI BHUPESH GUPTA: We
would like to be present here In the
List of Lok Sabha there is an item
called Statement on the Deportation
of Shri Romesh Chandra by the Bri-
tish Government from the London
airport. Generally, when such state-
ments are made in the Lok Sabha,
immediately thereafter such  state-
ment is also made here in this House.
My Calling Attention notice ig pend-
ing for two or three days. When will
such a gtatement be made about it?
I submit that my Calling Attention
motion may be admitted, .

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Let
the Chairman speak to the Leader of
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the House... (Interruotions) Mr. Bha-
nu Pratap Singh....
(Interruptions)

M W waw fag (ST ARW) ¢
JTATEAT WEgled, A1S1-al g7y ol
AT 7R At § gad § 0w gax a%
T IVTA FT LIS FIAT AGT A1ZAT |
FIGE Fgd g AT I AEHE R | AR
guTz 2w & Teutq ag feufq &t g
SOTAAT &7 & JIATT 17 § | § Faq
ZAT & F7A1 AT § fr 9w @« a1
fa& g7 3o § wadifa F at7 § gwra
TAT § S9E 3 AW FT FAQT A5q FHA
FH E ) qE T NI AW AW
ufz § ag o fF ag g1 gveiar gr mav &
& %1 1 37 AT 7Y AEAT & 7198
wAq A gt | gEfan & qi-gear-
QT § AWETy g7 AT Argar | gf,
F@ T qIA ¥ AR Safeqq AT
Argar g fawd fr w9 & F9 7g g
g2 &1 i o1 oy a1t aareg g€ & was
29 Y TFAWT F1 AT F agd THAAT
qreg & oY | ag 91T FE T & fF 30
awt & FTH F7 30 AT & e farre
fear war & 37 30 a5f & fwrs 1
¥ FAT ATEAT E | 7Y 977 € &%
FITHTTIAAE | THH ag qamaraarg s
a7 1950-51 ¥ fq =afyy =g &
AT FT T GHI7T F 125 29 ®
8597 AT IE T 1976 7 fITFT 111
gt | AT HEIT F FAT 14 I97 7H
g 707 § ) g9 & wfafaa ¥ g
FEAT F1gaT § f =417 #51 #wiq gifey,
uferar & e § v &7 1970 & 1976
& 9 ¥ wiwa ® wfa safsq oo & qay
sAafg gl &1 39 Zwofmar § &
ITH ¥ 6 XU FT BITH Fyqa wifzg
71 WY &, frgara & ga® w9 miy
W@ WT 1970-76 FY W1 Fafy
ot ag gfexr wieft & oraq &1 gad
eafors aog 7197 ST qFAT &1 § Fqrar
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g o g7 %31 4 HiT Fgi A1HT €T I |
ufar & freg gu awi § o 91| w0
e wfa = otr &Y 3fg § ga@
T @T, F9T 6 30T Fi BITFT fo F
Arfea M AN | oifgfea Mg T
2at ¥ gardr wig g wfy sfaw qay
F9 g%, sHq § qad & gag ag €Y
@Al Agar § 6 1950-75 F 1%
FAIEATE | g UF § FAEEAT
g€ U @A IqAaq< 9%, 91 fF
JAGES AT 2T UT TAATAT FIhy
# fo¥ 70 us T F AT FHT g

“The only ground which we have
maintained in the world economy
is our share in the worly popula-
tien, if thig could be considered a
matler of pride. According tc all
other major indicatorgy we have
steadily lost ground. Since 1950, for
instance, our share in world output
has fallen from 2.1 per cent to 1.3
per cent. Our per capita income in
1950 was one-eighth of the workd’s
average Now it ig one-twelfih. We
accounted for two per cent of
world trade in 1950, Thig hag now
fallen to less than one per cent. In
1950, we produced 10 per cent of
the third world’s gross national pro-
duct, now down to six per cent.”

ot fige gu &nr § I Y gw feaw
fomey T @& |

“FEven in steel, the pride of India’s
progress, our share in this third
world hag receded from 40 per cent
to 12 per cent.”

Tg 9T 30 99 FI SAATew g foraat
FT T & B STaam a<Fe T 30 WMl
¥ Ty gLz FT {231 | § goAr
w1gar g fF aa1 fee 3d@r #Y gAoafa
g WY qrw WS & fr wtw e
Fa § qT Ffger 1 67 o frw wfq &
gfggs &1 1971-72 § 1.1 wfqwq,
1972-73 ¥ 3.7 gfdwd, w& aw
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3.3 Wiqwa, fHT s av1.3
sfama, f6T 6.6 Tfawa #wiw fg7—6
wtawa | ag @9 fearscgfasT araa &
strsifan 6 a9 o sag wfa safza ara g
afg Fa7 0.5 Wfowa g& w9 fx
frear gTawi ¥ 1977-78 § 5.2 gfawa
F1afg gd A % 1978-79 F 3.6
afawra %t afg g5

SR, ag WY F7T AT g (F St

S ¥ wE &gq g 1 ¥ ATAAr

& 20 sfqoa #13fg aga =faw gt
g | Py gxTarfaee § W @ 0w fog
drFaifas 3w § UF 99 F TET 20
gfawa & wfow  weri § glg Wi a8
ATET F1GH FEF T q&AT | Tg AT
Fgt Uk ATz At & & fag g€
afea § ag wgar =amgar g 5 ag qga
qaqT TE) § 9% BF 20 gfowa =y afs
FEEN ! M UFAFTANIE ) 1971
t I B 2 B P B
Z7EFT 105. 6 91| 98 fagda At &
1T 1974-75 T a3 FT 174.9FAT
afe #q fgara g q1 669, TEAT §
gfgzd &1 & srawn =rgaT g 5 #at a8
fewTs Fioar fors & o aglf @ 7

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Mr.
Bhany Pratap Singh, you can take
another two minuteg or so,

st W waw fag : TwEE w7
i frae ot & HfSw) gary ow
qraAa gl ¥ ger v fisw Qb
agt ¥ ST @ewT ¥ F#r fHan
¥ o™ SAEr qgN . FEAT ARAT §
ity O s Agt g afE &
gy @7 & favas & #=7 w=a1 §
f& gfa foe™ 31 awt F =R
Y e V1 qa1 el F asy
¥ a1 ast #Y Igwfy @ gwar
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[t s, wam )

FT &% Al F SHFT TG ATAN BT JATL
g WfEe ST @ o= 0 a
1972-73, 1976-77 ¥ 9= Fuf
# gram™ 37 wEg FEE 106.7
fafaas =1 A qur food & aaf =
Ates daraT 128.9 fafewa o=
411 20 sfeme &Y gfg g1 @
TW q USE F GqET H 18.76
sfeme #1 4fg g€ 1% § 22.69
afema #Y 2fg g2 13 o) AW
W1 25,17 ufeem & afg g2 &)
¥ wrwar € 3@ Afg W agq §© A
19 [EH AW FT TG 9g Iaam
g g g I ant 1 sty § feard =
a1 9gy av 2.6 fafmaw FRA
agraT AT A} g8k av 2.8 fafw-
Feq FALIT FGIAT T\ I gfAar FT
fed 8 99 #§ weareg W o9T @
gifaas afamm & w= faw oo
7Y SR 5@ #¥ Icr 2.6
fafaga gweac gav fand s@rd
g @ S wET -
“I take my hat off to the Indian plan-

ners and administrators who have
achieved this record.”

Fifs FE AT 9T A 359
g qu o fgurd @1 fawe «&f
gar g faqar 21 aqt @ g ag
AT\ HieaEaT F AW FEa D
gt § 47 gfqwe *¥ afg g€ &)
7g gafay @wva gan fw s #wg
gz &t agrg af A IgEr & A
T w@my gq wa wv afvom
R ST & WSF 9T GUT | 9EN
6 agf ¥ wfg =afm =3 =t s
garg A IgE qFEa fosw QA
agf § 10.3 wiowa =fas waw
IR FLATTAT |+ 10 Tfowg deA
gfgs far AT 1 "/@r G 43

sfew wfew <@t 18 a8 W wgar |
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TRer § f5 59 s #7 aden a9y
fagar f& g & wad w@ ¥
st faveas sraTs fagent & |wman Sman
AT 9F T FT TEIAAA WY @I
4.5 fafgga =@ =1 =Aew #Ew
Faw wET ¥ 5 a9t § gan;, qfEw
g1 ast ¥ 917 98 A gHA UF
fafaas =9 ¥ wfus gaw T
¥ witad g Ao oA A A
7g W1 FgAr wwer § & faw gar
F FEAFA FT WX qH @A
W oag W@ g ¥ oafgdw wro
18§97 § g8 IFT F FAFA

9T fSeAr @9 gar | g I°wF qE

Y & arar food ad gwA  Seer
Rl #1 GUF ¥ AEQE ®I GHR
F GF ¥ M § A @A FA
F faog fear st Sw% mqER
g4 fFar1 98 89 g3 ge WY AR
gt w80 fF ww aga go fwar
TR R/EFT %A @ fwem) & ag
FEAT ARAT § & aT@r {7 gwwr .
g gUAT §, gEST AT dam q
AT 1§ I I GErE | F
fag §a12 7l g\ & @ wod fade
o5 ¥ 43 gu afadl ¥ wgar = mwr
g fF 3 o8l 9% ¥ W g A
R @ f& F1 af A @y g
g\ g g% ¥ woaag A FE T §
FgET ¥ Faw qrEf 9ger agEdy of,
IO gFT F T I A gqgst
Faa Saar qrEf Fq o ¥ fade
oifedl & uEw g 9 ¥ afwEdd
AT 97 W) §F AT qEY T2 T
qr agy gAr S 9ga gAT F7ar 47,
FE wvEd F1 g Agr gi ¥
g FTAQT 97 A ZEY FTIOT J H

S Y AT AT A A § dae ow

WeEE & 'y ¥ A el I aw
TR & A QHT AT § ¥ IaWo
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2R € ) c L R 1
TR qg qUEAr g aar o9r fw
g SawT ;A g gafaq 98 W
St oArg W1 FT A g@tad AN FAN
g g &1 faug fear § feg
A% FgW Agar g fF oS A
g faweq &1 oar @ ©F 9ret
F gEEd g ¥ fam ST F%
q ar 3q I F goaseA fawew
F1 gz a1 fBT uE g AH )
At faweT #5 § A€ 1 H 99 &
F FETAT Tg =rgar G osEw
LSS B AN E -G CIE B L
#§ S AAS wE g Sed SWar &
el &1 gfafgrg T80 F&T ST
FFAT; Q2 I F AW AG A AT
g 9% § § Sam RuAr qg
JEAT | HFgA TAAT @I FaarT =ATEAT
g fr oo o e F09 F 9
JAY ¥ FAF UF I IWEE YT
JUT g & FE wF AL GST §
T Hiwer 9% MY Ffg fage A
36.41 9W@e A FHG HE A
far =T 12 50 g@e e, &<
Fior ¥ 29,29 Wawg I TG
‘g’ #1 fuR w50 wiawma §F
faeft, meg 93w ¥ 46 wfawa T
faqd =T 87.5 gfaea caw fae,
Igr ¥ 55 Sfywa g faw o
90 wfqma @ oy, dsma ¥ 52
gfqma e faw o 92 wEeEY
e faefi; s § 42 WO
are faet T 72 g @ A=,
THY IFX IAT YW ¥ 35.9 wfa-

ug ate faq #iw 60 fama €€

il o f e

¥ oofq ¥ Faw g€ FFAT ATEAT

g fF afzx s@ar o1 a1 @ &

AT GTEad H AvRad B AT W7

TR § AT FiEa A A o
971 RS—9.
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FFG & wW Y W gAwT
afgg 2 fF F g7 uwa g wTa)
TeqYT TERI WIAT Big 3 fo &7
I M F U IA W qAT
g1 aEar 21

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Yes, Mr.
Basheer, please be brief.

SHRI T. BASHEER (Kerala): Sir, I

.cannot welcome the Address delivered

by hon. Rashtrapatiji. The reason is
very simple. If the President's Ad-
dress can be taken as an indication of
the Government’s policy, one will be
only disappointed. In paragraph 6,
the President has mentioned the mas-
sive and broad-based confidence re-
pose by the people in the new Gov-
ernment. There was a big swing in
favour of the Indian National Cogress
in 1971. Later, after the post-emer-
gency gcene the swing moved to the
other extreme. It went in favour of
Janaty Party, resulting in the forma-
tion of the Janata Party Government
in 1977. Now the 1980 election verdict
has again gone to another extreme. In
1977 it was demonstrated by the people
that they did not approve of what the
then Government did including the
declaration of emergency. It was a
negative vote. The Janata Party Gov-
ernment was bound to fail by the very
logic of combination of political forces
that created it. It took only two and a
half years to dislodge from power.
The Janata Government failed miser-
ably to solve the problems of the
people. The social and economic and
politica] chaos unleashed by the Janata
Party Government could not be con-
trolled by the stop-gap arrangement of
a caretaker Government. Sir, ] would
like to say that the present Govern-
ment is the product of a negative
voting of the people against the Janata
Government’s policies and politics.
Here is aother swing to the .opposite
extreme.

Sir, 1 would only appeal to the

party in power to congider the saljent
feature of the successive elections
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and to take lessons from those wver-
dicts, Do not think that thig is a
mandate to forget the people and to
do thinggs according to your whims
ang fancies.

Sir, T am disappointed with  the
President’s Address as I failed to see
a clarity of direction in the Address.
The President has pointed out in para

9 :

“The Government would like to
reaffirm itg commitment to plann-
ing as an essential tool for engi-
neering  social and economic

* change.

It lookg very strange that nowhere
in  the Address is mentioned the
word ‘socialism’ which wag always
repeateq by the leaders and gpokes-
men of the party in power; especi-
ally the present Prime Minister.

Sixteen years back, the Indian
National Congress at a plenary sassion
68th at Bhubaneshway in January 1964
adopted a resolution on democracy and
socialism. The resolution was quite
unequivocal about the cuncept of soci-
alism. It was stated ijn the resolution:

“The Congress is working for a re-
volution in the economic and scocial
relationship in Indian society. The
revolution js to pe brought about
through radical changes in the atti-
tude and outlook of the people as
wel] ag the institution through which
they have to function.”

Sir, has the ruling party any idea
or even indication of effecting such a
change? Sir, I am sorry {0 say  that
it does not have any such idea. In
paragraph 9 it is gtated:

“The great task of nation building
will have to be resumed with re-
doubled vigour so that coming gene-
ration can hope for 3 fuller and
better life.”

Thisg is of course 3 sweet general state-
ment, But what about the burning
problemg of the country?
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Sir, here 1 would like to  mention
about the problem ¢f unemployment,
The President’s Address is conveni-
ently silent on this burning problem.
What about the mounting unemploy-
ment of the youth in tha country both
educated and uneducated?

The President’s Addresg is men-
tioning about the efficiency of move-
ment by railways. But the Addres; is
silent on the bonus to railwaymen.
We would like to know as to what is
the policy of the Government towards
bonus offered to the railwaymen?

The promise by the President in pa-
ragraph 7 of the Address is: ‘

“The law enforcement agencics at
the Centre and jn the States will be
activised.”

The word ‘activised’ is significant in
that the Central Government may
become even relentless and may not
tolerate the existence of State Gov- -
ernments differing in political com-
plexion from that of the Centre. The
poist-election statements made by the
leaders and spokesmen of the party
now i power shows the desire of the
Central Government to dislodge the
State Governments that are not of
their liking. Sir, there has been a lot
of talk on the floor of this House and
outside for and against toppling Staie
Governments.

Sir, T would like to point ocut in
this connection that mid-term election
in the States cannot he ordered in the
context of Lok Sabha elections. The
issues involved in the Lok Sabha elec-
tions are different from  the issues
involved in the elections in States, The
founding fathers of our Coastitution
accepted federalism fully knowing the
possibility. of varying complexiong of
politicg at the Centre and in the States.
Sir, the recent election to *he Kerala'
Legislative Assembly was held just a
fortnight after the Lok Sabha elec-
tions. The so-called wave could not
rise above the Western ghats and en-
ter the Kerala coast. If I am to quote
the special correspondent of the Times

/
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of India, reported from Trivandrum, it
reads thus:

“The money power was displayed
by United Democratic Front (this
front is led by the party in power
here) who thought that their rival
was a close competitor. However,
the voters at large were unaffected
by this display.” ‘ ‘

The Government party at the Centre
wai compelled in Kerala to join bands
with strange bed fellows—even the
Janata Party.

The people of Kerala have voted to
power in the State left democratic
front with their sense of realism. Here
the leaders and the spokesmen of the
party in power at the Centre spoke
about secularism. But in Kerala they
embraced and allied with all sorts of
communal parties and groups, Sir,
their talk about secularism is hollow
and their claim to secularism is mea-
ningless. The party in power here has
miserably failed in Kerala. ’

Unlike the present Central Govern-
ment which is the product of a nega-
tive voting, the left democratic front
Government in Kerala is the child of
a positive voting,

THE MINISTER OF SHIPPING
(SHRI A. P.
SHARMA): No, no.

SHRI T. BASHEER: Of course, it is
the result of the negative voting. When
the Janata Government came into
power, you said that it was the result
of the negative voting.

SHRI A. P. SHARMA: We never
said that.

SHR] T. BASHEER: You said it. So,
unlike the present Central Govern-
ment the left democratic front gov-
ernment in Kerala ig the child of a
positive voting by the politically con-
scious electorate, The Government
will surely and can surely deliver

E AN LT
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I don’t want to say anything
more at this stage. The taste of the
pudding is in its eating.

Sir, Kerala has suggestec and ac-
ceptedg the alternative, The emcrgence
of this alternative at the national
level in due course is a historic task.
On the face of this social, economic
and political alternative the waves are
bound to withdraw. Social justice will
succeed. Politics of personal hollow-
ness has to yield to the far reaching
forcas of politicg of idenlogy, politics
of conviction and politics of commit-
ment to the people.

Thank you, Sir, o

= gideg wamr wfger (7o
TqT) : STA9TET wRIAE, faew A
faa & wegafa F #fagmw 97 959 =
g #E wrdtE mEe ¥ o
oy fawe @ 0 o#av uw oamm
g9 @w @wrr w7 g fv oga
L GICEIRI ) B S-E-Cu B | O
ghauay @t 1 agaa femr &
AT M F1 w1 gfeo ST F g
R fFar 3197 F S & &
FIH &FIT K TF AT 35T qr—3feger
amy, ¥W FAmr) ARt @ ¥
43 gu 3¢ WA gwT 3§ A
g7 gfr Sy, dfwd foed A
gt § wAar aw & @7 ofdfeafy
Im & der gf °¥ T@d gu e
qAF qEEAH gWwil §Aa g v g
§ AT WA qATH- TULAH] FV ;T
¥ oara 3T w9 T g oae
ggd & gfanr a5 oA faar
JTRITIST FGE FT IT qWT W
a7 g F WY g 971 _}/WM F
FLETQ AEHT § &1 q@ aF W+
ami F fa¥ mars ww gEr 9n)
LrfTF FenE FTH TgT AT AT |
gy faeqs sET aga & & 7MW

e T o
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[+t gfcfag waamt wfgeT]
g <@g A1 WT FTW H FEA WK
sy faaga adt g1 & qq @)
ov | afrq faed a= gmEl § Swar
TR F €1 ¥ S ¥ W Ay 9qAU
Ay a1 g7 A A Q9T Fr9eg St
frar & foad #rar 3o & @t
gat ¥ g e et g wifeafy
fegrf @y g faswr 15 feai &
gAY VFTT § A9T W9 g1 H AV
§ oic amdA g {33 g gAw
geer™ 39 Q0 eIy w1, g9
arty g widoafa &1 sfea i
& g7 9T A8 FT ITeT FX @ & |
grs 3@ ¥ FTAT G ¥§ T &,
Eag w7 T AR &, AgE fgara
Fg @ 2 ww W F oHide #
FH g, ww W ¥ Jw A Wy
i # w4 &, WIT NFEL Fi FHI
Z1e0F g7 § sgi 9 FqET
A Fgt Ars g A A1 Fuy oA ¥
<\ § | SUHEAe AEIRA, FEIIET §
sfi uAo Fo THg F FX H WX WA
F far faed 7 fRa & 3@ @wmg
# fyae w9 €7 § ) W @aT @
fo faa @i 7 fyey ael § A94F
gHIL Fi 0T WX yw fEar @
o qHIL K1 FroASY, gfEw St
F A FA SY F Y FFE-
Al qar &1 g AT 89 @ ww
TH G F AT ST W@ 4 F
ST FT OF ST 9T F(EaT
g fr o o0 agr w9 <@ g
ASHTT BN ST GIFR T wHET
qeqFT I9F7 & gA@ & faer
fedr &8 ¥, Fwadl FF FAT FT
oC I& AL F A I FT IT FI
wefT F79 FT EAT HYAT T@T E
wi=m fod & =< aiddr gqEt
IR AT FE FT G HGET
1T OF YT FT 25 WEA qF qEe
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@t wfFa @ Adl FT 9@ A
T I F XG AL Y AT AV FE
G #g fear f5 o< 3w 41 ¥@ uwe
qiw wire feg g§Ssw ) a1 g
A U § Fg dgl &, wEed g
gl T@ AW F £ UF AT
Tuwg ¥ gq@ & fgww gfaw F9
fear a1 & Sgla dwe ¢ awgi
FE FT T FC A § 1 TE WHIT
GO Wi Ig qmedET 99T &
g & W o= A et 9%
Fq fwar @ g1 59 merwmd W
ag g ag7 Ot fog s q 9T TH AV
a FEr AW o, AT F AHET
¥ uqr war fw faeq z@ @@ &
IWFE F ATAC I§ 9T AR TF
gl dv 1 AT qiF mafrat 9T ag
g fearaar mrAfEa I § &
4 e AT T WX g ¥ fqT weAg
Fa frarmgr 97 ) AXET AR &
FAT FQ FW X W SAAT G
adt feafFard (o wie S A gty
g7 IRM  wrEw sfgEra ey
2w F AT K7 A FF F1oAgE
gara fwan | wiasr a9 ard qm &
qE| R g &1 AE FH AT
TsArTE St gfEags; @ gEra
FIFL A K O A 7Y ) FE
Fga ¥ fF ag gwifa wvz gf §
frga wse &1 7 qAraSr BAE &0
T} q |\ S TRATAIN HIT Fofag
3FF 92T § wifed g3 sq Al
7 weerare fear  ¥fwa wgi w@wc
FfewT &7 wezrare A #G, IRy
ami 7 gfra i w5 g
FEEY, AMATME  FFL, qT9F  F,
g HGE Gl wr ggam far
afxr w19 qF A AT T8 adq
TET AT AT AT B S| qrfaa
FW &1 A P fessy grg £ &
39 < #47 fedfiore faar, aa% qmy
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A gw ™ @ € fE dw g
¥ oF o1 39 gfeawr 7 % qrfaa
F gmY ag w41 arfsq & qy
AT #g7 § fF I wozEre a1
Az fFar) 39% awm WU &
aAgH wrftq ams 7 fagar eserars
forar ? M F 9% J o weIrae
fwar, stasflas A F a9F ¥ woer-
1% forar, AT F FgF T WeeTAIT
frgr, @@ET F ATH X WAL
foarr ar & geEE w9 47
qOF  WRTATT  FG1AT 47 geTar
gfrer Y 7 @ srg F fo =
qQIT qF wAar TRl F gy uw
g marer ar ghew St F1 g,
RATY FEAT AT SAFHT T FET |
JAJAT qQIET F TF THoTo F TEATT-
qrg § g AN F FYr A0 qrfaw
NF § & saAT BE F BT 9%
ASFTAT FATCAT | BIGY T FTTHA FT00
¥ ¥ Y w1 aHar aqr Afwa
gfa Y #1 FeFT FT STHT FIAT
fag Al guri @ gar ¥ @@
TART qear fegamr g1 gT O
BREI-ERET |l 9%, G fag #1 73
frgr, ag fwar, sasr mfawe g
fufearst a1 afsg fauer #1
Far forgr ? fyveT w1 Jw § fwaw
Trar ? fwg awg ¥ SEFr d9 F
qAT o7 ? A8 g g v ;o fyue
FT gAEa fFar g@e ¥ ar a8
O ara 7gf a7 fag & qET WAL
qra Afsg ®1E Wt TIT THIAT T
ag sy Ag & qV IWE FIAT
7@ v =gy, gw ag aff Wew §
fr fear & san #1 w@ AfFa
qw o | dw W § gey §#,
&t ga¥ @7 fam & g gAr § Swa
gk aga 3@ garg | faxel aw &
AT WY AT FTSAT AT A
F@ & 3 fooxr @ ami aF agl
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d5% ¥ ar ag 7 @ ¥ 3v gew
T qraeh ¥ @3 wifa I@E &
Ty § uw wyeqid wrg fEar ar
AL qAw qoq #wre A owAfa F
9T WIFL I wAd I fF owg Ar
FET ATET & | ASANET  gre| &
faare &1 ¥ wwar @I 9EE

faars sodv ol & & Fa @
WEIHIT g7 @M F Fg@r |
FIOMAIATE TT @ A agrs |

# s & 917 Ak FINM ARAT E
fe ey ot agE AT & ST AT
TR FT THFATY | KT AIE T GHTR
uFg-argH fafaeet § ag soma § wgmg
T g3 | I3 wgr & v 9o Fag A7
Ty & wgme a9 &1 # 4% qoar §
AT qoTg § 771 T Al IE TS & (%
Fifs seor fag & awe Iwr fear ar

qifeariie & | o s fag ¥ awe Ao
oy ar ag sfrr met Y Y AT Iw
arfaay & o= fade e & o5t At
T Fgr a7 fF a9 A7 g ¥ WAL
TGN, TAFATT T, THHT TG &
ART G G 1T T I FFT AT
TS A1 TF o TR o T8 &AT T F
X0 fag FT a7 97 | 98 T2 9 OF

T, 7Y 3@ a9e ¥ wgmd ALY agq
T & AL TN A1 U TH ST
T Y 1. g § o9 ARiY A 3T g8
& agms 71 g% av s7gi e fw =<
fag & awe #r awg ¥ wgme 4@ |

§ q@aT ATgaT & f ag awe %= dw fHar
mar? fog asq a9z dw iR T S9
FHT T WO AE R fafaweT
T T ? AT g A TE IAFT
T O | § qaar g g 5 g as
qTIR #, aToha § 9 WAT T8S 9 | 9
T IAH WA TIT WG ST F7 AgeA
a1 | FT AT T 9T | IAY AL
fag 1 0= aFq #1 afFw Ag; o1 fF
TE §TC AW A FL TS | o7 F1gar
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[+ aftfag swrarar afzer]

g St frg v, 741 s ? ;A
g TG FTAT 7 HAF FTY H qHFS A7,
affw oft o9 9AF LR TR T
AT 918 Fgq & o axor fag #1
FATAT 9T ag A AT | H FFAT 2
~ fF e =g T W Qv AR e Wi
| w@ frar wmar | 3T T AAl A
frar o wuFgmag s W
" gl frET XY, q@T R AT 9AEY
qrEt @ew g Sy, qar gy ¥ fAwe
AT | ET Iy ATy Y gafad s
| F1 Aged fxav W AT AL

THE VICE-CHAIRMAN

will have to start winding up.

SHRI
MAHIDA: Yes, I am trying. qqar
. F ToEY AgEl wWraAra fag
& 9T HT A9E F AT &Y QT & | THAT
faeigrT AU 94 AR 8 qEar
qrEf & | et ArsAeit § S wrer agh
&3 & | AT 9T S 9uT 93 §
. gEEw I fag foeer E | g9 e

© qg WEWTE iR WET F T 9T o

@ g ot gfRT Wt # oo
15 faq & gu & AR g7 T AT
#< fear g f5 173 T § AgwE 9 @
g

§ gar wrgan § % wrw sfra st
& g ¥ gar urs | At A gfeew ot
* grg § 997 g9 #1 § | 7 v aw
AT § A AR fwar, S v R

1 werET fHAT IOFET THAT T F2H
fear & 1 ST qrEt mrer fseT arn-
g Fed| § S+ fgars grgia g%l
FHIT AU T AR I 97 F9 97
&9 T97 fegr i< 399 9 § 9 faay
5a & F |7 7y 7L qet i zawr S
737 T@T A9 QY TATT AR & A7T S

[ RAJYA

(SHRI
U. K. LAKSHMANA GOWDA): You

HARISINH BHAGUDBAVA

SABHA ]

& oq oo fag % 19 ¥ q9Ar (_’ﬁ?mé\r
FAd § 1 Awad AT ATT T E
T A e AT R 3w ¥ oF-arEn
fafreet st gfwr widt # faar
fraT g %, faar feat 1St & o«
¥ g F1 fgrae F7 4F 37 739 AIOH7
ArFATEY FT A1 | faFrTae & 78 g
FT QTS Y qF W ;UT AT AIEq
G FT A AR I {@er® gz qaoa
frar | 3wt 8 foad o o7 N @
9% §9 3G §Y A 397§V FEAT ATEAT
g f wte fegrgeamd &Y oew@ & sfa
S Y | R T R Z A I
- W Y TETT § TH G 1 o gre
# waa g1 1 gfea S & ST 2w A
g1 7 fagam fear A 37w
Fgua & fommn 1 ¥ W g7 Sl
¥ faeft & i ag 3w =71 fgg sl &
W FTAT AT 3, TS FT AT A8
8, TS FT AT T WAT ATGATE | A
HY TS geAr IgdT & 1 WM F A
TET #1 g2 § @) 20 HERT I
F1 HAAA H AT NN | T FIAHT Y
AT | AT OF Gg FI9 g g
FELHEATATZANE | Fgwafga s
fad &1 R g 1§ F2w
JorT 2, 3w F @ & fgg § 9 @
F3I9 JSMET , IqH T GCHR FT Y
& §9rgar g f 3@ IR § g9 @
HTT FT AT TFT UK FT AT &
FTH F #IT & qafawio & s §
I F7dd FT 39 30 § I FE &
fag ardt, g iR edy aq #T guAr
feemr &1 ady svodm H FT IIEATE

SHRI P, RAMAMURTI (Tamil
Nadu): Mr, Vice-Chairman, we are
debating not exactly the President’s
Addresg to Parliament, but we are
debating formally the Motion of
Thanks for the President having de-
livered that Address to hoth Houses
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of Parliament. 1 do not gee anything
in this Addregg to thank the Presi-
dent or to thank the Government
which has prepared this Address.
What is there in this Addresg at all?
After all thjy; Address contains a
condemnation of all the doings of the
previous Government. Wag it neces.
sary for the President to condemn it?
After all, the people of thig country
have voted that Government out of
power. And my friendq was talking
so much about that Government. I
do not understand why he wag beat-
ing a dead horse after the people
have voted that Government out of
power, Today we are concerned
not with what the previoug Govern-
ment did. The previoug iGovern-
ment has been voted out of power
by the people of this country for its
misdeeds, for itg nonperformance, for
ity nonperforming up to the expecta-
tiong of the people or for the betrayal
of their expectations. Therefore, we
are not concerneg with that at the
present moment. What we are con-
cerned with ig what this Government,
which hag ‘got a massive majority of
the people, a massive majority ip the
Lok Sabha in termg of membership,
is going to do for the people, What
doeg this ,Address promise for the peo.
ple of this country in the future?
What does it hold out? What does
the future hold out for the people of
this country under thig Government?
This is what we are concerned with
and the people of this country are
seriously concerned with thig problem.
Ag far ag that js concerned, except-
ing some vague generalities ang pla-
titudeg there ig nothing concrete in
this. They would say, after all we
have come to power only during the
last ten or fifteen days during which
we had to prepare this Addresg and
there was not enough time to indicate
the concrete measureg that we are
taking, But aftey all, you have been
governing the country for twenty-
eight yearg before and you have been
in Opposition for the last two and g
halt to three yearg and you know
what the failingg were of the last
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Government, Therefore, at least the
direction in which you are going to
go in the future some concrete indi-
cation of the direction in which you
are going to move in the future, could
have been given. If you are not
capable of giving it in the first Ad-
dress to both Houses of Parliament,
then what is thig Addresg worth? Is
it worth the paper on which it is
brinted? It ig a waste of Govern-
ment funds, a waste of public money.
What doeg thig Address say? 1 just
take one or twg things. The most
important thing to my understanding
is this: “The Government woulg like
to reaffirm jts commitment to plann-
ing ag an essentia] tool for engineer-
ing social and economic change.”
Very good. You have been commit-
ting yourself to planing ag an essen-
tial tood for bringing about socio-eco-
nomic changes. But planing jg not
something neyw to this country. We
starteq the planning process in the
vear 1951 with very great expecta-
tions among the people, raising great
hopeg among the people. And every
Plan document proclaimed that the
objective of the Plan ig to peduce the
disparitieg in incomes and wealth that
ig prevalent in this country. After
all the Five-Year Plans that you have
carried out, has that objective been
fulfilled?  Or, hag that gbjective been
fulfilleg in the reverse direction? In-
stead of reducing the disparities in
incomeg and wealth, you have increas-
ed the disparitieg in incomes and
wealth, That hag been the result of
it.  Therefore, this ig an actual fact.
This is something which the people
cannot deny The memberg of the
ruling party themselveg at that time
were saying that the rich have become
richer and the poor have become
poorer. Thig ig the result of the
planning process that you have begun
in the last several years. After all,
when the people got angry with you
becauge you could not fullfil their ex-
pectations, you were also thrown out
of power. Since thep three years
have been there for you to think about
what is wrong about the policieg you
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[Shri P, Ramamurti]

have been pursuing. Is it not a suffi-
cient periog for you? Or, ig it a
question of bankruptcy of thinking?
Could you not have spelt out your
programme instead of saying  this
shibboleth that the Government is
going to commit itself of the process
of planning ag ap instrument of socio-
ecnomic changes? What is the socio-
economic change you have brought
about in thig country during the 25
yearg covering five Five Year Plans?
It has been said that during the Jast
three years, inflation hag grown and
in the last gne year inflation was gal-
loping, ag if inflation is something
new to thig country? Was it some-
thing different in your period? This
hag been the result of your planning.
What is the resuit? Your emergency
period was portrayed as g period
when you brought down inflation.
The figureg in the Reserve Bank Bul-
letin indicate that there is a sharp

rige in the wholesale prices by over 12 -

per cent between March 1976 and
March 1977. This wag the second half
of the emergency. This js not my
statement. This is from the statement
given by the Reserve Bank Bulletin,

SHRI PRANAB
Who denieg that?

MUKHERJEE:

SHRI RAMAMURTI: What was
the position with regard to
the wholesale index  for alk
commodities during  the  entire

period of Indira era in thig country
between March 1966 ang March 1977,
which is supbosed to be the golden
era of Indian history? What wag the
lot of the common people? The
wholesale price index wag 135.4 per
cent increase. The consumer price
for industria} workers increased by
1178 per cent. The consumer price
index for urban non-manual employ-
eeg increased by 1111 per cent. In
these ten yearg there was galloping
inflation Ever since the planning
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process started inflation and deficit
financing have been a continuous
process. I the prices of commodi-
ties ccmmonly used by the common
people have been rising in the last
three years, this is only a continua.
tion of the very process started In
your time. Where ig then the won-
der in the golden era of the Indira
regime of which you are boas.ting?

What has been the standard of liv-
ing of the common people? I am
again quoting from a much more au-
thoritative document.  According to
the statistics of the Planning Commis_
sion, in 1966 the index of real earn-
ing of workers with less than and
an income of 500]- p.m, was 95, with
100 as base in 1966. The index of real
earning jn 1975, that is, within ten
years, was reduced to 66. From 95
to 66 has been a wonderful increase
in the standard of living of the work.
ing clags in thig country during the
golden era of this country's history.
You may say that the working class
ig a privileged clagg and that you are
doing evervthing for agricultural la-
bour and poor peasants, What ig the
condition of agricultural labour? The
rea} earning of agricultural labcur
baseq on 1960-61 price—this ig from
the same source—is—May 1963-64—
282.5; 1974-75-—180.10, This ig for
male labourers; For females, 120 and
60.18; for children—12175 ang 57.96.
These are ihe annual incomeg of agri-
cultural labour. So that the jetual
income of the agricultural labouvrers
and the werking clagg has been by as
much as 50 per cent I am not talk-
ing about othey things. I am not
going into the condition of middle
clasg peorle. Those figures also I
have got, but I have no time and I
am: nct quoeting all these figures. But
the real fact of the matter ig thag
the condition of the common people,
the working class the peasants, the
agricultural labourers, and all Such
people hag been continuously deterio-
rating during this period. Is it gome.
thing to kcast about? That ig what
you are doing.

B
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SHRI A. P. SHARMA: We came
just 15 dayg back. i

SHRI P RAMAMURTI: I am not
talking of 15 days, but cf ten years’
of your rule,

At the same time, I woulg like to
point gut that you are talking so much
about increase in the industrial acti-
vitly and all that. What has been
the total increase in the industrial
activity?  The Reserve Bank gources
point out that during the first 14
years of the planning process there
wag an industrial growth at the com-
pounding date of 6.9 per cent.
after 14 years, during the 10 yearg
after that, the industrial growth hag
been at the rate of 3.4 per cent. This
ig the actua] position, Why is it that
thig recession had gone on? Today
yeu are talking of inflation, But in
your time when there wag inflaticn,
you justified it, Shrimati Indira
Gandhi justified it that it iy a world
phenomenon. “What can e do?”
But wag there inflation in the Soviet

Union? It wag in the socialist coun-
tries. The world to your understand-
ing meang only the capitalist werld.
Yes, inflation is a phenomenon. The
capitalist countries used the term
‘stag-flation’. You want ity say that
we are part of that world, of

course, you are a part of the capita-
list world. Therefore, you are pur-
suing the same policies.  Therefore,
the fundamental question that we are
concerned with jg not the denuncia-
tion ‘of what the previous Government
did. But we are concerned with the
process of planning ag a meang of
social change or gsocio-economic
change. Why is it that during the
last five yearg the socio-economic
changeg that your plang have brought
about are something fundamentally
wrong. There js something funda-
mentally wrong with regard to the
approach to the planning. Why is it
s0? Why ig it that you are not able
to bring about socio-economic chan-
ges? People talk about socialism.
You talk of socialism. I want to tell
you today that the Marxist Party, the

But |
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Communist Party, does not want so-
cialism. We want to go forward. We

have openly proclaimed that. We
have the courage to gay that. You
will be gurprised to know that the

Marxist Party sayg that India today
is not ripe for socialism.. (Interrup-
tions) 1 am talking of something se-
rious. You cannot think of anything
else.  You do not want to hear Your
mindg are so clogged that you do not
want to hear. So, Sir, the whole
basic question that is, why is it that
today after alp these things you are
in thig position, the country jg in this
position? Unemployment hag been
rising, not only during the last three
yvearg but has been rising during the
entire period. You enacted so many
land ceiling legislations, thig and that.
But what has heppened ag a result 5f
that? According to the National Sam-
ple Survey, the number of landless
households hag increased from 6.1
million in 1954 tp 21.4 million in
1971-72. The people who had some
land were evicteg from those lands
and they became landless labourers
It hag gone up from 6.1 million to
21.4 million. More than 2 lakh
households lost their lands. Thig is
the result of the wonderful land-re-
form measures that you have carried
out all these years,

What ig the growth of national in-
come? The per capita growth in
nationa] income ig negligible. Cer-
tainly, thero has been growth of na-
tional income. But the common
people havz been getting more and
more papuerised. Otherg must have
benefited out of the nationa} income.
Where has it gone? Figures are

there, The Reserve Bank Bulletin
figures are there which are very
clear.

THE VICE-CHAIRMAN (SHRI -

U K. LAKSHMANA GOWDA): Mr
Ramamurti, your figures are taking
away more time.

SHRI P. RAMAMURTI: But -they
are more telling than my speech and



... the result of 20 years of

275 Motion of Thanks

[Shri P. Ramamurti]

words. The assets of the top twenty
monopoly houses increaseq by as much
ag 76 per cent between March 1972
and March 1977, that is to say, in 5

years. (Interruptions) I do not want
to beat a deag horse. That horse
is dead.

SHRI PRANAB MUKHERJEE: Did

. you ever beat jt?

. today?

SHRI P, RAMAMURTI: We fought
against them. You were their allies
in Kerala and we fought you. We
fought them during that period. We
organised strikes against their pclicy.
Your party did not do anything. We
conducted struggles. Therefore,
don’t bother about that. When the
time became ripe, we said: “Enough
of you; you get away”. So, thig is
planning
And what ig the position
Thig type of development
that you have gdopted in this country

process.

. has led to g position where you have

S

.investible surplus is there in

got to rely upon them. Instead of
getting surplug in big business, in-
stead of getting surplug in the hands
of the money-lenders, instead of get-
ting surplug jn the handg of the spe-
culators, you have to get the surplus
in the hand of the people. After all,
this
country.  Thig investible gurpluses
are investeq not for production pur-
poses, but for speculative purposes,
They are in the hands of the money-
lenders, in the handg of the landlords
ang black-marketeers If the investi-
ble surpluses are in the handg of
these people then what type of plan-
ning can there be in this country?
What ig the socio-economic change
that can be brough about. I am not
talking much about corruption. You
were there and you did not talk much
of corruption. When the Janata yas
there, they diq not talk of corruption.
I know that in thig society with so
much of money in the hands of the
Tatag ang Birlas and with so much
of money power with the multi-
nationals, nothing can be done. I
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would say that even if God were to
become the Prime Ministey of this
country, they would have the money
to purchase even God. That ig the
social system you have got. What is
the promise you are holding out? The .
promise is your Twenty Point Pro-
gramme, And what iy wonderful
about the Twenty Point Programme?
How is it going to bring about gocio-
economic change, Now, what is the
amount of land that has been dis-
tributed in thig country? Shrimatj
Indira Gandhi, at that time, in the
Chief Ministers' Conference—I re-
member that because I had gone
there—said that all the lands that
they were showing ag having been
distributed wag not the land taken
from the jandlords, but those were
the lands which were forest and
bhanjar lands. Thig js the statement
she hag made in the Chief Minister’s
Conference. And we pointed out to

her how could she ever implement
those land reforms. Yet, the task
force of the Planning Commission

has come out openly and stateq that
this Government hag not got the poli-
tical will and the Administration is
bound up with landlordg ang hund-
reds of threats. Therefore, so long as
you do not break up these threats
and go long as you do not have a
Government with the political will
these land reformg can never be im-
plemented. After all, your Fifth
Plan document openly and clearly
stated that even the Minimum Wageg
Act for the agricultural labour can-
not be implemented. The Govern~
ment sayg and the Planning Commis-
sion says that the Act passed by the
Government of India or by the State
Governments cannot be jmplemented
because the landlords....

SHRI KALP NATH RAI (Uttar
Pradesh): Sir, I am on a point of
order,  Sir, Mr. Ramamurti ig talk-
ing of land reforms, and he wag in

the company of those people who
were hundred per cent opposed to
land reforms, During the earlier

regime of Smt., Indira Gandhi, lakhs
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ang lakhs of acres were disributed,
ang those landg were gnatched away
by the landlords. You supported
those people who took away all the
" lands of the Harijans and Girijans,
and you talk of the political will.
" They are opposed to the land re-
“forms. Smt. Indira Gandhi ig the
only leader whg can do gomething
for these people.

SHRI P. RAMAMURTI: Sir, ig it
a point of order?

THE VICE-CHAIRMAN (SHRI
U. K LAKSHMANA GOWDA):
There is no point of order.

SHR]I P. RAMAMURTI: It is a point
of disorder. It is a point of disturb-
ing.

SHRI KALP NATH RAI: How can
you say that my party has no political
will? Sir, he was in the company of
landlords.. .

SHRI P. RAMAMURTI: You have
made your point” Do not make a
disorder now,

DR, BHAI MAHAVIR (Madhya

Pradesh): He does not have tc utter
more nonsense now.

: THE VICE-CHAIRMAN (SHRI U.
" 'K. LAKSHMANA GOWDA): No cross
talk, please. Let Mr, Ramamurti con-
tinue. (Interruptions)

SHRI P, RAMAMURTI:
LEREIRILERECRCEIEC

1 am quoting from what Smt.
Indira Gandhi herself has stated the
amount of land that has been distri-
buted. You deny her statement. I
have no objection at all. In her
address to the Chief Ministers she
pointed out in 1977 that this is not
the real] land taken from the land-
lords, and most of it is either banjar
land or forest land. This is what she
herself has stated. Thig is all T wanted
to say. And you deny that state-
ment; you go back on that statement.
Therefore, Sir, the entire process of
development.....
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SHRI SHRIKANT VERMA
(Madhya Pradesh): Mr. Ramamurti,
does the West Bengal Government,..

SHRI P. RAMAMURTI: Don’t dis-
turb me. I have got very little time.
I don’t want to be disturbed, You
hear me. You can answer me later.
(Interruptions) I am not yielding.
You can have your turn ang answer
me.

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): You
have got five minutes more,

SHRI P. RAMAMURTI: 1 am sure,
Sir, the Members will be indulgent
and give me a few more minutes,

Therefore, Sir, the major point that
I want to make out iz that with the
entire process of \development that
has taken place in this country, since
the investible surpluseg in this coun-
try are not available for investment
in productive purposes, you have had
to depend upon more increaseqg taxa-
tion—taxation on commodities of
daily consumption—on foreign loans,
on multi-national collaborations, And
foreign loang inevitably mean yield-
ing to their dictates. You have been
able to resist to some extent but none
the less, ultimately you have got to
yield. This ig what has been taking
place.

Sir, talking about this, there is
another particular, significant state-
ment made in the Address. I will
just talk about that and finish. It is -
said, “The role of Science gnd Tech-
nology will be strengthened. Steps
will be taken to ensure that research
and development get their place in
all important sectors of national
endeavour.” 1 would like to point
out that despite all these yearg of
emphasising the role of science and
technology in the development pro-
cess of this country, a country which
produceg the third-largest number of
scientists and technologistg and whose
calibre is not unequal to anybody else
whose calibre is equal to the highest
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of any other country, why is it that
there has been a continuous erosion,
the running away of the pest scientists
of this country to other countries to
serve the interests of foreign nations?
Why is it that this has taken place?
Have you thought about it. Are you
- going to develop science and techno-

logy when the public sector under-
takings are being manned by IAS
officers, By LAS, I understand
Indian avatar service. They are fit
for anything. They are the Rama
avatars, the Krishna avatars or any
avatar. They are fit to be in the Home
Ministry. They are fit to be in the
Commerce Ministry. - They are fit to
be in the Industry Ministry. They are
fit to head the public sector undertak-
ings, the Electronics Commission, this,
that and the other. They are avatars.
They are the all-knowing people.
When your public sector undertakings
are manned by these people, how can
science ang technology be developed
by these people? They veto the deve-
lopment of research and science. How
is it that you are going to advance in
the field of science and technology?
Science and technology can develop in
this country only on the basis of a
democratic discussion and free and
frank flow of information among the
scientists, junior gcientists and the
senior scientists. But that ig taboo in
the Government. That ;g taboo in the
public sector undertakings, Nowhere is
there free flow of information between
the public and the scientists and
among the geientists thig ig not allow-
ed. If any talk takes place, down
comes the axe from the superior
officers because they are interested in
having some links with the multi-
nationals, I can certainly understand
that in the beginning you may have
had to go in for collaboration, But
generation afteq; generation have you
to go in for collaboration? This is
what hag happened I know, for
example, thaf, in 1971 there was a
committee :;Q_ltlaomted which said that
our country ad enough scientific and

[RAJYA SABHA]

on President’s Address 280
technological talent and that it could
manufacture the deep penetration air-
craft in 1971 itself. It came to that
conclusion but nothing was done about
it with the result that today you have
to go in for the Jaguar aircraft for the
deep penetration thing, Similarly, Sir,
disturbing reports are coming that the
Electronics Commission is going to be
abolished, Proposalg are being put
forward that the Electronics Commis-
sion is going to be abolished and
electronicg industry js going to be
permitted to be helped by foreign
multi-nationals, and all those products
which had been reserved in the 1954
Resolution for the public gector are
now being thrown open to the private
sector. The reportg are there. I can
tell you, for example, that Shrimati
Indira Gandhi, while defending herself
against her expulsion from the other
House consequent upon the Privilege
Motion, said that that Government
was trying to mortgage a core public
sector undertaking, namely, the Bharat
Heavy Electricals to a foreign multi-
national. She indicted that Govern-
ment, What ig it that you are going
to do about it? The entire Electronics
Commission is sought to be wound up
and the entire electronics industry is
sought to be thrown to the wolves,
How can you be self reliant? After all,
forty per cent of the gefence industry
depends upon electronicg and if the
electronics industry ig not there and if
you are going to depeng on foreign
multi-nationalg for the development of
electronics industry in this country
where can therg be self-reliance? Can
there be any self-reliance even with
regard to defence when your defence
is going to be continuously dependent
upon foreign countries? Are we safe
with regard to that? Therefore, Sir,
some specific measures with regard to
these things have got to be spelt out.
You do not do that, You cannot conti-
nuously go on depending upon foreign
countrieg and foreign loans. If you
are going to depend on foreign loans,
it meang more price for every product
that you purchase. You have to pay
back loans and if the investment costs
are more, you have to export, export
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and export. You have to export cloth
from this country. People here need
not have cloth. You have to export
mangoes, You have to export plan-
tain. You have to export vegetables.
You have to export the entire sea food
of this country. The people of this
country have no protein. Let the
sea food that is produced in this coun-
try be exported. Why? Becauge you
have got to export. These industries
cannot otherwise be set up, This is the
policy that hag been pursued, There
ig nothing new in this, A new direc-
tion could have been indicated. But
there is nothing in thig document to
indicate a new direction. The same
shibboleth which haye beep repeated
ad nauseam, socialism, this and that.
For example, what is socialism? If you
ask somebody to define, nobody will
be able to define. I am reminded of
the sloka of a Brahmin in Tamil Nadu.
When a Brahmin is invited to a feast,
after taking the feast he givey the
aashirvad. Before taking the food, he
will not. He will give the aashirved
only after taking the food and in
Sanskrit. He will say:

“gd wv: g waeg”

It means: Let all the people be happy.
When his belly is full, let all the
people be happy. And then he will
add;: :

“Tﬁ‘ m‘m gﬁlﬁ fﬂ?ﬂ"‘

Let the cow and the brahmin—they
are the special species—be happy
every minute, every second. You take

- away these two words ‘M T:ZworrA”

and substitute other two wordg and
you have the definition of socialism
that we had for the last thirty years:

Tt fam gaweg fad

This is the socialism we have had, I
only want to know whether you are
going to have the same socialism in
the next five years. You may do any-
thing: you may try to topple Govern-
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ments. We know you are very skillful
in toppling governments. I do not
expect anything else from you. At the
same time I may also tell you that
despite your toppling the governments,
there are forces in this country which
can stand against it. Despite  your
toppling the governments, your writ
did not run. Even after your big vic-
tory, you were not able to succeed.
Thig wind did not blow. In spite of
the fact that Shrimati Indira Gandhi
toured 26 constituencieg in Kerala, 25
of those constituencies were lost Dby .
her. I am only sorry she did not visit
all the 140 constituencieg so that we
woulg have won one more seat. Un-
fortunately, that did mnot happen.
Therefore, Sir, there are forces and
these forceg will  certainly become®
stronger so long as we are rooted in'
the people, so long as We serve them.
Despite the tremendous repression and
sacrifice that we have to bear, so long
as we have faith in the people, any
amount of toppling game will not
succeed. It ig ultimately the people of
this country, the toiling masses of this
country, the working people of this
country, who, when they are awaken-
ed, will survive and will prevail, and
not an individual. The future of this
country is in the hands of toiling
people, Once they are awakened, they.
will be the proteges of this country’s
destiny, not any leader, however great
he might be. Thank you.

*SHRI BHABANI CHARAN PAT-
TANAYAK (Orissa): Mr, Vice-Chair-
man, Sir. I rise to speak a few words -
on the motion of thanks on the Presi-
dent’s Address. Sir. the President’s
Address is nothing but just the Election
Manifesto of the Congress (I) Party.
Our President hag criticised the main-
tenance of the law and order and
economic situation of the Janaty Gov-
ernment in such a way from which I
shall certainly say that the President’s
Address is only the Election Manifesto
of the last election of the ruling party.

*Englisp translation of the original

speech delivered in Oriya.
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The same President last year also
delivered gpeech in the joint session
of Parliament. That time he had high-
lighted the plan and programme of the
previous Government in hig speech.
The hon. Members of this House are
aware of these things. He had
emphasised on  making the country
self-sufficient in food-grains by deve-
loping agriculture, giving employment
to the unemployed youths in the in-
dustrial sectors, eradicating illiteracy
by spreading education, upliftment of
Co-operative Societies, providing better
communication facilities by construct-
ing new roads, providing railway lines
to the places Where there is no railway
links and developing industries by
increasing power production Reference
had been made also about electri-
fication in backward areas. The Janata
Government had also done 3 lot of
development works in many sectors.
Some hon, Members haye criticised
the planning of the Janata Gavern-
ment. But it ig quite impossible to
expect. developmental works in all
sectors within a very short time. I
don’t like to speak anything about thig
matter.

Sir, it is a matter of grea¢ regret
that infighting started in Janata Party
a few days after it came to power.
Some people from outside the Party
also started conspiracy for ijts divi-
sion, Unfortunately the Janata Govern.
ment could not remain in power for a
full term. They remained there only
for two gnd half years. Due to the
° failure of the Janata Government the
other parties tocok the benefit and Mrs.
Gandhi came into power much earlier
than she wag expecting. Our people
have not voted Mrs, Gandhi with the
vlea that the Janat, Government was
incompetent and there was not any
upliftment ' during their rule but
they were very much disgusted to see
the infighting among the party men.
Therefore, they preferreq to give their
verdict in favour of Mrs, Gandhi.

I congratulate Mrs, Gandhi for her
success in the elegtion. Our people
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have brought back her tg power with
great hope and aspiration that she
will pay attention to the upliftment
of the downtrodden people. I hope
Mrs. Gandhi will fulfil their hope and
aspiration,

While discussing the President’s
Address with much sorrow and anguish
I would like to say that nothing has
been said about anti-defection mea-
sure. During the tenure of the
present President infighting gtarted in
the Janata Party, Due to defection
on large scale the party lost its majo-
rity. To avoid political uncertainty
in our country, unfortunately Janata
Party was not asked to explore the
possibility of forming the Government.
In order to discourage defection the
President dissolved the Lok Sabha
and ordered for the fresh election.
This remaineg as one of the important
events of the Indian political history.
I am sorry there is no mention about
this important fact in his speech.

Sir, we the politicians give
priority for the restoration of self-
interest rather than restoring the
ideology, policies, programme of the
parties and thinking about the welfare
of our people. Some of our friends
joined Congress (I) before 1980.
Some leaders have also helped Mrs.
Gandhi to come to power by joining
with her party. Mrs. Gandhi has lot
of experience about the role of the
defectors. They are not the men of
principle and they will defect again if
they don’t get any position in the
Government.

I congratulate Mrs. Gandhi Yor her
victory,
her to give chances to the honest
people of her party who believe in
certain ideology and who have full
faith in her party. But no chance
should be given to the opportunists

who change theiy colours for self-
interest very frequently. I hope
Mrs. Gandhi will help our country

from anarchy and political uncertainty
by rejecting this type of people.

Sir, Mrs. Gandhi is in  power now.
Many people belonging to her party

first

At the same time I request -

s
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have come out successfully in the last
election. In view of this I request her
to consider two things. My first request
to her iz to keep co-ordination between
the treasury-bench and the Opposition
Parties, It is a fact that many 4 time
some unhealthy situation arises for
the allotment of party posts ang leg-
pulling starts for other reasons.

This prevailg in the party where the
number of defectors increases, I don’t
think Mrs. Gandhi will provide better
administration in the presence of such
type of people in her party. Our Prime
Minister iz also aware of this.  Sir,
efforts have been made in different
states to topple the non-Congress (I)
Governments. Due to defection there
ig uncertainty in those States, The
Prime Minister can dissolve the State
Assemblies by taking the shelter of
law. But toppling Governments by
encouraging defection is not proper.
I request the Prime Minster to create
healthy situation in the States by dis-
couraging defection.

Here I would like to tell an old
story. That is about conscience. When
our hon. President fought firs{ time
for the Presidential election, Mrs.
Gandhi was the Prime Minster at that
time. She gave a call to her party-
men to apply their own conscience in
electing the President. 1In thig way
the Congress Party nominee Mr.
Reddy was defeated. Mr. Sanjiva
Reddy got electeg during the time
when Mrs. Gandhi was not in power,
But at a time our President applied
his conscience in such a way so that
the Janata Party was deprived of the
opportunity of the Government and
Mrs, Gandhi could come back to power
two and half years before the comple-
tion of the term of our Government,
Forgetting every thing our President
gave a chance to Mrs. Gandhi to come
back to power. Now it is her duty
to apply her own conscience to
eliminate the present political uncer-
tainty that is prevailing,

SHRI N. K. P. SALVE (Maharasnh-
tra); On a point of order, Sir. The
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translation is not very immaculate, If
the hon, Member is saying that be-
cause of the manoeuvres of the Presi~ '
dent, Mrs. Gandhi has come to power
then it is palpably and clearly a vio-
lation . . . (Interruptions) Well, the
translation is that you are critical of
the President and it was because of
the manoeuvres of the President . . .

SHRI BHABAN] CHARAN PATTA.
NAYAK: No, no. 1 have not criti~
cised the President.

THE VICE-CHAIRMAN (SHRI 1J.
K. LAKSHMANA GOWDA): Proba-
bly it is the translation. In any case,
we will see and we will have it taken
out.

SHRI BHABAN] CHARAN PATTA.,
NAYAK. I have not criticised.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Any
way, your time is over, You conclude.

*SHR] BHABANI CHARAN PATTA-

NAYAK: It is not the President. I
have said that it is a fact that he
was defeated by the reason of Prire
Minister, Mrs. Gandhi, but for him
she is in power only for this.

Any way, I am sorry to say not a
single word has been expressed by
the President in his speech about the
present uncertainty which has been
created in our country. Defection is a
matter of grave concern in our Indisn
politics. If it will be repeated any
more at such situation of the coun-
try then the developmenta] pro-
gramme will be hampered. So steps
should be taken to check such acti-
vities. With these words 1 conclude.

THE VICE-CHAIRMAN (SHRI 1.
X. LAKSHMANA GOWDA): Mr.
Ajit Kumar Sharma. The time is very
very limited. You will have to finish
in about six minutes. o

A“*English translation of the original
speech delivered in Oriya.
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SHRI AJIT KUMAR SHARMA
(Assam): Yes, Sir, although the time
is limited, the subject I am dealing
with is also the most important.

THE VICE-CHAIRMAN: (SHRI
U. K. LAKSHMANA GOWDA): Ex-
cuse me. The time allotted for diffe-
rent groups is there. So far as gthers
are concerned, a large number of
them have spoken, and there are
quite a few more yet to speak, and
they are speaking for the first time
also. So, it is not possible to give you
more time from the time which is
ullotted here,

SHRI AJIT KUMAR SHARMA:
Yes, Sir. About the Presidential Ad-
dress different aspects have been
dealt with by the hon. Members. But
of the two most important subjects
referred to in the Address, one re-
lates to the situation in the North-
Eastern region. The President, in his
Address, himself has said:

“It is a matter of regret that to-
day we do not have amongst us
here representatives from a number
of constituencies of some of the
North-Eastern States.”

From Assam, out of the 14 constitu-
encies, only two have sent their re-
presentatives. The other 12 represen-
tativeg are not there in the Lok
Sabha. As the President says: “the
problems of this region and more
especially those of Assam at the mo-
ment require to be dealt with ur-
gently and in a spirit of ynderstand-
ing and mutual accommodation on all
sides.” Sir, what I would like to em-~
phasise is that although the President
has referred to the need of under-
standing of the problem, what I have
found from the different speeches and
also from my talks with many hon.
Members during these days, is that
there is a lot of misunderstanding
and ignorance about the problem, and
unlesy these misunderstanding and
ignorance are removed, there cannot
be g solution to the problem. The
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solution of the problem of Assam in
the North-Eastern region is not re-
lated to that region alone; it is one
of the greatest national problems fac-
ing the Central Government as well
as the State Governments and Parlia-
ment. :

Mr. Antulay, Dr. Zakaria and Mrs.
Mukherjee have referred casually to
the problemg of this area. From what
they said, I could understand that
there was a lot of ignorance about the
problem even amongst them. Sir, Mr.
Antulay referred to the violence in-
volved in the movement currently in
Assam, Dr., Zakaria referred to the
¢uestion of Muslims and Mrs. Mukher-
jee referred to ‘a kind of secessionist
movement’ in the area. Sir, in this
connection what ] would like to point
out ig this. What kind of a violence
is this that is going on in Assam,
which has been reported or for which
we all are, and anybody would be
sorry and anybody would condemn?
It is mainly the violence by the Gov-
ernmental agencies and by the anti-
social elements in the areas domi-
nated by foreign nationals,

A short while ago there was a re-
ference to an incident of violence in
Lucknow. Even the Prime Minister
has said that the violence wag ini-
tiated by the police and not by the
Congress(I) youth. But, gir, at Dulia-
jan oil area, on 18th January morn-
ing at a sitting assembly of 7,000
people, when they were all sitting,
and sitting peacefully, the police fired
twenty-eight rounds and killed 37
young men on the gpot. This kind of
police violence led to a mob frenzy
resulting in the unfortunate death of
one officer.

5 P.M.

Now, Sir, I would refer to another
very serious part of it. What has hap-
pened in the Assam villages? Nobody
seems to be informed properly on this.
No national papers have reported
about it. Yesterday we read the re-
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.
port about the rape of women in the
UP.

But in Assam what has happened.
Since the military personnel who were
posted there to maintain peace and
crder not only committed atrocities

* but rapedq three married women and

cne girl out of whom three are
Hindus and one a Muslim, and
seven unmarried girls, of whom two
are teen-aged, of 13 to 14 years. In
some caseg the raped girls include
both the sisters and the raping was
done in the presence of parents and
brothers by tying them with ropes
and at the point of gun. There are
cases where the victims have been
raped by more than gne army per-
sonnel. 7 know these incidents, T visit-
ed those areas. When 1 enquired of
press agencies whether they had sent
reports of these incidents, they said
they have sent. But what we find is
that only two or three national
papers had reported these incidents.
Now when even such gairocities are
alsg ignored not only by the Govern-
ment but also by the national press,
then is there any fault with the peo-
ple of Assam gnd of the north-east
frontier if they start thinking that it
i3 all useless to remain within India?
You cannot blame them if they are
forced to think like that,

Now, Sir, 1 do not like to detail all
these things. But I would like to draw
the attention of the hon. Memberg to
the situation there. The situation is so
serious that unless there is a thorough
understanding of the problem and a
thorough analysis of the problem you
will not be able to solve it. Now,
Mr. Ramamurti referred to the poli-
tical wilj of the Government of India.
The problems of Assam and the
north-eastern frontier have arisen be-
cause of a lack of political will on
the part of the Central Government
for the last 20 years. Whenever a
problem came, they wanted to just
hush up the whole issue and patch-
ing-up solutions were found which
created more problems later on. Now,
what is the problem? Some people s&Y
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that it is a problem of the Assamese
driving out Bengalis. Some others say
it is a movement for driving out Mus-
lims. May I say with all the empha-
sis at my command—j have been with
the movement; I have supported the
movement and 1 have al] along been
with the people in the whole of the
State—that it is neither, Accidently
the foreigners who are there happen
to came from Bangladesh, ang they
happen to speak the Bengah language.
It the people there want to drive out
and if the foreigners
speak the Bengali language and if yoy
term it as an anti-Bengali movement,
can you say that it is a correct read-
ing of the situation? Is it not the duty
of the Central Government and the
rest of India to protect that area, to
protect national sovereignty and na-
tional territory by driving out the
foreigners who are there in large
numbers? Now so much talk about
foreign influence i; there. As my
friend, Mr. Warjri very rightly pointed
out, there is no question of foreign
influence alone; there is direct physi-
cal presence of lakhs of foreigners
inside this region. This is the greatest
problem.

THE VICE-CHATRMAN
K. LAKSHMANA GOWDA): You w111
have to conclude, please.

SHRI AJIT KUMAR SHARMA:
There the people started a movement
and the movement has been going on
for the last three months, And I can
tell you, Sir, that lakhg of people—the
total population of the State—have
joined the moven:ent, If anybody has
gone and seen there, he would have
realised the depth of feeling and the
extent of participation. It is through-
cut a non-violent and peaceful move-
ment, and lakhs of people have parti-
cipated in it. They have conducted
themselves in the most disciptined
manner. Ten lakhs of people were
arrested between 12th and 17th Nov-
ember when they offered satyagraha,
And from the side of the movement
not a single instance of violence was

(SHRy U.
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[Shri Ajit Kumar Sharmal
indulged in or encouraged. And when
you propagate that they were violent,
it is g very great injustice being
done to them to the people of that
area .

' THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Mr.
Sharma, your time is up. You should
conclude. You have taken more time.

SHRI AJIT KUMAR SHARMA: I
will conclude by referring only to one
or two things. The point is when we
are discussing this issue, let us take
it as an issue between the Indian
citizens and foreign nationals and
nothing more than that, nothing less
than that. In this fight every Indian,
wherever he resides, must support
and give a supporting hand to this
movement, Since the time is short I
will only point out the issues involv-
ed. As I mentioned, there is the
question of Governmental violence;
the policé and the military have
created havoc there. They have killed
at one place 37 people on the spot
and seriously injured more than 500
people. And there is no inquiry as yet
by anybody. We have placed the mat-
ter before the Prime Minister. We
have also placed before the Prime
Minister the question of raping of
women. The Prime Minister had
words of consolation on the death of
an officer of but not a single words
of sympthy for those ynfortunate vil-
lage women who have been tortured
and raped by security personnel.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): If you
go into the details it will take a long
time and there are other people who
want to speak. Will yoy kindly wind
up now?

SHR; AJIT KUMAR SHARMA:

Now, another point 1 would like to
place before you is this .

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): It be-
comes very difficult if you go on like

t
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this, You will have to take some
other opportunity fo gay those things.
You have taken more time than is
allotted. Otherwise, you will only be
depriving Members of other groups
c¢f their opportunity t, participate in:
the debate.

SHR; AJIT KUMAR SHARMA. I
am concluding. There is the question
about minorities. In the North Eastern
region it is not a problem of protect-
ing the minorities; it is a question of
protecting the majority there. This
problem has tg be solved and it hag to
be gone into with greater detail.
Minorities in Assam, both religious
and linguistic have enjoyed full rights
and more facilities than anywhere
€ise.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Please
wind yp. T am calling the next speak-
er,

SHRy AJIT KUMAR SHARMA: My
last point is about the geographical
inheritance of the people concerned.
I would request the leaderg of West
Bengal and the Government of West
Bengal to have some more rethinking
on this issue because at this moment
some of the statements made by them
have caused a preater deterioration
in the relationship between the diffe-
rent communities there.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Please
sit down now, I am sorry. Now, Mr.
G. C. Bhattacharya.

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Sir, there .
is something which concerns me per-
sonally. 1t is a very uncharitable re-
mark that has come from that side. I
think only one side of the version has -
come before the House in this case | ..

THE VICE-CHAIRMAN (SHRy U.
K. LAKSHMANA GOWDA): You can
clarify it when you speak in your
turn. Now, Mr. G. C. Bhattacharya.
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'SHRI G. C. BHATTACHARYA
(Uttar Pradesh): Sir, 1 stand to sup-
port the Motion. Mr. Ramamurti has
. raised the level of the debale and
has posed a question. He has plainly
said that the country is not ripe for
socialism. I do not want to join issue
with him. | am only reading out the
Preamble to our Constitution which
says: “We the people of India
solemnly resolve to constitute India
into a sovereign, socialist, democratic
republic . .” ig not Mr. Ramamurti
or his party or any party or any sec-
tion of the people, true to the Pre-
amble to the Constitution? This is the
goal of every party. And that is the
goal of the party to which 1 belong.
May I tell him the only other path
is the path of democratic revolution,

national democratic revolution. Then .

what is the difference between you
and us? If there is a path of national
democratic revolution and yoy are
also saying that you cannot see any-
thing, else—you are also in power in
some States—this path being com-
mon, what is the difference. The dif-
ference 1is only one of emphasis on
certain matters, not on basic issues.

[Mr, Deputy Chairman in the Chair]

Therefore, the call given by Mrs.
Indira Gandhi that there should be a
palitics of conscience, instead of ap-
preciating it, 1 am very sorry to say
that the entire debate has been turn-~
ed into indulgence in personal criti~
cism. You decide today whether there
ig politics of consensus or volitics of
confrontation.  If yoy think that the
country can proceed on the path of
confrontation even after thig national,
democratiz revolution, 7 have serious
doubts about that. Should we not res-
pond to the call of the Prime Minister
in favour of politics of consensus?
If you keep that in mind, then we do
not differ on fundamentals. We do not
differ on basic issues. We shoulq fol-
low the path of consensus especially
in the context of the rapidly deve-
loping world situation because of
which the cold war has come to our
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door step. Let us think seriously whe-~
ther we should not respond to the
call of Shrimati Indira Gandhi in the
national interest. Many distortions
that have tfaken place in the past
have to be corrected. Let us examine
the basic issues. ‘

It has been stated in the Address
that the Government will do its ut-
most to put down lawlessness and
1estore confidence amongst all people,
especially those Dbelonging tg the
weaker sections, This cannot be dis-
puted. Then, the Address says that
the Government would reaffirm its
commitment to planning as an essen-
tial tool for engineering, social and
economic changes. Can this be dis-
puted? Similarly it is said in the Ad-
dress that measures to control prices
will be initiated and stringent action
will be taken against anti-social ele-
ments such as smugglers, etc. How
can there be any dispute on this?
Then it is said that the 20-point eco-
nomic programme will be revitalised
and implemented. It is further said
that the role of science gnd techno-
logy will be strengthened. There can
be no differences on these basic issues.
On these major issues distortions took
place in the past. These have been
corrected now, To start with, we can
work together at least on these basic
issues in cooperation I do not think 1
am supporting everything which has
been written here. 1 have certain re-
servations on some of the points. For
instance, it is said that on the indus-
trial front, emphasis will be laid on
the rapid increase in industrial pro-
duction through better utilisation of
existing capacity, One must under-
stand that ‘existing capacity’ is a very
dangerous phrase. The ‘existing capa-
city’ includes also the capacity ille-
gally developed beyond the licensing
capacity. And this illegally raiseg ca-
pacity is in the very high profit sector,
like drugs, chemicals etc. We have
many multi-nationals in these sectors
and we have many monopoly houses,
The ‘existing capacity’ is a distortion.
Thig is not in accordance with the
manifestoc of the party.
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The other point on which 1 do not
quite agree is what it says about
secularism. The main emphasig in this
election so far as secularism ig con-
cerned is that if there is any commu-
naj riot full compensation for the loss
of life and property should be given.
This should have been mentioned in
the Address. That will restore confi-
dence in the minds of the minority
communities, That would also be a
deterrent. Even in riots taking place
in other parts of the country like
Assam and the north-eastern parts, if
anybody loses life or property, there
should be full compensation. Then,
Sir, we are giving a call that
the countries of the region should be
allowed to devote their energies to the
promotion of regional stability ond
co-operation with one another. Thouse
days are gone. You are talking of the
general stability. The whole world
is so inter-connected today that talk-
ing of regional co-operation is only a
partial truth; it is not the whole truth.
We should be encourageous enough to
say that we cannot have regional co-
operation unless you have close links
with those countries who will support
your aspirations. What gre the aspi-
rations of these countries of this
region? We are developing countries;
our aspirations are one. We are
natural allies. There are liberation
m™iyvements and noh-aligned countries.
We should be very specific about this
vital matter. Without their co-
operation, without close links, we will
not be able to ....(Time bell rings.)
I am completing in five minutes,
although I was given ten minutes.

Then it says: “...specially big
powers”. This is totally unacceptable
to us. There are two big powers.
How should they make this equation.
There are two super powers. One is
the group of socialist countries and
another of imperialist countries. You
are equating friends with foes—
socialist countries and imperialist
countries. This is also a distortion.
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Ang this is also a departure from the
manifesto issued at the time of the
recent General Elections.

Then, Sir, I come to the Simla
Agreement, 1 have no quarrel with
this. But at the Islamic Conference
they referreq to Kashmir. Let us be
very practical about it. The previous
Government glso tried for friendship
and no quarrels. But friendship
should not be taken as a sign of weak-
ness. We should be vigilant about it
also. Let us be very clear about it.
Friendship should not be taken as
weakness. Everything should be at
par, on an equal footing.

Then, Sir, 1 am sorry to say that
when the entire country says that
there was aggression on Vietnam by
China, we have Emen‘cioned that there
is only a conflict. T cannot understand
it. Even, unlike the Janatal Govern-
ment, we only say: ...“affected by the
Sino-Vietnam conflict”. - This has not
been the policy of the Congress or this
country. There is a clear evidence
that China is the aggressor.

Then, so far as Kampuchea is con-
cerned, our manifesto says that Kam-
puchea will be recognised. Their
Government will be recognised. But
we have not done it. That should
have been the first act of this Govern-
ment. But this has not been done.
But we have said that we stand for
Kampuchea being able to seek its own
destiny free of outside pressure. In
spite of demands, the previous Gov-
ernment too did not recognise Kam-
puchea. But in the Congress mani-
festo, the recognition of Kampuchea
was specifically mentioned. But this
has not been done. This js another
distortion. -

Then, we have mentioned that our
relations with Japan and other coun-
tries of Europe are comprehensive in
nature and are mutually satisfying...
(Time bell rings) Japan has entered
into a treaty with China recently, and
immediately after that the Chinese
were bold enough to attack Vietnam.
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. This American~-Japan-China axis is
. not only dangerous for others only.
.This has got a particular bearing on
our country. There is now an attempt
- to encircle India. Either you submit
to Sino-American axis or you will be
: pressurised in every way. It may be
North-Eastern region. It may be
(.Kashmir. Or it may be our internal
insurgent activities which are being
abetted by China, America ang British
intelligence system. Therefore, when
we talked of Japan, we should have
mentioned the dangerous path which
is being treated by Sino-Japanese-
American imperialism ggainst the
developing countries of Asja and other

part of the world. (Time bell rings)
. You will kindly recollect that we were
given the assurance in this House by
the previous Foreign Minister that
there will be no more encouragement
of insurgent activities from Bangla-
" desh. But insurgent activities are
going on. The North-eastern insur-
gents who are active in North-eastern
region are being trained in Bangla-
desh. They are being supplied with
arms and other materials. The insur-
gent movement has got strength from
that country itself. There is another
point about the agreement. Even at
that time we opposed the agreement.
1t ig detrimental to the interests of our
© country. It will kili the Calcutta Port
completely. I earnestly hope that the
Government will take notice of it and

"~ correct the distortions.

SHRI SANKAR GHOSE (West Ben-
gal): Sir, the President’s Address has
mentioned -that the law and order will
be restored, prices brought down,
planning emphasised, public sector
strengthened and international rela-
tions improved. These are good things.
I support this. But Sir, what we had
expected is some concrete programme
of the Government, some direction in
which the economy can move. The
Government has come with a very
massive mandate so far as Lok
Sabha is concerned. It is not a coali-
tion Government. It can implement
its promises if it chooses.
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One of the most difficult problems
before the country today is the ques-
tion of unemployment. I would have
expected that in the President’s Ad-
dress, the question unemployment
would have found a place of pride and
some concrete programme would have
been there to solve, this problem of
unemployment. Sir, it is said that the
programme will come later in the
budget. The Government hag come
only recently. The budget will come
after two months. The ruling party
which has come to power had, in its
election manifesto, made certain con-
crete promises to the people. There
were certain promises which were
very salutary and which were wel-
come to all the parties in this House.
In regard to unemployment, it was
mentioned that at least one person -
from each family will be provided
with employment. This wag a very
very good declaration. It was further
mentioned that, if necessary, the Con-
stitution itself will be amended to
ensure that at least one person from
each family gets employment. To
implement this, if you wait for the
budget for another two months, this
will get delayed. In order to ensure
that at least one person in each family
gets employment, we have to orient
our planning policy, our economic
policy, our banking policy, our admi-
nistrative approach, our relationship
with the entrepreneurs and everyone.
And this requires a co-ordinated effort.
And I hope that when there is a reply
from the side of the Government, they
will give a categorical assurance here
and now that this promise which was
made to the electorate will be imple-
mented. I should have expected that
one of the very first concerns of the
Cabinet would have been to consider
the promises that were made to the
electorate and to ensure that they are
fulfilled. I can assure the Govern-
ment that if they come with that dec-
laration that at least one member in
each family will get employment,
every party in this House will support
the Government. Let it not be said
that the election manifesto of the
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Tuling party requires another scrutiny.

- Let it not happen that the election
" manifesto becomes the first casualty of
" the President’s Address. Sir, this is
“on the economic question.

Sir, in the election manifesto it was
said that a special peace-keeping force
will be organised, drawn from the
minorities, from the Scheduled Castes
and the Scheduled Tribes to ensure
that the communal violence is con-
tained and the communal disturbances
are contained. This ig again a very
good declaration. I should have
expected that in the President’s Ad-
dress. This declaration would have
been reflected, the President would
have said that we will have a peace-
keeping force and the entire country
would have welcomed that proposal.

Sir, the third thing I wish to men-
tion is about the floods and the
drought, the natural disasters that are
taking place throughout the country.
There was a widespread feeling that
in spite of what the last Finance Com-
mission have done, the amounts pro-
vided for meeting these natural cala-
mities are not sufficient. And in the
election manifesto of the ruling party,
there was a clear promise and a clear
declaration that a Commission would
be set up with a corpus of funds to
meet these national disasters. This is
again a very salutary thing and I
should have expected that the Presi-
dent’s Address would have contained
this.

Sir, I have mentioned three points.
I have mentioned about the employ-
ment of one person in each family; I
have mentioned about the peace-
keeping force, drawn from the Sche-
duled Castes and Scheduled Tribes
and the minorities; and I have men-
tioned about a Commission with a
corpus of funds to deal with natural
disasters. There are other things
mentioned in the election manifesto
too. There ig the School health pro-
gramme and the mid-day meal pro-

gramme. It is mentioned that this:
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programme will be expanded so as to
cover all the children within a period
of five years. This was a specific, con-
crete programme and a concrete assur-
ance, an electoral pledge given to the
people. 1 hope even now the Govern-
ment will repeat that pledge, that it
will not be a party pledge, that it
will be a governmental pledge and an
assurance to the nation at large that
within a period of five years all chil-
dren will be covered by the school
health programme and the mid-day
meal programme. These four pledges
were made in the election manifesto
of the ruling party which has set up
not a coalition Government but a Gov-
ernment with massive mandate. I
wish all these four are implemented.

Sir, in the election manifesto, it was
also mentioned that within a period
of five years drinking water will be
supplied to all needy villages. Can
there by any dispute on this matter?
Will any Member of the House oppose
that? If the President had mentioned,
“yes, this is the pledge of the Govern-
ment, this wag an electoral pledge of
the ruling party and now thig is the
pledge of the Government® the entire
House would have welcomed it. I
wish even now that the Government
will give an assurance that this pledge
which that they have given to the
people will be implemented. This is
the fifth item from the election mani-
festo and I wish they give a definite
assurance, i

A >
T

Sir, the sixth item in the election
manifesto concerns the teachers, the
teachers who build up the future
generation, that ig the students who
are the builders of the new India.
Sir, the teachers have various pro-
blems. The election manifesto speci-
fically stated that a National Commis-
sion on teachers will be set up to look
after their emoluments, to look after
their conditions and to look after
what they require so that the teachers
can play a more effective role in the
educational process. o

!
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Here again thig is an urgent need
and I wish that the Government
comes forward with a clear assuran-
ce on that on that,
(Time bell rings)

Sir, go far as the election mani-
festo is concerned, there was decla--
ration contained in it that the
minority character of the Aligarh
University will be restored. That was
a good declartion. I find that it has
been reflected in the President’s Ad-
dress, But I am sorry to say that all
the other declarations regarding un-
employment, regarding drinking
water, regarding teachers, regarding
school children and regarding natur-
al disasters, they do not find any re-
flection in the President’'s Address.
There is still time for the Govern-
ment to make up its mind and come
forward with those declarations. I
hope that the promises and pledges
. given to the electorate will not now!

go before a Secretaries Committee or
sub-committee which will cause fur-
ther delay and further processing
and prevent them from being imple-
mented at all. If it was a coalition
Government, it was a different thing,
But it is one-party  Government
having a massive mandate, which
has come to power on the basis of
certain pledges given to the people
and T hope that these pledges will be
fulfilled. This much about our social
and economic problems.

Now, in the election manifesto
there was also a pledge given that
the Revolutionary Government of
Kampuchea will be recognised, the
" Heng Samrin Government will be
recognised. We know what the
Pot regime has done. We know the
atrocities that had taken place. The
recognition of a Government is, how-
ever, not based on whether we like
the system of Government in other
countries but on whether the Govern-
ment has control. We know that
the revolutionary Government is in
full control of Kampuchea,

" MR. DEPUT’Y CHAIRMAN Please
wind up nNow, :
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SHRI SANKAR GHOSE: We
have seen the statement that the
Prime Minister made to the foreign
journalists to the effect that the Re-
volutionary Government is jn  full
control of Kampuchea and therefore
that has to be recognised. I am men-
tioning all these things because the
Government can do these things, if
it has the will and the desire. I hope
that its energies are not devoted
only to the question of defection, to
the question of possible dissolution
of State Assemblies to the question
of destabilisation of State Assem-
blies. These three Ds. defection, disso-
lution and destablisation, which were
not mentioned in the election mani-
festo should not have priority in

Government’s policies over those
policies  which were mentioned
therein. o

Sir, so far as the question of

stable Governments is  concerned,
stability is assured not merely by
winning an election, Stability can be

assured by solving the economic
problems. Therefore, if the question
of unemployment is solved, if the

pledges that have been given
fulfilled there will be stability. But
I am sorry to say that many of those
pledges are not even reflected in the
President’s Address, Therefore, I ap-
peal to the Government in power
that the specific points which have
been mentioned in the election mani-
festo should be implemented. The
election manifesto should not be the
first casuality after the election has
taken place. These are sacred ple-
dges given to the people. They
should be implemented in the spirit
of national consensus and goodwill::

SHRI KHYOMO LOTHA (Naga-
land): Mr. Deputy Chairman, 8ir,
at the outset, I would like to congra-

tulate the Prime Minister, Shrimati
Indira Gandhi and her colleagues
for winning. the election.  Through

this, we know that the people of I_ndia
have become politically  conscious,

We have seen what has happened

are '
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in 1977 when due to emergency ex-
eesses people were angry and they
voted the Janata Party into power.
But due to our own mistakes and
quarrels within the party leaders the
Janata Government could not func-
tion properly as a result of which
we have seen that the people have
voted Mrs. Indira Gandhi into power
once again, But I must tell the ruling
party that they cannot take the peo-
ple of India for granted. It is not a
licence to do as they like, as we dis-
cussed yesterday morning as to how
things are turning to. We discussed
the arrest of one very senior civil
officer. I hope 1976 will not be re-
peated. I am quite sure that the peo-
ple have faith in the democratic and
Parliamentary system of  Govern-
ment and that was one of the rea-
song for the victory of the Congress-I,
in the elections. Ag some of
their own members said while mov-~
ing the motion on the President’s
Address, it is an act of God. It is an
act of God and I do believe in it, to
save secularism of this democratic
country. Unfurtunately, the Jarata
party, esnecally one of the members
who moved the Freedom of Religion
Bill, brought about a lor of agitation
in the r-inds of the religious people
in this country and vie too were
very much agitated. And even as
an associate member of the ruling
party we had to come cut openly to
oppose this Bill. It was a most em-

barrassing situation for us and many .

of us piayed, especially ir. the north-
eastern region Christians and others,
that only God could come to their res-
cue because this Bill was not gnly to
suppress the Christians and  other
mincrities, it was going to break the
nation, the integrity of the nation.
Therefore, I believe that it is an act
of God. At the same time, I feel
that what has been given to us by
God, we must utilise it properly.
And T do believe that the ruling
party would have learnt enough les-
sons and would look to the welfare

a! the people.
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Now I come to the problems in the
north-eastern region, We have dis-
cussed at length as to what is hap-
pening in the north-eastern, region,
particularly in Assam. Qur colleagu-
es have said time and again that
what is happening at present in As-
sam is because of presence of foreign
nationals in that State. And I, as a
member from this region, say that
there are foreign nationals who have
infiltrated into this region not only
in Assam but also in the neighbour-
ing States, and this is agitating the
minds of the people. The movement
led by students in Assam and other
organisations, rightly expressed in a
peaceful manner, their demand that
the names of these foreign nationals
should not be included in the elec-
toral rolls, The caretaker Govern-
ment should have taken care of it. I
personally also sent a telegram on
this issue, and I do not know wheth-
er it is prover on my part to say so,
that the Chief Election Commissioner
should have taken a strong position
in this matter, In that case this agi-
tation would not have occurred. It
is true that many unfortunate in-
cidents took place, including loss of
life and damage to property but in
such movements, these things do hap-
pen and some innocent people also
suffer. We are all sorry for that.
But it is clear that there are foreign
nationals and their names have to be
removed from the electoral rolls.
Now when the Prime Minister dis-
cusses this problem with student lea-
ders, and if a system is evolved to
remove these foreign nationals, the

same should apply throughout
the region, not in Assam only.
Sir, I call this movement headless

movement. It is only the egg; and the
egg is not yet hatched. If a solution
of this problem is delayed, it will
take another shape, Sir, as you know,
in the north-eastern region, in Naga-
land, the secession movement was
started way back in 1946-47 and the
problem is yet to be solved. Although
there was an Agreement which came
into being on 11th November, 1975,
and which was signed by the under-
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ground Naga leaders and the repre-
sentatives of the Government of India
in the person of the Governor of
Nagaland, for the solution of these
Naga problems, yet this question has
to be finally settled. Towuld like our
Prime Minister in whose regime this
Agreement came into being, to finally
solve this problem.

There are also the Mizo problems.
The MNF leader who had more or
less agreed to settle this issue within
the framework of the Indian Consti-
tution wag brought over here in 1976,
but unfortunately, during the Janata
regime this case was handled in a
wrong way. This has provoked the
masses in the Mizo hills and a lot of
violence took place. 1 am sure Mrs.
Gandhi knows more about this prob-
lem fbecause Shri Lal Danga was
* brought over here during her time,
I would urge upon the Prime Minis-
"~ ter to solve this problem  without
delay.

There are certain other aspects so
far as the problems concerning the
North Eastern region are concerned.
1 would like to point out for the be-
nefit of the Government and  this
House that there are people who are
fighting for secession, there are other
groups who are very much doubtful
of the genuine interests of the Cen-
tral Government as to whether they
take this North Eastern region as
part of the great country or not. This
is because in 1947 when the partition
was to take place, at that time this
North Eastern region, their Assam—
was nearly given away to Pakistan.
Again, as my own colleague in the
last session pointed out, during the
Chinese aggression also the entire
North Eastern region was nearly
given away. A hopeless message was
broadcast tc the people of the North
Eastern region by the then Prime
Minister. This has created doubts in
the minds of the young people.
(Time bell rings). The other aspect
of the problem is the presence of
foreigners in this region, Added to
this there is unemployment. Edu-
cated youths, who have nothing to
do, are very much worried about
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their future and . because of the
influx of the foreigners the politici-
ans are worried about their future.
The sons of the soil are worried
about their political rights. ‘This
has been brought to light in the form
of this agitation which is peaceful at
present, but as I said, once the egg
is hatched it will become more
serious. The movement similar to
Asgam  may spread in Nagaland,
Mizoram and Manipur. Then the
entire Eastern region will be very
badly affected. (Time bell rings).
There iy one more thing to which I
would like to draw the attention of
the Certral Goveir.ment, There 13
a prediction of a very serious earth-
quake which may occur within three
yeurs. It might occur 20th Febru-
ary this year itself.. The predic-
tion has been made by the scien-
tists. I want the Central Govern-
ment to go into this because this has
created fear in the minds of the
people. Sir, it is a very serious
thing for the people living in the
North Eastern region. The
Government is taken certain measu-
res, but T wolud like the Central
Government also to go into this and
and out . . .

MR. DEPUTY CHAIRMAN:
is all right.
Yadav.

That
Yes, Mr. Ramanand

SHRI KHYOMO LOTHA: Iet me
wind up at least.

MR DEPUTY CHAIRMAN:
have taken such a long time.
Shri Yadav, .

You
Yes,

Y T T (faeme) @ Su-
gwmafa sft, & oqy awem ¥ o=ufy
AEET ATATN 9T ST gFErE FT
weara Suferq frar @, 39 @ ¥
qY, IEEFT qEIT F& F fod @Ry
g g Soew e off, wegafs &
sfsrsmyer § a9 &Y or=ut aray & T=t
FY 7€ § Y foF wra qer w0 e g
QY @ ¥ @RI & fod g wuade

State |
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[ TmmAee arEE]
<L JEH S gATE wa § 9 gugA
&1 Swawfa S, oo s € e g
- qW H T QAT Y § qg g WG &Y
CEr ) O qEk F /R0 F O 5q9T
dar 7 ¢ for ag wum g T aF |
Ig TG 3F g % O F wlwwe £
wagar #1 997 a9 g AfeT 5@ 9w
71 a1 g g % v a6y feaa @
TATT W, 59 O § 9T 91T A
aTfE T FaF & @R F qay F gEpani
FTTET F g A T @0 7 A
| TR AT TAH HATE | S AT Ay =790
wex § for wwadt #9 a7 Sy foe
& ggT1 AT faar s | 99 S aref
1 g A7 a7 FE W TH ARG A
g o ar fe ey s9E @7 S
fediE & Sea1 a1 F9t qg) fear s w@n
&\ afFa sar arEl #7 g ¥ S99
FHET A1 FOlE ®1 9m 7 fear 9
Tt F1 a1q § &6 egata & wifvramo
Fgg arq 1 I=91 27 7% g Fr =amqret
FT TEAT FATAT ST HIT Feg ¥ e
7y feomw ot stew = faemy &
=TT &1 [T | B
Iuawmafa wEww, el &
mrfsrsreor 3 fopamat gra dar & 9
I ST AN &, AT FEW g,  SHET
Tyaifes aE J| A ow=wi @
g afeT v oam oseT # s
o ST et & U9 ¥ 39 IW A i
¥ ST FIAETT F, ITHY $@ FU d4,
ST g faer wrfaat #Y aeets faut
a7, WIF IGFT FA ¥ 7 FAUT {747
frer wTfart & ar@ Ty qeT EAT &
TFT fowd 37 agf § ms a% diee
T ST IFT T | e graT Al ToFT =
THH gl | fwd TaEr 47T 59 ufa-
o # g Y S & Fveaandl &

forer @refl & arg o dar qry & gwAT |
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IFHIAT FXAT T | & | drerar av iR
fraraT &7 a1a Fe arer ey = fag
Y AT FEETTW AR H TS FIH IS
Afe @ M ¢ fr o g At &
F1E FI AG I | Teeufa F whiv-
T & 39 & #7991 ¢ fa feael
Y ST THATE § I TCh GBI LA
/M A IW g FTAAEY & STOAAY |

grgamfs S, S ¥ FAT qUEl
T gIHTC 37 3w # #;E, foar afsas
gefewm o, § T #Y qrdy 9 ¥
WHRW AT ZH AN H & e
ST E SAEt a<h § "iaET eyt feAmar
ATEAT § | W& Aeq Fq Faa A
festrar oY, @1 378 T FAAT R HEH
FT $HCHT TFAT AT Al Saar qTEf
% ory g1 o oy g9y oAy 9y 99 %
Faq uF feq & faa Fwrgen o &
qTd, BT & T8 HIT FHTA & 909
@ AT AT | SAF WIGT FTA F HIgA
F Grare § FH w0E, BT A HeFA
H 91T T Wiee § JIga 92T,
TIIH! SAGSITA FIWIRAA § ITEA
2T | g A arare ¥ frrae v
N AT ga 98 § W FW@ A |
g St F wTATIW § 2§ 9@ FY
F91 A1 05 g 5 gewT &1 e g
qTH ST AT S 918 §F W FA
I Woraey g, afeasw wreRia §
Z4H 31 & gaT forar a5 g9y
GATERT § FATY FY qawdT FY 1497 |

gugwTafa Y, sraw 3T f sear
qTEf St ST ST S & 18 99 a7
qrEt 7 g8 qgeT F19 ag fan, Iy fe
o-3mgfew a1 fF T oo anm
faiifadt & v wfwm fasr fea
sfrady ghe wiet S 6 3w A7 -
fafrezr @ #iw ge g A, o
o e frarm v v s & ol et

S
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fora FTCoT SHaT qTEl ;WL 38 T &
AT FY agee e SR s 9@l g
TE, 3T FYC FAIAA fa5 1% W | g
% are faQe 7= & a1 & o A fF
FofT wrzn-fafaee g G%71 & 39 7@
F %9, FEFTAES F9 FAHT O T 1@
AT Tq & & FAQU TEf F FWF F
AT FHW, AT § A FEE F g
74 37 gAY T wHmE, 2R S ax
FHA W gfew S & §2 a7 FAwE,
IT% AT gi-gafaat o sqew fa3 )
z qrEf 7 7y w foran f w0 g A
HT QXA FU | Tegafa & wfaTgo
3 gy ara #1991 981 § fo ag wdm
g F gt T &Y fzw oSme
& v =rgan of f ety & sfwvm
¥ g7 THAIOAT H1 TG FT T AT A=A
it ar L W= ATT FAT | AT AAAT
qrEf F1 wred of 7 gheml 9t aga
qeATATe g0 | fadg 9w & ®AAT
e 1 W q AT ghest w1 glawr
FT ATT T I T HEATATU T A7T FT
RWANGA G A A 1 qF AR
& Ay & waqr qEf WA § A4S 9%
10 faa & qrE Iagr 7 11 wnafagi
# foer @@r fer qamo adq,
Trddg,  AMAUE gA™ #
ghadt ov weamEe gU o\ mw
H Srzal a¥ wegrane gu fSEdr aw7
ZATL AT FqIge 1 FA 2w HIOH
TEF FWT T AT | AR AW
gt § fF Tegafa F afwata ¥ ag ==t
F: ¥ § & gfeat w1 gw glaaw
HYT I I AV FATATT G § TAX AT
F T T s 1 OF qgae
YT § A\ @ 9, qFAATT F day
F 91 FLQ 9 | FEA a8 FGT
s waemmEl ¥ stg (w0g) v ave
8 foom) Afpa do9 § &) S
Gt 62 wERSEAdE #Y F=y A AT
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ag @gt gamr f& saqr qrEt v ge-

v foraa e fawr, @ a9 #1 fFay
Tz faey, o dro TS0, o Fro ATEo
(o) #1 feaw arz faer aaifF
ArETH I FGETE A 9 | FHAATA
F ST AT O § T & O A gy
gfas geam § @ A qu faay
AR AR g | H AIOET A gl &
TR AG0 & AT gfFT FRT Qe
F 30 anf ¥ worad § @ S w@
#E TG F IAA A AR AT
SET aTEt F wEA F1A A AR M §
afes sw@ ot of9 AT W Ag §)
J-qwTAla ®ElR¥, AW 3G
fF g wgg WA & W g
91 g1 7 oag W 3 FfeT 3
Afors gy 4 1 ST WAL RETA
T grefy oY, fafaez< A 4 g
T | oF ey faq A g g A G )
afea swar el & 5 & g v
TIT AW HEW QT TG, TTET T &
HEMT FEMET Iar W 1 gEY A% q
qATHTAT & FAT AATAE A T |
Tregafa F wfwaman |7 <7 arq #Y 9=t
F1 W g for wrATEl F gt Ay e Y

- ST L T R RIS F AT 9T Y

SFeqT A FTQHT | FAAT el Y FY
AET F OS99 § GgAT FASH A ETH
St g gER fr agag A 5 ggey
FiRdreaes (et ddarfas va § FFTT
AAY a1, 9 FAA Aferwoeal w1 oF T
F g '@ &7 feur w0 R
I §3F g5, Ag0 9w fag ¥ geara
ao fram fr g7 faum qamsi &7 @
& fzar 91g 4 Sl aww fag ¥ ag
ferg 2 i) wer wfawt Y faar fe
AT TEAERT T § A faem g siv 1<
g\ afew qem Afedi 7 Femn B gw
TIHr w8 ¥F ) |iuT o fag A
iy Afgaoesl e sat RBu Wk

FEar & wferwveer framy g% miy @
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[ = Tram= ziEw )

WA U F IR oY TF &Y /1 GeW F
fear | F1EF FAA R, FEA W FT
FB FHEl A OH FE F oA Ay
I FE T Tz fF e K afuwre
g Afea frafag +@ ¥ agdr ag =nfey
a1 fiF g Fe e ¥ foe A A
Al St quef Y erTe { qEAd ¥
fod aiv @ a1 gaenT 78 fFar
¥ & =g f5 owegafa & afwwmo
H 39 19 1 ==t g Anigy oY i ag sy
FTFT g §, ghamor Y, aarT Y
afremrg A, wem 1w, fagr, SR

. (Interruptions), Ec q:ﬁ TEN
ARG a1 g & w3/ F oaw R
TETE (Interruptions)  gaqgwafy

S, § A & W A N 39
=1 AT gy N fF AR S
¥ faar s 1 gafeg 5 owe &
¥ AT T ¥ AwEwA gnm av 3w
qm #1 farrg A& @ ¥, Fw
HF g4 a9 gw, BT ady &
JOH N0 ST agw or | &t oY
3% & q g, Samade w1 oW
HF { TG0 g, goEe A ¥ gy
FHAT AT ARG G N AT
g TS AT w07 arfedy w1 st
FUAT AT a1 98 780 T gV
zafee & aEm & 39 gwrd wy
Sedl ¥ el THW  HT AT ATRA

TF FG F I™l W FeN fF
frest it # s O e R
We A1 AN Y oagt A3 A
aat ST & g7 @1 91 5 FTEr Frere-
X FHWA & RFuSaw AN sg
aréf § wwEifan q@ fear | & qwar
g aoifeg faedl sfedt v
amaﬁmiﬂawﬁwwm
ﬂzwm?rgiﬁtaw’ra“rwﬂm
T 5 A S wg av fr fosde-
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uq T FTaFAaT gET arfge ar av
T g AN o fog ¥, W& 3 -
A " ¥ IHat fwar 1 S =eg
qr & 3 ST FRAAHET FHWA AV
foridom F e F@ \ afsw
e F =@ ¥ Faa 4g wiwar
oAl W 4fF § A AT Ay
¥ zafem foedr sl w1 A
faar 1 w& @A g 5 fawd sk
#Y, gl ®, gaewrEt w1 glaarg
uaram%fa‘qanﬁrﬁwm
¥ oadrat A7 g ) owsd & gl
F ooy geans 0 g B o AR

qua e

SHRI AMARPROSAD CdAKRA-
BORTY (West Bengal): Mr, Deputly
Chairman, Sir, at the very outset I
want to remind the present Govein-
ment that the day on which both the
Houses of Parliament assembled, the
23rd of January, was the birthday of
Netaji Subash Chandra PRose. From
the Committee of I.N.A, and from my
party, we made a representation—
Pandit Jawaharlal Nehru had been
President of the Committee—demasnd-
ing a national holiday un the birthday
of Netaji Subash Chandra Bose. But
in gspite of declaring a holiday on
that day, the two Houses assembled
on that day and the President’s Ad-
dress does not mention anywhere,
even as a matter of courtesy, the name
of Netaji Subash Chandra Bose, a
national leader. Nowhere is it men-
tioned. Sir, I would only point out
one thing. I think you have gone
through the book “Lazt Years of
British India”, by Michael Edward:
He says the transfer of power in 1947
wag effected because of infiltration of
patriotism in the army and so the
British Government was forced to
transfer power to the then Congress.
And that was due to the mass action
of Bapuji and also of the activities of
revolutionaries and of the INA led by
Netaji Subash Chandra Bose. On that
day the President nowhere mentions
it in his Address nor did the Govern-
ment, which had been ruling for the:
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last 30 years, declare it a national
holiday, the birthday of Netaji Subash
Chandra Bose. So before I gtart, I
must mention it because it is a Jong-
standing demand; we have been de-
manding it every year. Now we are
30 frustrated seeing the attitude of
this Government in not declaring this
day ag a national holiday.

6 p.M.

Secondly, Sir, T would like to say '

regarding the first paragraph of the
President’s Address. Many things
have been said. I am not entering
into details. Now a massive mandate
has been given jn favour of Mrs.
Gandhi, in favour of Congress I. That
ig the analysis of different groupsz and
different parties. But it is an admit-~
ted fact that because of the infight,
because of frustration, hecause of their
anger, the people cast their vote in
favour of Congress I. But you will
find there was no such thing in West
Bengal, in Kerala, in Tripura. In
spite of their attempts, the people have
rejected the ruling party. The next
point is the President has said in his
Address that we are lcoking forvsard
to a stable Government. I am appre-
hensive very much of this term ‘stable
Government’. There was a stable
Government, there was a two-thirds
majerity, even after 1971. But what
happened at that time? For twenty-
eight times different State Govern-
ments were changed with that majo-
rity. The Government had to take
recourse o issuance of MISA and
promulgation of Emergency to keep
thig Government stable and the State
Governmenty; toppling. This is a stable
Government but for what? For what
purpose? 1 am afraid the hopes of
the people who have returned this
so-called stable Government will be
belied. A stable Government nas to
take progressive measures. You g0
through the Reserve Bank statistics.
For want of time I will not quote
them. The Reserve Bank statistios
show that during that period only 20
families of India have become richer
and richer and the poor have become
poorer and poorer. So while that

[30 JAN 1980 ]
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Government went on giving slogans
for weaker sections, the poorer sec-
tions, the labourers, the peasants, we
have in fact not seen any improve-
ment in their lot for 30 years when
they were in power. We have statis-
tics given by the Reserve Bank and
other authorities. For want of time
I cannot cite them all here. It js an
admitted fact that only capitalist
groups only 20 families, are ruling
India through this Government. And
the poor people have not bLeen given
any relief whatsoever from this Gov-
ernment. In the President’s Address
there is no mention of any comprehen-
sive economic programme. We have
the unemployment problem, the lab-
our problem, the problem of peasan-
try. None of these problems has been
mentioned. Our experience of the last
30 years shows that we wil] only be
frustrated again and again and agdin
our hopes will be belied.

Regarding Assam you have heard
many, friends say one-sided things. I
can tell you if the problem in Assam
is not tackled firmly, the situation
may lead to disintegration. Who are
they to decide who are foreigners and
who are not? The people in Alipore-
dwar came from Assam and have been
living there in Assam for generations
and generations, The people in
Naxalbari camp also have been living
for generations and generationg in
Assam. They have been living there
for generations and generations. 7The
man from Bihar, the man from UP,
the man from Nepal the mar from
Bengal, everybody has been described
as g foreigner. Who has given them
that right... (Interruptions),

SHRI DINESH GOSWAMI (Assam):
Sir, may I say with all humility that
statements of this kind create more
complications? May I ask the honour-
able Member to withdraw such re-
marks?

SHRI AMARPROSAD (CHAKRA-
BORTY: The Chief Secretary sent
officers to Aliporedwar and Naxalbari
and they gave reportg that would
show that the Chief Minister of West
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[Shri Amarprosad Chakraborty]

Bengal said rightly that they have
come due to fear and torture. (Inter-

ruptions). There are loots, arsons
and rapes. Horrible circumstances
have been created there. Now we are

hearing the amusing statement that
they are foreigners. Sir, there are
some laws. Let them go t{o the courts
and let them decide who are foreign-
ers. They had sent telegrams to the
Central Government and the Care-
taker Government. They could not
tackle it. I would request the Gov-
ernment to do something. Otherwise,
the country will disintegrate. To-
morrow some State will say: You come
from Bihar, you come from Uttar
Pradesh, you come from Madhya Pra-
desh., You gre living in our province.
You are all foreigners..

SHRI AJIT KUMAR SHARMA: Mr.
Jyoti Basu has made a statement—I
can read it—that if you come from
Pakistan, I can allow you, but if you
come from any other part of this
country, I shall not allow you.. (In-
terruptions),

SHRI DINESH GOSWAMI: I am
only appealing to you..(Interrup-
tions), 1 will appeal to my friends
not to make speeches which wiil fur-
ther complicate the cituation. We
want Assam problem to be gsolved.

SHR1 AMARPROSAD CHAKRA-
BORTY: The Prime Minister ig here.
She should settle the problem.

MR. DEPUTY CHAIRMAN: Please
resume your seat. You have made
your point,

SHRIMATI PURABI MUKHO-
PADHYAY (West Bengal): Mr. Chak-
raborty just now said that there are
people in Alipur who have taken
shelter in the camps. They are
Bengalis and have come away from
Assam finst away from their hearth
‘and homes. To say that we cannot
even mention it here is very unfor-
tunate. Yesterday I gave certain in-

stance not only of Bengalis, but even
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Muslimg. The Jamat-e-Ulema Gene- |
ral Secretary is here. He came with
the document.. . i

MR. DEPUTY CHAIRMAN: There
is ng time. Please resume your seat.

SHR] AMARPROSAD CHAKRA- -
BORTY: I will put only ore question
to our friends who are very vocal
Who killed Mr. Rabi Moitra.. (In-
terruptions)i. | }

+ |

SHRI DINESH GOSWAMI: 1 would
again request.. (Interruptions),

MR. DEPUTY CHAIRMAN: Please
resume your seat. There is no time.

SHR; AMARPROSAD CHAKRA-

BORTY: Whe did it I can give evi-
dence.

SHR] DINESH GOSWAMI: You gre
permitting him again. )

SHR;] AMARPROSAD CHAKRA-
BORTY: I have only one more re-
quest to make. I have rather an
amendment., I say tha: there must be
a categorical statement from the Prime
Minister that there should noi be any
dissolution of any Assembly in any
State. This is my amendment.

MR. DEPUTY CHAIRMAN: You
have made your point,

SHRI AMARPROSAD CHAKRA-
BORTY: For want of time, due to
shortage of time, I conclude my speech
with these obwservations,

MR. DEPUTY CHAIRMAN: Shri
Harekrushna Mallick. Five minutes.

SHRI HAREKRUSHNA WMALLICK
(Orissa): Mr, Vice-Chairman, while
opposing the Motion of Thanks, I want
to say at the outset that on page 1, in
paragraph 2, of hig Address, the
President has failed to dilate upon
how the previous Lok Sabha was dis-
solved., I mention particularly in that
context that 3 fellow citizen who is
occupying the highest office of the
land has played a partisan role in tel-
ling in public that ‘T am not interested
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im Ayaramg and Gayarams.’ But actu-
ally he proved that he was not inter-
ested in one Ram and that is Shri
Jagjivan Ram. Then, I may say that
Mr, Jagjivan Ram was denied an
opportunity to prove his majority
before the House. Hgz was the Leader
of the Opposition. Hisg claim was not
conceded, to form a Government. He
was denied a chance.

Then, the Governmeni was carried
on without a Lok Sabha. There may
not be 3 Lok Sabha, but Rajya Sabha
wag also a part of Parliament, There
were many occasions of necessities
when the Rajya Sabha should have
been summoned. Not only I, but
many hon. Members had Aemanded
this, including Shri Bhishma Narain
Singh, who is a Member on that side.
There were many problem; tc he «dis-
cussed such as the drought and more
s0, the situation in Iran and Afghanis-
tan. We could have summoned the
Rajya Sabha. Now, I fee] that since
there was to be a move for the im-
peachment of the President, the
President was afraid to swuwmon this
esteemed House.

Another point. In 1973, the Govern-
ment dissolved some Assemblies in
the same style ag in 1970. The Lok
Sabha was also diszclved on the
advice of a minority Government.
- Last year also, the Lok Saktha was
dissolveq jn the same manner. 'There-
fore, I demand that we should =ee
that the actions of the President and
Governorg should either be justiciable
in a court of law or shculg be left to
be discussed in the House itself.. .
(Time bell rings).

MR. DEPUTY CHAIRMAN: Your
time is up. Mr. Maurya... (Interrup-
tions), .

Nt g3 fom Ad (miw w3w) -
‘e Iuawrafa S, #  mraet
Ty g % Wi |98 dEa § fag
sfore fee &1 & 5 faqe g um

wor off sarat A A | wegwld S

[ 30 JAN 1980 ]

|

f
|

!
!
i

on President’s Address 318

F mfaamo &1 fadg ar § adi w<
HHRAT FAF G379 # qg TCIT TGN
T g f& wanfs S & afwame
# fady fem sa, & sreeandr o
F1 a1z fzanar wigar g fF w7 wasT
AT A7 MT F 9T qBT A7 AR
S SR wEd F1 aweE & e
a1 HIT T §IA F OF qEA1T AT
T+ A fFam av ag w5 77 fF 3@
qeq ¥ vEra &7 e zafeg
& {1 st mwar f g ow gww
7 wfasqra w1 w1 g, I JUT AT
R URdfa % #fuwwe 97 ge
agt fEar or, fada Ad fEar e,
FHFT T@TAT AEY °4r  zafar § sAd
AT FEm & S ara A7 wegafy
St % afqame ¥ oA AT
JaF AR F qA 1 @7 § | o,
aR @z g fx wegufa St F afwamwor
¥ oSt A ogg Bw o d OwCE A7 T
F A g vg 3w A H wi fow
T g 1 FaE w1 ogen w3 faaw
q@l & wHiErd A 12 § ST "o
T 1 e samsT w1 f@a o
saaT gad fow ad g 1 owww ¥
sgi ot Aot gfwm 7, s faar-
fgat & fAgexr =W #F1 T 7 AR
frar o, ovq A & afwfEd &
Aerget &1 faegin s & T sTen A,
wqzAreT # sl owrrwt Afratady
F AT qT A HT AT AAT ITH ATLH
FAET F51 F AR A Iaw farar® ard F
% wreg oY T ST & wfvraTeor ¥ Y
w@r war g\ § |Asar @ 9ew
aix # s svar anfed ar o, #
ag Wi fadam Fear WA § & osw
frel e @ o9 B gt & o
qgd SaTEr W W7 | O§ Wiud
g & AW &1 @w a1 § qfeHy
I RA A ¥ qA@ H AR IR
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[+ 18 fag M) _
& foar w1 3w ar@ w1 A1 IAA
w5t % 4 & 1 Il F ar
¥ wegafa ot 7 guw miwdmo
dT 19 § Fagr g | SR AW ¥
fF g foaw § 3] Al @
Tifgd o ey awfs #1 Aam
T ¥ Afs w@t fear s,
a7 @3 § f& wegafa ot 7 oSwH
RIITE FIeE AR AT TR &
ar’ ¥ Fw AE wam oc d@ f5 A
- dfqur d@Wgd a7 dieq 9w Fwa
gt fF 3w 3w F uw o & @
fefegaz o1 diguee ez a1 9gacs
IrEem &1 A 3 fag uw feer §
fore® g@ a7 %1 CF o @ [ IW
FHT TN 300 T FTEE RE &
T § I F I WGAT FE & AL
S § AT wgace ETgsq F 41 OF
T 7 2 i WEF OF o
NIIeS FIeE H1 AL g | AZ Ay
fagvamt & 6 sow GgueE Fe &
FAA A frw s g, AfwT uw
fefezaz oot adt fawt arat | 7 Fy
foesaar @ fir sowy fewm fafmeex
frar sty § afa dgger s v
LS AU o€ € T ) I
frerat 1 e fas o wsafy %
ufaataer ¥ ar =ifzy ar

AT, FIead A FY AT F
a1 F gA Gfaam w457t AImeT
FEAT & 6 ag 717 10 10 F g A<
faar st 1 sraifeee fafarer e
ez qifadt faam 23 § @R F, 9
R A AwRE, @ qw )
A X AZ FW QU FET 9T IR
10 qTT § 14 QA a6 & T=at 7
frqre st s fvar Y @y 2
AN AT FE AR dgAeE TrRaT
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F fam geror &7 I S W FEy
IR 2 A IEHT FEQ g 9Ear |
gy fax f7 Tafa & sfvaswmoor &
gl AT g 1

FETC Y GEEAT F AT HC @R FL
ofsos feedieqem & @ F1 8FC
1971 ¥ IATT Aoy g i &
qqeT A T T AT | AT ¥ FfeFL
fear ar <gd aww W, afew wF
aEarg g fF osEwr o wE fo,
fr ofserw feedisqwa fawew &t #18
sedT N At mifva gaw % fag
gy mmw F fag S gEd
oy § T @hT wsd g,
g% fow glagr faer o, agufa &
g § AE g |

A, 39 aog &« § ggf o @g
HE FWT ATEAT g 5 $EqT AH
Ieg & I H oAlewa 39(HT) H
Far T & f 3w ) swaedT W oA
& gors St i Searew & & fa
fastw grat & 7 e, ofa qF wwarE
& Ty FAr gear g & 7 30 FA
0 fggar 1500 FAT FT g T,
g9 3gq g fF 40 FUT FT 72T 1300
FOT FT &1 TT &, 30 TG FT qRY
300 FUT T &I TIT | TTHIT T ATT
% afgam ¥ srifees fafawew #Y
IS w1 FIE SATH AGN @T 2 |

TRITET & R H A FT TG
Fgr T g A g o ¥, fow Qe
T gumr qEvaw ¥ ogETa @y fear
TR TF TF T F7 A ZRET gET
WAL & 01T AT F FIAqT @T FAHY
UF Y 98T 9% 39T 797 § ) wYAr 57

aTaT F A1 H, et qamrdrew ¥

gazrT AATHeet ¥ fow 91, 9% A
¥ oY wreeafa & wfawmow § g9 s
T T & )

i
o ‘
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gAY Tt ¥ 1 F qIAT T sgaeqr
FT 97 w75 o wsgafa & sifsramaor
H A8 wmar & 1 32 99 &v wTSrEr
& &t WY W g9 2T F 6 g wIAN
F A FT AN FT AT TG Ig =,
Tl ST TF AATH GARAT ATTAT |

S T FR ST &3 W F 9T ¥,
T qIE FT TIY qAT T 1L o FRwy
9T o & ggT gages g | g
& ATAET # O WIE 5 T ag &
YIH 8, 7 98 T AN §, 7 ||
F1 dfsam g3=es §, afcw 39 W A1
ST gEAE & | AT ¥ UF Gaar
FT a1 § | SwhEad F Ay 91
FH AT AT g1 A ATfey AfHT a7
TFAT & T FZAT 9947 & fF 3T
€1 #1f fox wseafy & sfewmm #
g fEar T § ) Swe FEg ¥ art
¥, oF FE 1 fagel g F AW
# FgTr wTgar g fr gw AW FEwowE
AT F AT FLA AT GUEAA FTAE,
UF d%§ ¥ Tt TFGI% T TAT GTHT
T 9T ATHT 20, ITHT A FE w
wegufa & sfwwraw § &
TATE |
v o, ®owmawr T ¥ g
¥ ATAR Aar g fF o qg@ diaw
1 guy fegr afgq § grgar sew
wqy i fF agt 97 S o gwe §
wr g fr weeafa & afwwrao ox g
Fifew 37 TeT H 78 g1 &, 39 T
FY  FAC T@T FAET FT(RY, TLETL HT
argr A s =rfew 1 Sear od
F GIET T qeA F ARG § AfwT
ote gfadl ¥ ¥u fraew § fFag
qUCT  q qIS | gHATE | ‘

MR. DEPUTY CHAIRMAN:
Scato Swu. Only five minutes.

971RS—11.
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SHR] SCATO SWU (Nominated):
Sir, To me, para 20 of the President’s
Address is the most welcome para. I
quote:

“The Government is commiited
fully to secularism and will take
steps to ensure that the minorities,
while preserving their distinct cul-
tural identities, enjov a sense of full
and equal participation in all spheres
of national 1life. ZLegislation for
assuring the minority character of
the Aligarh Muslim University will
be introduced in the next Session.”

Sir, what can be more gratifying
and encouraging than this expression
of gssurance. In his wisdom, the
President has reaffirmed Article 25 of
the Constitution of India which leads:

“... al] perscns are equaily en-
titled to freedom of conscience and
the right freely to profess, practise
and propagate religion.”

The prosecution of Christians in
Arunachal Pradesh has been there.
We have reported the incidents to the
Government many times for their in-
tervention. I wonder what action the
Government took in this regard.
There should be no more reports of
such nature. In this context, I would
suggest that there shouid be an on the
spot study group for being gsent to
Arunacha} Pradesh in the event of
fresh complaints. Mr. Morarji Desai,
the former Prime Minister of India
made three remarkablz statements as
far as we are concerned. Number one,
he said that it was g mistake to have
given a Statehood to Nagaland. We
know for sure that that was not a
liberal statement, The mind of every
Naga felt disturbed on hearing this
shocking statement of the Prime Min-
ister of India. They questioned each
other a5 to what i3 going to happen
again. .

[Mr. Chairman in the Chair]
Secondly, Sir, Mr. Morarii Desal

said, “We wil] exterminate the under-
ground Nagas.” The Nagas feared
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that the outcome of the policy of
persuasion would be surely sabotaged
by the policy extermination. Thirdly,
Mr. Morarji Desai said that jt was a
wrong thing to have annexed Sikkim.
This statement made the people of
Sikkim annoyed and unhappy because
the question of annexation did mnot
arise. The people of Sikkim took the
decision to merge with Indig on their
own volition,

Sir, I welcome Mrs. Indira Gandhi
as the Prime Minister of India and I
hope she will not go the way of
Mr. Morarji Desai. Ag far as the part
of the country where we live in is
concerned, on the 25th January, 1980,
on the floor of this House Mr. Zail
Singh, our Home Minister said, “now
the light has come and the operator
is efficient.” We hope thi; gtatement
would be justified in al] respects in
course of time. Sir, we have not been
privileged fully to have =qual partici-
pation in certain spheres of national
life. It is my appeal that we should be
encouraged to have equal participa-~
tion in all sphereg of national life.
Thank you, Sir.

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): Mr. Chair-
man, Sir, I have listened very care-
fully to the speeches of varicus hon.
Members when I could remain present
in the House. In the case of others,
I have gone through the points they
have made, 1 regret that'l could not
remain present throughout the debate,
as I had wished to do, as a similar
motion wasg being discussed in the
other House and there were unavoid-
able engagements connected with the
visits of various high foreign digni-
taries.

Sir, the debate on the President’s
Address is an occasion to discusg im-
portant Government policies. It cbvi-
ously. cannot spell out all policies. It
can deal only with some major areas
and some immediate problems. On
our part also, we cannot deal with the
entire range of issues within three
days. Also, Sir, the hon. Members are
wel] aware that when the President’s

[RAIJYA SABHA] on President’s Address 324

speech was written, this Government
was barely four days old and we were
not in a position to go in detail into
various aspects ag we did not have
even the full knowledge of the state
of affairs in the country. Hcwever,
a number of important subjects have
been covered by various speakers and
I shal] try to deal with as many of
them as possible.

Before I get on to the more substan-
tial things, I would like tc deal briefly
with what the Janata and the Lok
Dal leaders did not only to political
opponents but alsg ths administration
after the 1977 elections. It has now
been repeated time and again that they
did nothing wrong, thai there was no
persecution. I think all those who
were even remotely in touch with our
lives at that period are wel] aware of
the campaign of persecution which
was launched against me, my- family,
my personal staff and my colleagues.
Entirely politically motivated com-
missions and inquiring authorities
were set up, as many as 34—we are
told by the Home Ministry. The man-
ner of their functioning wag similar
to the witchhunt period of the middle
ages, whipping up hysterical campai-
gns against individuals and falsely
implicating them. Judges and heads
of commissiong openly met the Prime
Minister and the Home Minister to re-
ceive instructions. This was 1irade
obvious when the pronouncements
made hy the Government were in fact
carried out. Ig this the independence
of the judiciary?

SOME HON. MEMBERS:;
shame.

SHRIMATI INDIRA GANDHI: Not
only were the so-called accused inti-
midated. Even their old parents,
close relativeg and even distant rela-
tives were threatened, arrested and
mal-treated. Indiscriminate searches,
at times when women were all glone
at home, the sealing »f bark lockers,
the freezing of bank acccunts of dis-
tant relatives, impounding of pass-
ports even in some cases where an
entire stranger happened to have just
a gimilar name, are indicative of their
attitude. In one case the parents

Shame,
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were asked to explain expenditure in-
curred on a marriage which took place
in 1947! Several former Ministers
were arrested, Shri Gokhale was
arrested on g charge for giving certain
advice. Similar advice was given by
Mr. Shah of the Shah Commission to
a private party. But no action was
taken against him. Ministers and CBI
officers went abroad several times. It
would be interesting to know how
much was spent on these visits. My
own arrest, my expulsion from Parlia-
ment and subsequent imprisonment
are not hidden from this hen. House
and we have many people sitting here
who took a very active part in seeing
that T should not be spared in any
way. They shut their eyes and ears
to the plain fact that no illegality or
improper action had taken place on
our part and hence nothing could be
discovered, no matter how many trips
they took abroad or within India, no
matter how much they tried them-
selves or with the aid of foreign in-
vestigating agencies, such ng the Inter-
pol. The last such visit by CBI offi-
cials took place in the beginning of
~ thig very month, January,

Some Janata leaders have protested
when I said that orders were passed
that my pictures, my: father’s portraits,
should be removed. T have been told
by a colleague that there was a gues-
tion in this House in which the answer
clearly stated that the P&T Depart-
ment had given such an order about
Pandit Jawaharlal Nehru's portraits.

SOME HON. MEMBERS:
shame.

Shame,

SHRIMATI INDIRA GANDHI: I
would like to share z small incident
with the House which took " place,
rather which came to my notice, just
yesterday. 7T received a letter. This
letter was written in March 1977. It
wag given to one of our Ambassadors.
I received it yesterday with a covering
letter with the date of after I was
sworn in as the Prime Minister saying
that that was not the appropriate
time to deliver this letter and, there-
fore, that it was being sent now. The
letter, I may add, wag entirely non-
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political. It was by somebody who
had written a book on the festivals,
the culture and the tourist sitss of
India. But this shows tlie atmosphare
which was created by the Janata
Party and its Government amongst
our officials whether they were posted
in India or abroad.

Sir, the country is well-aware how
this campaign is still continuing, The
Janata Party and the Lok Dal are not
satisfied with what they have done in
that period. They obviously are not

_satisfied with the result of the elec-

tion and they have not ended their
campaign. Some responsible people
have complained to me that in
Madhya Pradesh and other States such
as Rajasthan anq U.P., forcible
sterilisation is now being carried out
and the people are being told that
these are the orders of the new
Central Govevrnment, I have written

to. the concerned Chief Ministers
and I have no hesitation in saying
that no such order has emanated

from the Central Gaovernment. A
similar situation has arisen with re-
gard to demolitions of huts of Hari-
jang and other poorer people.

The hand of the RSS which was
seen during the last 33 months in
administartion, in police, in educa-
tioal institutiong ang in civie life is
still active. In Rajasthan and some
other States, a wide-spread agitation
is going on against the reservation of
seats for the Scheduled Casteg and
Scheduled Tribes. Who is behind this
agitation? In Parliament. the other
day, we decided to continue this re-
servation of seats in legislatures. But
these people want to create a type of
clasg war on this jssue. Cur people
believe that the State Government is
encouraging this ggitation.

The Janata is not the only party
persecuting us. The Marxists were
allying themselves with Janata wuntil
they were convinced that they had no
majority, For thirty months, the
leftists had forgotten all about RSS
communalism, They were a party to
the Janata-createq crisis and its
serious consequences. :



327 Motion of Thanks

[Shrimati Indira Gandhi]

The sense of constitutional propriety
of many hon. Members was Dbe-
numbed when the Janata party dis-
missed Congress Governments in
the States in 1977. How many of the
people who are today .

SHRI YOGENDRA  SHARMA
(Bihar): We all opposed this.

SHRIMATI INDIRA GANDHI. 1
woulg just like to know how many
people in this hon. House had oppos-
ed this at that moment when it took
place? How many?

SHRI JAGJIT SINGH ANAND
(Punjab): The entire CPI group.

SHRIMATI INDIRA GANDHI:
How many had spoken up against
their other irregularities and wrong
doings? When they had majority,
there was nothing wrong with the
electoral gystem; there was nothing
wrong with having a large number of
seats, But because we have come, it
is said that the electoral system is to
be changed; it doeg not really repre-
sent the people. This double think-
ing and double standard is typical of
the Janata party. They are now
belittling the decisive mandate by
resorting to quibbling and statistical
jugglery.

‘We are advised on various plat-
forms by the Marxists to.adopt the
socio-economic  philosophy of China
which is now a partner of capitalist
Europe and America. We have chosen
the path of democracy in all facets of
our national life, We do not want to
follow the path which Ching has
followed, the path which leg them to
total isolation until recently and the
path which has now drawn them into
the armg of capitalist society.

Sir, in this House, mention was
made by several Members to Centre-
State relations. The Constitution
gives full rights tp the Statey and
we are anxious that this should not
be diluted in any way. I have dec-
lared many a time that if there is
any special difficulty, we will always
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be ready to discuss such matters with
them. However, nothing should be
done to weaken the Centre and lessen
its capacity to help the weaker States.
or weaker areas or weaker sectiong OT
tc handle situations of crisis to
strengthen and enhance the prestige
of the nation, The Centre ig also
calleq upon to help in Inter-State
disputes although the best way of
solving guch differences is fo have an
acceptable arrangement between the
States concerned themseives. This
matter was also gone into in detail
by the Administrative Reformg Com-
mission and they recommendeq that
no change in the Constitulion was
called for.

There has been lot of shouting and
anxiety expressed about the dissolu-
tion of the State Assemblies.
Perhaps, this is the result of a guilty
conscience of the Janata and the Lok
Dal Parties. In 1977 they took the
unprecedented step of demanding
that varioug Chief Ministers should
resign and dissolve their Legislative
Assemblies of face action by the
Centre, When they refused to oblige,
the Centre at one stroke dissolved
these Legislative Assamblies. The
same people now loudly clamour that
in gpite of the verdict of the people
in favour of our parties, Assemblies
in the $States ruled by the Janata
Party or the Lok Dal shoulg not be
dissolved. Thig shows inconsistency of
their stand and the lack of principle
underlying their argument. Numerous
other people, such as Governorg and
others, were made to quit their posts
at that time.

I believe that there is also an effort
being made that these State Govern-
ments should create gs much diffi-
culty for the Centre as possible in
the implementation of our declared
objectives and declared programmes
in our election manifesto., Some hon.
Members have moaned about gtabili-
sation or destabilisation. Who started
this process? Agirational politics was
resorted to from 1973 to 1975, taking
advantage of the difficult economic
situation that was fuelled by the

|
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international economic crisis, the
monetary crisis, the energy crisis,
internal economy, severe drought
conditions and last but not least, the
burden of the Bangladesh war. The
experiment was started in Gujarat
and then extended to Bihar. It was
the same people who started the pro-
cesg of destabilisation in this country
who are riow charging us of destabi-
lisation. It was they who started the
physical assaults and civil disobe-
dience, including the call to the Army
and the Police to disobey lawful orders
of the Government, Even a hunger
strike wag resorted to for the dissolu-
tion of the Gujarat Assembly, External
forces also assisted in the manipula-
tions.

Stability seems to have become a
dirty word in the political lexicon of
certain forces. Having  worked for
instability through inherently contra-
dictory alliance they now feel rebuffed
by the electorate. On our part, we
See stability as an integral
element of progress and advance-
ment, of a decisive thrust forward for
change and development, of social
transformation and of political co-
hesion. Stability means not whether
governments are changing or not
changing or even how much majority
a government has. I should like to
reming this hon. House that {for
nearly a year and a half my Govern-
ment wag in a minority, but there was
no feeling of insecurity anywhere in
the country. Insecurity is how the
people feel. That the people felt
insecure and they felt that the
country wag unstable even when the
Janata had 250 members, that ig a
fact of life, And that today with our
coming they feel the opposite, that
is also a fact of life, There-
fore, instability is not going to come
‘whether a government goes nor stays,
but in how the government is func-
tioning and how secure different
sections of the people feel, how secure
the weaker sections feel, how secure
the minorities, whether they are the
Muslimg or the Christiang or the
Sikhg or the Buddhists, feel. That is
what security is.
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Assam is a wery delicate subject
just now. I sympathise with those
wheo are suffering there, who are
being denied various essentials, Every
life is valuable, but expertg are espe-
cially so. We share the sorrow of these
people with anguish in our hearts.
But I also share the feelings of the
hon. Member who said here that at
this moment, the major concern
should be how to ease the tension,
how to defuse hatred or dislike. And
that cannot happen if we blame one
another, This is why even when you
know what is happening, you try not
to talk about it—rather not to give
it publicity. We can certainly talk
about it. 1 have discussed this
matter with the Leaders of the
Opposition parties and, you all know
that I accepted their suggestion that
we should call the leaders of the
political parties in Assam and discuss
this matter with them so that we can
find a solution to which, we hope,
they will also subscribe. If we find a
solution here and those people say,
“we are not going to honour it”, it -
will not help us in any way, That is
why it is important mnot to aggravate
such feelings, I have personally seen
during the language riotg in Assam
how very sensitive ang touchy the
people become and the most innocent
remark Jeadg to an aggravation of
the whole situation and it may even
lead to somebody: dying or being
injured. That ig why we feel that in
such situations, we must be extreme-
ly careful with our words and our
actions. It does not mean a lack of
concern. In fact, it means the oppo-
site. So deep is our doncern, so deep
is our anxiety that we must, rather
than talking about it, bend all our
energies to solve the problem while
appreciating the difficulties of the
local people—but in “local’’ there
are people of all religions and
languages—ang appreciating  the
difficulties of all those who are today
being calleg foreigners.

Today even those who had settled
in Assam in the wake of Partition
and in the migration from what was
then East Pakistan in 1964 are being
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branded ag  foreigners. People
speaking non-Assamese Indian langu-
ages are being intimidated.

Some initiatives have been taken,
Detailed discussions with the
Governor have taken place. The stu-
dents are coming to meet me, 1 am
meeting them tomorrow. In the
meantime, we have intensified the
patrolling on the border to make it
more difficult for people fo come in.
Before we make other comments, we
should wait until these meetingg are
over and see what is their outcome.

An hon. Member has drawn atten-
tion to the recent crime wave in
Delhi. It ig obvious that this a con-
tinuation of the crime wave which
has been sweeping the capital during
the last 33 months. The number of
cognizable crimes in Delhi is: 1976—
23,105, 1977—35,856, 1978—43,383 and
only the first half of 1979—21,370. This
shows what a stupendous task we
have before us to improve the law
and order situation.

Atrocities on Harijangs were men-
tioned in the President’s Address. As
you know, I was one of the very few
people—I do not know actually if
anybody else went to reach Belchi in
very difficult circumstances and at a
time when my own party members
there were very reluctant to allow
me to go and had made absolutely
no arrangements. It was only when
my party and I expressed our de-
termined wish to go there even if
we had to walk,all night and we had
actually started walking that they
hurriedly produced an  elephant.
That could only give some relief to
three or four of us and the rest,
including my hon. friend Mr. Sharma,
had to do it on foot, even swim-
ming where the road was
broken. Angd of coulrse I
do not want to forget the ladies. My
friend, Mrg, Saroj Khaparde—I do
not know where she is sitting—
braved it also and did the whole trip
on foot. Now, the atrocities on the
Harijans: - ‘
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The number of cases reported in 3 |

1976 . - . 5,986
1977 . ,4 .' . n . . 10,879
1978 . l . 8 15,059
1979 . . .

10,4—97
(upta September)

These are all figures gathered at the
time of the Janata party rule.

Communal violence: It ig certainly
understandable if concern was ex-

© presseq for the rising trend in com-

munal violence during the last 33
months. But one hon. Member went on
to say that the violence wag due to
wrong policy of the Congress and that
there was no communal violence
during the Janata rule. I shoulq like
to quote some figureg to refute the
statement. Actually, there ig no need
for figures. You have only to see
the feelings of the minorities them-
selves. You have only to go to
Jamshedpur, to Aligarh or to Purnea
or any of the numerous places where
such clashes have taken place to
talk to them., And the sama ig true
about the Harijans. It is not what
we did or we did not do. Even if
we leave that aside, what do the
Harijang themselves feel? What have
they said? Thig is the question, and
this has made very clear to me. In
fact, it is my concern for them and
my deep distregs at the storieg they
told me as early as May, 1977 or even
earlier, perhaps, I think, the end of
April, 1977, which urged me to go to
some of the places which I visited
and to come back into publie life.
Before that I was sitting quiet. These
Harijans whose lands had been taken
back from them, the Harijans who
had been driven out of their villages,
who had been driven out of their
houses, and whoge houses had been
burnt, the Harijans in whose drink-
ing water wells dirt had been thrown,
and the tribalg started coming to me
almost immediately_after the Parlia-
mentary election in 1977 with facts
and figures which we were told. I
had specially gone at that time to

see the Prime Minister, Mr, Morarji
[

1
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Desai, to tell him to take special
personal interest to gee that that was
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gtopped and that they were accorded
protection.

Coming baek to the communal clashes :

‘ No. of incidents
No. of peaple killed
No. of people injured

In 1976 :

No. of incidents
No. of persons killed
No., of persons injured ,

1977

1978 :
up to . .

No. of persons kille
No. of persons injured

No. of incidents goes up to,
No. of persons killed
No. of persons injured

1979

I may add that these are Janata
party Government figures, the figures
given in the wvarious cities where
commurml riotg took place, and which
I visited, were far higher than these,
In fact, I doubt if the Muslim com-
munity which guffered, will accept
these figures at all.

I do not have to remind this House
or the general public that the Cong-
ress has always gtood for and promot-
ed communal harmony in our country.
Whenever there had been communal
tension from the dayg of Ganesh
Shankar Vidyarthi, Congress men
were the first to rush there to help
in establishing peace and to help in
affording relief to the victims. The
leaders of the Congresg Party were
the first to condemn the communal
violence, All of you know that
when this. violence has taken
place in the Ilast 33 months,
members of the Janata Party them-
selves, named some of their partners
as being responsible for the chashes.
It ig no wonder that the law and order
situation worsened and that Harijans
and minoritie; were the special vie-
timg of thig persecution. The police
ang para-military forces which are
normally expected to provide protec-

The figure of incidents goes
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tion, were thoroughly demoralised be-
cause of political jnterference, which
ultimately compelled some of them
to g0 on strike. They had to resort
to an agitational approach for the red-
ress of their grievances. In this
situation, the police was not eager to
register cases when complaints reach-
ed them. They were not eager to
chase the culprits when thefts took
place, They were not eager to bring
to book anti-social element; when
Harijans and minorities were intimi-
dated. In many instances, cases had

6 -

260~

to be withdrawn if the involved peo-

ple belonged to the then ruling party,
especially in the States.

The Leader of the Opposition has
referred to the misuse of mass media.
I think all our people on thig side are
well aware of the misuse of the media
made by him and hig Government by
distorting and suppressing facts, by
giving repeated publicity to state-
mentg which were not substantiated
later, by overplaying newg concern-
ing not his own party but his group
in that party and by coercing pro-
prietors of newspapers to remove
journalists who did not folMlow their
line. The media lost credibility to
such an extent that even g<olid sup-
porters of the Janata Party confessed



335 Motion of Thanks [ RAJYA
[Shrimati Indira Gandhi] = ° -
that they had to listen to foreign

broadcasts for a more correct version
of what wag happening in India. Some
hon, Members sitting opposite, Shri
Pilop Mody ang Shri Bhanu Pratap
Singh from the Opposition, have tried
to show that the last two-and-a-half
years have been good yearg of econo-
mic growth. Whom are they trying
to fool?

AN HON. MEMBER: Themselves.

SHRIMATI INDIRA GANDHI:
The facts are entirely contrary to this,
ag any report produceq in their time
by the Government will prove. I
can only give some selected indica-
tors. If you want more figures, they
are easily available. The  average
annual rate of growth of Gross
National Product during 1974-77 was
3.8 per cent; from 1977 till now it is 3.2
per cent. The increase in index of in-
dustrial production then wag 6.1%
now it is 3.8 per cent. Exports: 26.8
per cent then; now 6.2 per cent. Elec-
tricity generation: 9.9 per cent then;
now, 7.1 per cent. (Coal production:
8.7 per cent then; now minus 0.4 per
cent. Railways: revenue earning
traffic—tonnes originating: 9.5 per
cent then; now, minug 3.4 per cent.

The hon. Member, Shri Mody talk-
ed of the Janata Government bring-
ing down sugar prices to Rs 250 to
Rs. 3.00 per kilo. He has ignored
the fact that this was only a tempo-
rary phenomenon resulting from high
production of sugarcane. Even this
wag brought about by the progressive
policies towardg sugarcane farmers
followed in the past which helped
them to grow more cane. But the
sugar policy was not steady and re-
sulted in prices ghooting up to even
Rs. 6.00 per kilo from early 1979 on-
wards. Even the issue price of levy
sugar had gone to Rs. 2.85 per kilo
under the Lok Dal Government as
against Rs. 2.15 per kilg when the
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Congress Government had left power,
I might algp say that the treatmeng -
of the sugarcane growerg was such
that for the next crop, many have
decided not to go in for sugarcane.
Hence we face g gituation when there
will be an acute sugar shortage. Why
have they done so. Because they
went to Choudhury Charan Singh and
perhapg also to the Prime Minister.
They were told, “why have you
grown go much sugarcane? Who
told you to grow so much sugarcane?’”
This was their attitude, Instead of
solving people’s problemg ang trying
to help them, there wag always an
attitude which createq further diffi-
cultieg for them and which wag bound
to create difficulties for the natiopn as
a whole later on. There hag been
talk also of stability in prices in the
last 30 months. What are the figures?
The wholesale index average for the
year 1974-75 wag 174.9, in  1975-76
—173, in 1976-77—176, in 1977-78 it
shoots up to 185.8 and it remained at

that. Annual rate of inflation was
25.2 in 1974-75; the next year we
brought it down to —1.9. In 1976-77

it went up a little 10 2. But next
year it goes up to 5.2 and for this
yvear it was estimated at 17; put this
i an estimated figure. Priceg rose
in 1973-74 anq 1974-75. But anti-
inflational measures of the late 1974
resulted in a continuous decline of
prices for the next 18 months. Prices
rose by .20 per cent during 1979,
But the then Government which was
in a much gtronger position because
of food and foreign exchange reserves
could not control the inflation,
Prices of several essential commodi-
ties registered a very sharp increase
from March 1977 to July T979. There
Wag a much bigger jump in respect of
scme commoditiey of daily consump-
tion from July to December 1979
causing allround misery. Thig is
wholesale price index. I have also
separate figures for surveys which
took place in Delhi in Bombay and
so on which are even clearer, but 2

do not want to take the time of the
House. .

-
t
|
|
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Now I have here figureg of whole-
sale price index from March 1977 to
July 1979 in percentage, Onions
which rose by 41.5 per cent in 1977-
78, from July to December 1979 went
up to 139.8 per cent. Sugar which
rose by 2.8 per cent between March

1977 ang July 1979 went up to 11.1-

per cent in July to December, 1979,
Carealg which rose by 4.3 per cent
went up to 10.3 per cent. Edible oils
from 5.9 per cent to 9.4 per cent.

The Janata Party has claimed that
the export of foodgrains under their
Government wag because they step-
ped up agricultura) production. Agri-
cultural production cannot be step-
ped up as a miracle. It did increase
in 1977-79 but go it did in previous
years glso. They had good rain and
they had the infrastructure which we
had built which had helped the far.
mey to increase hig production. Food
production increased from 69 million
tonneg in 1955-56 to 121 million ton-
nes in 1975-76. The export of food-
graing wag made possible only be-
cause of the buffer stockg of 20 million
tonnes which we had left in March
1977.  These stockls were built by

massive procurement in the  years
1975-1T1,
Irrigation: T hearg one Member

quoting a Soviet expert. That expert
rightly praised Indian planning in that
context, because it wag the proper
planning and investment in the ear-
lier years of Congresg rule which
enableq the creation of irrigation po-
tential of this high order in 1977-78.
Irrigation projects take time to yield
benefit. And therefore the benefits
in 1977-79 arose only from projects
which had been planned and started
much earlier.

I share the deep concern of honou-
rable Memberg about unemployment.
This problem has to be tackled by
certain jmmediate Pprogrammeg and
finally to have real impact by deve-
lopment as a whole. We have pro.
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moted  programmes like the:
20-point  programme, smal]l farmers’
development agencies, etc. which will
increase employment cpportunities..
In the five years from 1972 these gave
a high level of employment. In 1£72,
the size of the labour forca in millions
was 240 and the level of unemploy-
ment in millions was 16.6. In 1977-
78, the size of the labour force was-
273 miilions, but the leve] of unem-
ployment remained about the same.
This clearly shows that nearly 33 mil-
lions added to the labour force have.
found employment. .

7 P.M,

What js the fecord of the Janata
Party in this field? The rpumber of
job seekers on the Live Registers of

Employment  Exchanges increased
sharply even in 1977-78 from 10.81
millions to 12.33 millions. This was-

the period when those Governmenis
were talking constantly. about reliev-
ing unemployment,

In any debate, there is always a
reference to Garibi Hatao and  the-
increase in the number of people
below the poverty line batween 1866
and 1976. What is the source of the
figureg given by the hon. Member, I -
do not know. In any case those
According to
the estimates made in the Planning
Commission, the number of pecple be-
low the poverty line in 1968-69 was
about 28 crores representing 53 per
cent of the total population. By 1977--
78, this had come down to about 49
per cent as the percentage of the total
population. These estimate; can only”
be approximate and the removal of
poverty is not gomething to be accom-
plished in a few years. It is a process
that will take 3 long time and we
must dedicate ournselves to this task.

Figures and statistics give different
types of pictures. I myself have been
travelling continuously, not from to-
day, not since I am in office, but long
before that, Except for some breaks
while I was abroad, almost continu-
ously I have been travelling either
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with my parents or alone since 1930.
-1 have, therefore, had fthe opportunity.
.of geeing the changes. 1 have heen
1o places where there were 1o roads
and places where 1 had to walk twelve
miles a day for several days and I
have seen the changes in the people.
‘There is change in the health espe-
-cially of children and women, tlere
is change in the clothes they wear.
Therefore, to go on saying that no-
“thing has been done in all these years
is not g matter to be proud ot because
you are denigrating not the Congress
Party, but the people of India. 1t is
‘their endeavour, their struggle and it
ig their hard work that has achieved
‘this. What we have done is to help
them by having the correct policy
-and by giving a definite direction in
which they should move. But the
endeavour and sacrifice has been
“theirs, whether it js our farmers or
industrial workers or ouyr brilliant,
young technologists, engineers, scien-
tists and professional peovle.

The industrial production in 1979
"has declined very sharply. There have
been months together of zerc or nega-
‘tive growth. This naturally had its
impact on the external trade. Poor
manufactureg have necessitated high-
-er imports. Items such ag steel,
cement, coal and aluminium some of
which we were exporting are now
"being imported in large qantities. Im-
ports have registered a growth of 13.8
"per cent in 1977-78 over 1976-77, and
12.7 per cent in 1978-79 over the pre-
vioug year. That also shows a high
increase ip the period of April to
November 1979, When the percen-
tage in the increase in imnorts touches
16.8 per cent. This has led to the
widening of the trade deficit. The
balance of trade has gone up in April
to November 1978. The figure is pro-
‘visional. In that period it was minus
Rs. 729.25 crores. And next vyear,
1979, April—November, jt was about
minus Rs. 1181.3 crores,

An Hon. Member complained that
the public sectors had languished dur-
“ing the Janata rule and asked what
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the new Government is doing. During
our last year in Government, i.e. 1976- -
77, the public sector had made a net
profit of Rs. 239 crores. In the first
year of the Janaty rule, there was a
net loss of Rs. 91 crores... (Interrup-
tions). What we have built up brick
by brick was damaged within two
years. We have to motivate the wor-
kers and the managers of the public
sector again to put in their best. They
are capable of better performance
and I have no doubt they will show
much better results from now on,..
(Interruptions)

Before I go on to the foreign policy
a word about Nagaland. I should like
to assure the hon, Member who spoke |
about this of my deep sympathy Jfor
the Naga people. Perhaps he knows
that when I first formed the Govern-
ment in 1966 there wag severe fighting
in Nagaland. It was I whc took the
initiative, called the leaders here, and
as a result of long talks—when at
times it seemed almost impossible
that they would yield any results—we
reached an agreement, Nagaland
formed its own Government and start-
ed on development works. I know it
has a long way to go. but the people
are talented and patriotic, and I am
sure that with their hard work and
whatever help we can give, they will
soon achieve a better gstandard of
living .... (Interruptions). i

This applies not only ‘o the Nagas
but to all our tribal people. They
have had a raw dea] over the centu-
ries, and it is our duty now—we can-
not make up for this in a fow years—
to bend all our energies to do as much
as possible, whether they are Mizos,
Khasis, Garos or other tribal people in
different parts of India,

We must also assure greater repre-
sentation to the Scheduled Castes and
the Scheduled Tribes and the minori-
ties in the spheres of service and
natijona] activity. That ig not only fair
to them but essential for national hars
mony and the strengthening of our
society. |
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We are committed to an effective
public distribution system. We had
just started to form it. It was not easy
for us to build up the system because
that was a period of shortages, But
we did hope that once the shortage
was over, this system would be
strengthened. Unfortunately, the
Janata Party does nct believe in this
type of service to the people and,
therefore, they did not keep it up.
Now to build it again and make it
effective is going to be one of the
task which has to be undertaken.

Our foreign policy hag always been
consistent. The world today is at a
critical juncture in the wunending
East-West rivalry. for dominance, We
do not wish to be a part of this rivalry.
In fact, we want it to be channelled
constructively. We also appeaj to our
neighbours to realise that the history
of the post-War period has unques-
tionably demonstrated that smaller
countries have nothing to gain by
becoming pawng in the battle of supre-
macy between the other powers,

It has been our sad experience that
arms given to Pakistan for whatever
purpose have always been used against
India. We are not afraig of Pakistan
conquering India. But we are con-
cerned that the induction of arms into
Pakistan will encourage those who are
against the process of normalisation.

We feel that the solution to the

problem of Afghanistan should emerge .

from this region without interference
by outside powers. We are prepared
to initiate dialogueg with our neigh-
bours to achieve this end, and we
appeal to our friends not to take any
action that would frustrate this objec-
tive. There is not much that I wish

. to say regarding our foreign policy at

this stage. Somebody has said that
there is confusion in my mind or that
I have been changing. I have not
changed my attitude. I made it clear
during the election campaign and that
hag remained our approach since that
is in line with our policy of non-
alignm~nt Especially at thig time our
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first and major concern is for the
achievement of detente. We emphasize
the stand we have taken, Detente wag
a big step towards lasting world peace.
Unfortunately, now that has been
thrown to the winds and once again
we have the cold war situation. Europe
hag a genius of picking up problems
which are basically European problems
and putting them on to some other
continent go that they themselveg can
avoid the unpleasantness and misery.
The rivalry between the big powers
has left the European borders and is
causing tension in Asia. OQur major
concern today is not to see Who is
right and who is wrong, but to see how
we can possibly prevent this cold war
from turning into a fighting hot war.
This is our major concern and that is
why we are being extremely careful
about what we say. The broad out-
lines of our foreign policy have been

clearly defined in the President’s
Address. I should like to emphasise
that the mandate which we have

received from the people has consi-
derably enhanced the prestige of India
in the rest of the world. The world
sees in it a gtrong and stable Govern-
ment which is capable of projecting
the right image of Indiz and playing
our traditionally leading role in inter-
national affairs, .

SHRI JAGJIT SINGH ANAND:
What about Kampuchea? It was
mentioned in your election manifesto.

SHRIMATI INDIRA GANDHI:
Obviously, we stand by whatever we
said in our election manifesto. Or else
why did we put it there? We have
declared our policy regarding Kam-
puchea even before the elections were
declared and before there was any
question of a manifesto. The Janata
Party is very strong in asking us to
condemn what hag happened in Afgha-
nistan., I do not remember if they
condemned the Chinese aggression in
Vietnam or the bringing down of
democratic regimes and other inferfer-
ences in different parts of the world,
AsT said earlier, we have not changed
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our minds about these matters. They
are consistent with our foreign policy
which hag been clear from the beginn-
ing and we have no intention of diver-
ting from it. Omne hon. Member men-
tioned Kampuchea. 1 would ask the
Janata Party whether they have not
heard of the atrocities committed on
the people there when half the popu-
lation was wiped out by the Pol Pot
regime. I have not heard a word of
condemnation or any, desire for demo-
cracy there or any such sentiment
expressed by most of the Members
sitting opposite here. One hon. Mem-
ber referred to India’s relations with
the ASEAN countries, We have estab-
lishedq good relations with ASEAN
countries and propose to strengthen
them further. Just within 5 week of the
formation of my Government, I had
very useful talks with the Deputy
Prime Minister of Malaysia,

Mention hag also been made of the
African people’s struggle in Southern
Africa. Our firm support to the Afri-
can people for majority rule in South-
ern Africa is so well known that it
needs no reiteration. It is a delibera-
rate mischief to even suggest that
there can be any change in our
constant stang in support of the people
of Southern Africa. Fortunately, the
people who are involved in the
struggle know me and my policies,
They know the support which we have
always given them and which we ghall
continue to give them until they are
fully free. One hon, Member opposite
knows of my very close involvement
with the struggle in South Africa, I
have not dealt with the amendments
separately but have covered most of
them in my reply. I hope. hon. Mem-
bers will not press their amendments
now, The principal directions of the
Government’s policy have been set out
in the President’s Address and in the
coming weeks and months, this House
will have an opportunity to consider
various matters that the Government
will bring forward to give a concrete
shape to its commitment to resume the
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process of national building, a process:
in which I hope to have the co-opera-
tion of all sections of the House. I
thank all the hon, Members for the
interest they have taken and the con-
tribution they have made to this
debate, Now that they have expressed
their views in full, may I request
them once more to withdraw  their
amendments? The enormous task
facing the Government and the nation
demands the co-operation of all
Thank you for your attention.

Sir, T now commend jthe Motion
moved by Shri A. R. Antulay to the
House,

MR. CHAIRMAN: The hon. Mover
of the Resolution has a right of reply.

SHRI A, R. ANTULAY (Maharash-
tra): Mr. Chairman, Sir, after the
Prime Minister’s very lucid speech
I don’t think I should take the time
of the House. L

e

MR, CHAIRMAN: I shall now pro-
ceed to put the amendments to vote,
calling out the names of the hon.
Members who have moved the amend.-

ments. If they have been clubbed

together.. SIS
SHRI BHUPESH GUPTA: Sir, the

Prime Minister ig tired also. And she

has appealed. Qut of human sympathy
for her, I am prepared to withdraw
most of my amendments, except one
and that is amendment No, 104.

MR. CHAIRMAN: You cannot speak

for everybody. Let them speak for
themselves,

SHRI BHUPESH GUPTA: 1 am
speaking for myself, But human
sympathy is the personal factor

MR CHAIRMAN: Now Mr, V B.

Raju. You have got amendment Nos.
8 and 85.

SHRI V., B. RAJU: I am not pressmg
my amendmentg, |

\i
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*Amendment Nos, 8 ynd 85 were,
by leave, withdrawn,

MR. CHAIRMAN: Shri Jagdish Pra-
sad Mathur—amendment Nos. 9 and
10

SHRI JAGDISH PRASAD MATHUR
(Uttar Pradesh): Sir, I withdraw my
amendments,

*Amendment Nos. 9 and 10 were,
by leave, withdrawn,
-
MR. CHAIRMAN: Shri P. Rama-
murti, You have got amendment Nos,
11 to 38,

SHRI P. RAMAMURTI: I withdraw
all my amendments except the one
which Mr. Bhupesh Gupta did not
withdraw,

*Amendment Nos. 11 to 38 were,
by leave, withdrawn,

MR, CHAIRMAN: Shri Hari Shan-
ker Bhabhra, you have got two
amendments—Nos. 39 ang 108.

SHRI HARI SHANKER BHABHRA
(Rajasthan): I withdraw my amend-
ments.

*Amendment Nos, 39 and 108 were,
by leave, withdrawn,

MR, CHAIRMAN: Shri Kalraj
Mishra, you have amendment No. 40,

SHRI KALRAJ MISHRA:
draw my amendment,

I with-

*Amendment No 40 was, byiéa-Ve,
withdrawn

MR. CHAIRMAN: Shri Shiv
Chandra Jha—amendment Nos. 41 to
49,

=it fmm = =@ (fagm)
gamafa AgRs, G ag e 5 wde
& faggr #47 & ...
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MR, CHAIRMAN: No speech is
allowed,

it frg ST AT F w9 wfe
JEATZ, AT §, TF 7090 @Y §
gRY A fF wHeHe g aseg aIad TR &,
g1 W8T 1T W | AT WY T 749
FT GeH FI 97 AM@d & ar JuHT
ot & | WY 3T ETSH & ga9at § |
AT Hgiag, § I Ig FIAT IIEAT
g fF daiET I% §T 9TE0 F SO A
afgFT & |

st gumEls ;. WY g3 STy
FTIHT TAAT TEAT T FAT § AT AGY |
9 59 WOT F JIF F0AT |

off @ av 31 gl wgEy,
# fazgr F@T § | T § ARAT E
f& orT 3@ a7 faax s fF wiesw &
qeeq TES I JIT AT qGT A9 |

*Amendment Nos. 41 to 49 were,
by Jeave, withdrawn,

MR, CHAIRMAN: Now, Mr, Sankar

Ghose, there are Amendment Nos, 56 -

to 52 and 137 to 141 in your name,

SHRI SANKAR GHOSE: Sir, 1
withdraw my amendments.

e

*Amendment Nos. 50 to 52 and 137 {o
141 weree, Yeave, withdrawn

MR. CHAIRMAN: Now, Shri Kul-
karni has amendment No. 72 in his
name,

SHRI A. G. KULKARNI (Maha-
rashtra): Sir, I withdraw my amend-
ment.

*Amendment No, 72 was, by leave,
withilrawn

MR. CHAIRMAN: Now, Amendment
Nos, 73 to 80 are in the name of Shri
Syed Shahabuddin,

*For text of amendments, vide

debates dated the 28th January, 1980.
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SHRI SYED SHAHABUDDIN
(Bihar): Sir, I withdraw my amend-
ments,

*Amendments Nos, 73 to 80 were, by
by leave, withdrawn '

MR. CHAIRMAN: Amendment Nos,
of Shri

.81 to 83 are in the name
Bagaitkar,
SHRI SADASHIV BAGAITKAR

(Maharashtra): Sir, I withdraw my
amendments,

-*Amendment Nos. 81 to 83 were, by
leave, withdrawn

MR, CHAIRMAN: Now, Mr, Dhabe,
there is Amendment No. 84 in your
name.

SHRI S. W. DHABE (Maharashtra):
Sir, 1 withdraw my amendment,

*Amendment No, 84 was, by leave,
withdrawn

MR. CHAIRMAN: Now, Mr. Bhupesh
Gupta, there are Amendment Nos. 36
to 104 and 128 to 136 in your name,

“<" SHRI BHUPESH GUPTA: Sir, 1

" withdraw Amendment Nos, 86 to 103
and 128 to 136 and not Amendment No.
104. Amendment No. 104 is, of course,
in the name of leaders of other parties
also,

*Amendment Nos. 86 to 103 and 128 to
136 were, by leave, withdrawn

SHRI BHUPESH GUPTA: I am
pressing Amendment No. 104 to a
vote.

DR. RAM KRIPAL SINHA
(Bihar): Sir, except the Prime Min-
ister, I will request the hon. Min-
isters who are not Members of this

House to kindly vacate before voting.

SHRI BHUPESH GUPTA; Sir, that
is not necessary. (Interruptions).

*For text of amendment, vide
bate dated the 28th January, 1980,

de-
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Sir, whatever they may do outside,
here they will not indulge in false

voting.

DR. RAM KRIPAL SINHA: My
friend, the Minister of Parliamentary
Affairg will bear witness {o me. It
wag he who pressed this guestion and
the Ministers in the previoug Gov-
ernment used to withdraw.

THE LEADER OF THE OPPOSI-
TION (SHRI LAL K, ADVANI): Mr.
Chairman, Sir, it need not be so. It
did happen last time. It has not
happened in the Lok Sabha also.
Hon. Member who are Ministers they
may remain here, The only thing is
that they should not press wrong
buttons, That ig all,

MR. CHAIRMAN: Nobody who' is
not a Member of this House will be
allowed by me to vote. That 1§ the
end of the matter. |

Now, before Amendment No. 104 is
put to vote can I go through with the
rest of them?

Mr. Alexander Wariri, Amendment
Nos. 105 to 107 ang 109 stand in
your name.

SHRI ALEXANDER WARJRI: Sir,
I withdraw Amendment Nos 105 io
107 and 109. i

*Amendment Nos, 105 to 107 and 109
were, by leave, withdrawn
MR. Now, Mr.
Advani.

SHRI LAI K, ADVANI: Sir, ex-
cept for amendment No, 104, I with-
draw all other amendments.

CHAIRMAN;

*Amendments Nos, 115 to 127 were, by
leave, withdrawn W

SHRIMATI LEELA DAMODARA
MENON (Kerala): Sir, my amend- '
ment before the House is not with-

drawn, formally. I wag here.

*For text of amendment, vide de-

J bate dated the 28th January, 1980.

|
|
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. MR. CHAIRMAN: May I remind
the Member that the amendment has
to be moved in person. You were not

* here.

Now, Mr, Bhupesh Gupta, do you
press amedment No. 1047

SHRI BHUPESH GUPTA: Yes, I
am reading out the amendment,

104, “That at the end of the
Motion, the following be added,
namely:—

‘but regret that tha Address
doeg not take notice of the dis-
turbing attempts to engineer
defections on a large scale in the
Assemblies in the States under
the non-Congresg (I) govern-
ments and even to Arbitrarily
dissolve such assemblies in flag-
rant violation of all federal
principles, nor does it give any
assurance that the Government
will not in ahy =~ manner en-
courage, directly or indirectly,
such attempts at subverting the
Constitution and fouting Jemo-
cratic norms and standards.”

N gz fm W@\ ;o s, AT
SFEAT FT AT § | 3T FET H AT
I O Y gAIR TS A qAWH AT F
AT A F@ g Hqa &
SATET . .

(Interruptions)

it gumfa : @S WS ATET
I FATEI AT T |

This- is not a point of order, Please
resume your seat.

=t gz fm /g : ofme, amd AT
SFEAT FT T TG GAT | 104 F AT
wt q § 7§ e w7 =t g
5 ag w7 & qwaw &g fF At ax
geEfmae gE F ) @ifer w0
Tl gS | ugl OF fF qw gw Ayt €
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q, gH faQet 7o § F37 ¥ A AT
& o F A7 9w WA A 2/2

TgUT 9T, g ATE a1 Al F@T
A & ARRT ST T q=T FT TEUTE
@I & o uezafa & afigsrTor g F
ot aifer w€f g5 & | Tafaw § wiawt
®AT ATEAT, TW UX AIH( AT
|TEAT | F5T AT 39 9890 F1 g
wE?

MR. CHAIRMAN: Mr. Maurya, the:
House Y5 16w proceeding to a divisian
on that motion. You have withdrawn
your amendments. '

SHRI BUDDHA PRIYA MAURYA:
I am also there in 104, I have every
right to speak.

MR. CHAIRMAN: You have no
right to speak now. The House will:
now proceed to a division.

SHRI PRANAB MUKHERJEE: At
least, his name be deleted.

SHRI DINESH GOSWAMI: Sir,
before you proceeq for division, may
I make one submission to both sides:
of the House?

Sir, what I am_trying to submit is,
the opposition has voiced a very
serious concern on the matter which
Mr. Bhupesh Gupta has raised but
there is also a convention in this:
House, which we have followed, that
we do not normally vote in the
President’s Address. At every time
when these motions have come up, all
the timeg this hag been resolved by
mutual adjustment between the-
Treasury Benchese and the Opposi-
tion. May I, therefore, request the
Treasury Benches that when  the-
Opposition  Bencheg have voiced
certain feelings through amendments,.
etc,, they should give some reaction
so that we may aveoid the kind of’
gituation which is going to be am
unpleasant convention? :

—
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I woulq also like to point out that
‘we will definitely follow the conven-
tion, but then the Treasury Benches
may also remember that this follow-
ing .of a convention should not be a
one-way traffic. The  Treasury
Bencheg should also follow the demo-
cratic convention. May I request that
instead of creating such a situation,
et there be a mutual understanding
between the Treasury Benches and
the Opposition?

MR. CHAIRMAN: Mr. Goswami, it
-seems to be a little late for you to
try to pour oil on troubled water.
You should have done it earlier.
Now the Division Bell is ringing and
at this moment the House shall pro-
«ceed to Division. .

The motion of amendment which is
before the House is being read by
me again.

The question is:

“That at the end of the Motion,
~the following be added, namely:—

‘but regret that the Address
does not take notice of the dis-
turbing attempts to engineer
defections on g large scale in the
Asdembllies in the States under
the non-Congress (I) govern-
ments and even to arbitrarily dis-
solve such assemblies in flagrant
violation of all federal princi-

ples, nor doeg it give any
agsurance that the. Government
will not in any manner

encourage, directly or indirectly,
such attempts at subverting the
Constitution anq flouting demo-
cratic norms and standards.’’

SHRI BUDDHA PRIYA MAURYA:
“This House has no right to censor
the Government. It is uniortunate,
this House has no right to censor the
‘Government.

MR. CHAIRMAN: Mr, Maurya,
please have a little patience. This
House will now proceed to mechani-
«cal voting. )
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The House divided

MR. CHAIRMAN: Ayes—79; Noes—
5. : T

Ayes....T9

AYES 79,

Advani, Shri Lal K.
Alva, Shrimati Margaret
Amarjit Kaur, Shrimati

Anand, Shri Jagjit Singh
Asthana, Shri K. B.
Bagaitkar, Shri Sadasiv
Basheer, Shri T.

Bhabhra, Shri Hari Shankar
Bhagat, Shri Ganpat Hiralal
Bhandari, Shri Sunder Singh
Bhattacharjee, Prof. Sourendra
Bhola Prasad, Shri

Bose, Shrimati Pratima |
Chakraborty, Shri »Amarprosad
Dhabe, Shri S. W. |
Dinesh Singh, Shri
Ghose, Shri Sankar
Gupta, Shri Bhupesh
Gupta, Shri Ram Lakhan Prasag
Hashmi, Shri Syeqd Ahmag
Imam, Shrimati Aziza
Jha, Shri Shiva Chandra
Joshi, Shri Jagdish

Joshi, Shri Jagannathrao
Kulkarni, Shri A. G.
Kumaran, Shri S.

Lahane, Shri Motiram Udaybhanji
Lakhan Singh, Shri
Madhavan, Shri K_ K.
Mahavir, Dr. Bhai

Mallick, Shri Harekrushna
Master, Shri K. Chathunni
Mathur, Shri Jagdish Prasad
Menon, Shrimati Leela Damodara
Menon, Shri Viswanatha
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Mishra, Shri Kalraj © ~* T
Mody, Shri Piloo ’
Mohinder Kaur, Shrimati
Mukherjee, Shrimati Kanak
Mukhopadhyay, Shrimatj Purabi
Narendra Singh, Shri

Nigam, Shri Ladli Mohan
Nizam-ud-Din, Shri Syed

Oza, Shri Ghanshyambhai
Pant, shri K. C. )
Parbhu Singh, Shri e
Parikh, Prof, Ramlal
Pattanayak, Shri Bhabani
Pradhan, Shri Patitpaban
Rajan, Shri Pattiam

Raju, Shri V. B. o
Ramamurti, Shri P. T
Ray, Shri Rabi

Reddy, Shri K. V, Raghunatha
Roy, Shri Kalyan

Sahaya, Shri Dayanand
Saleem, Shri Mohammag Yunug
Samad, Shri Golandaz
| husain A.

Sarup Singh Dr.
Sebastian, Shri K. C.
Sezhiyan, Shri Era
Shah, Shri Viren J.
Shahabuddin, Shri Syed
Shahi, Shri Nageshwar Prasad
Shanti, Bhushan, Shri .
Sharma, Shri Ajit Kumar
Sharma, Shri Yogendra
Shast, Shri Bhola Paswan
Shastri, Shri Brahmdeo Ram
Sheikh, Shri Abdul Rehman
Siddhu, Dr. M. M, S.

Singh, Shri J, K. P. N.
Singh, Shri Shiva Nandan
Sinha, Shri Indradeep

Sinha, Dr, Ramkripal

Soni, Shrimatj Ambika
Surendra Mohan, Shri
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Surjeet, Shri Harkishan Singh
Varma, Shri Mahadeo Prasad

NOES—T5
Adivarekar, Shrimati Sushilg Shankar

Anjiah, Shri T, - e !
Antulay, Shri A. R. S TR
Arif, Shri Mohammed Usman. s
Balram Das, Shri T
Banerjee, Shri B, N. AR
Bhattacharya, Shri G. C, =+ “#iH:
Bhim Raj, Shri et
Chanana, Shri charanjit "
Chandrasekhar, Shrimati Maragatham
Das, Shri Bipinpal o
Dinesh Chandra, Shri Swami* 7'
Dutt, Dr. V. P, L
Dwivedi, Shri Devendra Nath R
Gogoi, Shri Tilok o
Goswami, Shri Dinesh ’ ,
Goswami, Shri Sriman Prafulla = !
Gowda, Shri U. K. Lakshmang

Gupla, Shri Gurudev

Habibullah, Shrimatj Hamida

Jadhav, Shri Pandurang Dharmaji
Jain, Shri Dharamchand IR
Joshi, Shri Krishna Nand

Joshi, Shrimatji Kumudben Manishan-
kar

Kalaniya, Shri Ibrahim
Kegri, Shri Sitaram

Khan, Shri F, M.

Khan, Shri Khurshed Alam
Khaparde, Shrimati Saroj NI
Lokesh Chandra, Dr,

Lotha, Shri Khyomo

Mahida, Shri Harisinh Bhagubava
Makwana, Shri Yogendra :
Malik, Shri Syeq Abdul '
Manhar, Shri Bhagatram Codet
Maurya, Shri Buddha Priya

Mehrotra, Shri Prakash

Mehta, Shri Om Ciea el 8
Mhaisekar, Shri G. R, ‘
Mishra, Shri Mahendra Mochan

‘j’-& ;w:}




355 Messages from [RAJYA

Mittal, Shri Sat Paul

Monda}, Shri Ahmag Hossain
Moses, Shri M.

Mukherjee, Shri Pranab
Naik, Shri L. R,

Pande, Shri Bishambhar Nath
Poddar, Shri R. K.

Raj, Shri Kalp Nath
Rajasekharam, Shri P

Rao, Shri V. C. Kesava
Reddy, Shri R. Narasimha
Roshan Lal, Shri

Sahu, Shri Santosh Kumar
Salve, Shri N. K. P. '
Saring, Shri Leonard Soloman
Sharma, Shri A, P.

Sharma, Shri Kishan Lal
Sheikh Shri Ghouse Mohiuddin
Singh, Shri Bhishma Narain
Singh, Shri Ng. Tompok
Singh, Shrimati Pratibha
Sisodia, Shri Sawaisingh
Sujan Singh, Shri

Sultan, Shrimati Maimoona
Sultan Singh, Shri .
Swu, Shri Scato ‘
Totu, Shri Gian Chand
Vaishampayen, Shri S. K.
Varma, Shri Bhagwati Charan
. Venkatrao, Shri Chadalavada . ;-
Verma, Shri Shrikant

Warjri Shrj Alexander

Yadav, Shri Ramanand

Yadav, Shri Shyam Lal
Zakaria, Dr. Rafig ‘

The motion was adopted.

MR. CHAIRMAN: I ghall now put
the Motion to vote, ag amended by the
acceptance of Amendment No. 104.

The question is:

“That an Address be presented to
the President in the following terms;

s
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‘That the Members of the Rajya
Sabha assembled in thig Session
are deeply grateful to the Presi-
dent for the Address which he has
been pleased to deliver to both
Houses of Parliament assembled
together on the 23rd January,
1980, but regret that the Address
does not take notice of the disturb-
ing attempts to engineer defec-
tions on a large scale in the Assem-
blieg in the States under the non-
Congresg (I) governmentg gnd
even to arbitrarily gissolve such
assemblieg in flagrant violation of
all federal principles, nor does it
give gny assurance that the Gov-
ernment will not in any manner
encourage, directly or indirectly,
such attempts at subverting the
Constitution and flouting democra-
tic normg and standards.

The motion was adopted, . » ’
MESSAGES FROM THE LOK SABHA

I. The Government of Unjon Terri-
tories (Amendment) Bill, 1980.

II. The Contingency Fund of India
(Amendment) Bill, 1980.

MR. CHAIRMAN: There are two
messages from the Lok Sabha. The
Secretary-General is called upon to
report the messages.

SECRETARY-GENERAL: Sir, T beg
to report to the House the following
messages received from the Lok Sabha,
signeq by the Secretary of the Lok
Sabha:— RO DN 1

o
“Tn accordance with the provisiong
of rule 96 of the Rules of Procedure
and conduct of Business in Lok

Sabha, I am directed to enclose

herewith the Government of Union

Territorieg; (Amendment) Bill, 1980

as passed by Lok Sabha at its sitting

held on the 30th January, 1980.”

i



